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INTRODUCTION 
• 

I, the Chairman of Estimates Committee having been autbo-
. rised 'by the Committee to submit the Report on their behalt, 
present this FortY.Fourth Report on the Planning Commission­
System and Procedure for Appraisal of Plan Schemes. 

2. The Estimates Committee (1986-87) took the evidence of 
the representatives' of the Planning Commission and Ministry of 
Programmes Implementation on 18th and 19th December, 1986-
The Committee wish to expr~ss their thanks ,to the Secretary, 
Planning Commission and other officers of the Planning Cominis.. 
sion "nd the Ministry of Programme Implementation for placing 
before them the material and information which they desired in 
connection with the examination of the subject and giving evi.: 
dence before the Committee. 

3. The Report was considered and adopted by the Esti~teI 
Committee (1986.87) on 27th April, '1987. ''', , , 

4. For facility of reference, the recommendations/observations 
of thetCommittee have been printed in thick type in the body, of 
the Report and have also been reproduced in a consolidated fonD 
in Appendix-vn to' the Report. 

Nsw DELHI; 
April· 27, 1987 

Vaisak:ha 7. 1909-(8) 

• 

CHANDRA TRIPATHl. 
ChainnGn., 

Eltimate. Committee. 



:(:HAf'TEB I 

PLAN PROCESS 

A. Approach Paper 
J 

1.1' '1heFi've 'Year Pian drdting ·process': statts with the pre­
paration, of the ApproachP-aper which ·is the first stage in the 
formulation of a five year, plan. It gives the policy directions, 
aims/objectives and strategy and broad magnitude, of l1'owth in 
major sectors. 

~.2 In regard to the ,proc:edu.re and' themeehanismevolved ior 
W.yillf dOWJIl the' bas~ on which the Approach Paper was pre­
pared, the Planning Comm.iilsioft has 8tat~1i in a note furnished 
to the Committee::-'- • 

, 
"Tbe 'work :on the prepaNitidri of the Approach Paper is 

'1n.UMi8ti w\4er the ,dire'etiOl't 'of the . full Ptanriihg Com­
MiSsion.The Divist~ of ti1e Planning Commis$ion' 
prepare status paper 'On the basis of the performancE:" of 
the 'YIUioui seeton Of the eeonomy in the current plan, 
higJrh.ghtingalso \!he m8lOt problems / bottlenecks ~is­
Net ud.. suggest alternative sCenariOs forconsidera­
tlon. These pa~rs ~re discussed in the internal mee­
~ngS of the Pl.nn~g CoftUnisSion. Besides, intensive 
tIl'eeu.iIiOM 'Within the :Planning Comrilission, a wide and 
varying cross-section ot opinion in the country is con­
'iU1ted. Fat the' preparatiort of the ApproaCh Paper for 
the Seventh Plan those eonsul't'ed included repr:es~rtta.;. 
tive organisations of Industry, Commerce and Trade, 
the 'PaRel cit ltconoonlsts advi'si'rtg the Planhing Cohunis­
sion and academics, both irl'df'vitiU'al and from instifu­
tions. Besides, the Members of Consultative Committee 
.~tach.d t~ the Ministry of Planningw-ere aiao eonsul­
ted. The Planning Commission also had the benefit of 
the advice tendered by the Eeoriomic Advisory Councfi 
ad lBeeDomic Admini8tration Reforms. Commiuion. The 
dOcwnent WQ at. dtleUSled by the CentrAl Cabinet. 
Thui, the Approach Paper was formulated with active 
and full participation of a large croSi section of society 



2 .. 
and shades of ·opinion ....... The actual drafting is flnal~ 
ly done. by . the Members of the Planning Commission 
who are experts in their respective field .... After its 
approval, it is circulated to the various Ministries and 
forms the basis for their preparing and submitting 
schemes to the Planning Commission." 

1.3 Giving out the details of the plan formulation and the 
constraints and complexities ihvolved ,therein the 'Secretary 
Planning Commission, .:explained .&s under, during evidence:-

'''The Planning proceSs, in a ~ economy of the size 'of 
India with a . federal democratic ,'structure is bound to 
be highly flexible and at the saMe time quite compl~x. 
It is a technical work, because all the complex deve-

lopmental issues, long-term and medium-term objectives, 
,. targets anet strategies, constraihtsand diverse inter­
,relationship can be captured only by the ute' of a de-
tailed inter..aeetoral,inte.r..mporal analytical quanti_ . . 

tative model. It also involves instiWtNmalprocess, 
because in this, apart from the Planning Commission, 
various Central and State Ministries, public sector 
UDdertakings, autonomOU&bOllies 'af1 .~ groups 
are involved. Titus, while the Plan's overall resource 
allocation may look centralised, P}alm~ng Commission 
alJocating the ~source8, subject to dle:SlpplWal of the 
National Development Council, the -proC!eSs operates 
really in a dec~ntralised form. In fact," decision 
making regarding the Plan structure rmgesfrom grass' 
rootbloek level, and- public sector' underiaki:J!lg to the 

"apex body, the ;.Natione1~vel4rJmaeDt&MlclJ. 

In India. we have what could be described as,.planning by 
stages and planning by regions:-

(i) Macro plan which laya down GIIleralL....,siaal tllrgets 
and financlaloutlays; 

(U) Sectoral plan, which lays down s~ctoral targets in phy­
sical and' financial terms, - maintaining,. inter.sectoral 
consistency; 

ttm ' Project ·planning· d~ing 'W1th . ~e1M8n ('tit projects 
within each sector fol'the aebi~entO'f "the sectoral 
targets; 
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(iv) state Plahs with all sectors and resOurce matching; and 
finally 

(v) Meshing ~f these p~rts into the NaUoiuu Plan.' 
. ~ 

As we proceed from macro to micro planning, the process gets 
more ~nd more complicated and the involvement of various agen­
cies increa'les .. \. 

To ensure continuity in plannng, the' Fiv~ Year Plan is pre­
paled against a long:..term perspective, general1y far 15 years. 
A long.;tertn perspective, is particularly essential for planning 
of investments which take more, than 5 years to yield output. 
Such a 'perspective is also . necessary for assessing the need for' 
new policy initiatives which will strengthen the process· of struc­
tural change but whose impact can be felt only , ov~r a long 
period of time. Some of the social objectives $uch as removal 'of 
poverty, generation of employment, health and education for all 
etc. relate to the long-term prespective .. 

Taking 'into account the' prevailing cond~tions in the economy, 
constraints and possibilities, the Five Year Plan sets out the more 
immediate objectives. At the time of the preparatJion of theAp­
proach Paper, a broad view is taken' of the feasible development 
prOfile, taking into account the likely .availability of reiources on 
the one hand and the projected final' demand consistent with 
social l>bjctives em. the other. The, alternative choice to be made 
between difterent combinations··· of' medium-term and wnrterm 
objectives are considered carefully in' this connection. The over­
all grov.:th rate as well as the growth rates for major sectors a:r;e 
determined by using an inter_temporal inter-sectoral (input-out­
put) consistency model. The supply options are explored and the 
technological possibilities taken into account with the help of 
different sub-models. The pattern of consumption is projected 
on the basis' of a consumption sub-model, given the demographic 
trends and the bbjective" of reduction in poverty. The quantitative. 
model has been continuously updated and amended to suit th~ , 
changed socio_economic conditions, availability of new, data and 
to take advantage of the availability of improved modelling me­
thodology. 

'The Approach Paper indicates the objectives, strategy, poli­
cies and' programme thrusts for the Plan period. In preparing, 
this Paper, consultations are also held with the Central M"mis..? 
tries, State Governments, Consultative Committee of Memben . 
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of Parliament, panel of .econoffiists, experts, industry and: lab out 
representatives and cross_seC1:!on of the publ,ic. It is considered by 
the Cabinet and thereafter by the National Development Council 
(N.D.C.) After approval by the N.D.C., it is placed- before the 
Parl~ament. 

After approval Of the Approach Paper by the National Deve­
lopment Council, the' Pnbning Commission takes in hand the 
.work of formulating the draft ,Five Year Plan. The reports c:If 
the working Groups also start coming in. A tentative view is 
taken in regard to the likely availability ot ftnancialresources , 

"-and broad physical dimensions are established in regard to growth 
-of agriculture and industry, growth of infrastructure, emploY'" 
ment generation as also in the areas of 'public consumption', 
such as education, health, nutrition, housing, social welfare, 
minimum needs, and ~so in reduction of poverty. The in1;flrnal 
consistency of the ,whole exercise. is eWiured through the use .()f 
appropriate models., 

Having formed a tentative view o~ the physical ahd financial 
dimensions at sectoral level, the ne~task before· the Planning 
Commission is to. alloCate the funds earmarked 'for each, sector to' 
different projects, schemes and programmes." 

1.4 In regard to the system and procedure for involving people 
at the grass root level through various cooperative institutions 
like village Panchayats, Zila. Parishads and other non..officlal 
bodies etc. in the preparation' of the Approach Paper to the Plan 
and "..in the planning process, the Planning Commission has in. 
note stated: 

"For the .preparation of the Approach Pap~r and Five Year 
Plan, the Planning Commiss~on hold6 a number of 
meetings to whdch people's representatives (Members 
of Parliament), representatives of trade unions, trade 
and industry, voluntary, organisations, economists and 
academics are invite'a for a free and frank exchange. 
of opinion and getting suggestions. These discussions 
are held right from the beginning of the Planning 
Process. 

In the States. the work of plan formulation i& carried out 
,. at the State headquarters, at the district level ·and at 

the block level. It is done with the assiltanc.e of DRDAI 
and block level advisory committees,. In, all these deli-
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berations experience . and the ' needs at the grass root 
le~! a:re taken . intO account. The Planning Commission 
A.1;taches a let' of ,importance to the people's participa­
~on in various programmes. Strong- Panchayati :&af Ins­
titutions are considered sine qua non fOT effective im. 
plementation of the antoLpoverty pr"ogrammes at tht: 
·grassroot level. The Approach paper as well . asth. 
Seventh Plan document has empbasised the need for 
&trengthening and associating the Panchayati Raj 
Institutions in identifying and implementing projects 
for the benefit of the local people . 

'l'he aS80ciati~n of v.ariousnon-official bodies, eminent ex­
pertd, academics, representative~ of cooperativesocie-. 
ties with., vi¢ous working Groups set up by the Plan­
ning CoriunU;sion is yet another system for their active 
participat~ori' in the Planning proceSs. The draft Se­
venth 'Five Year Plan was discussed witb the various 
organisations representing trade, industry, social ser • 
.vices, lawur, agr\culture, :r.ural development etc. in the 
firs! week of July, 1985 (from July 1 to 4, 1985). The 
disCUSSion with the Panel of Economists was held on 
July 5: 1985. The discussiol'l with the members of the 
Parliamentary Consultative Committee attached to the 
Ministry of Planning was held 0111 July 7, 1984. The re.' 
prel*!I\tativea of the v~ri1>us voluntary organisations 
were invi~d to., a conference in September, 1983 rc. 
g~ding improvement in' the status of women. In July, 
1984 a meeting was organited in the context of .Anti-

po.verty IU\d· Minimum :Needs progranurie to which re­
presentati~es of various voluntary organisations were 

~. alae ·invited. All a, result of these discussiOns some distinct • • zole for vol\lntary agencies were identified and concreiJ! 
S\:l8geMiQoDS in respect of institutional mechanism for 
t~ir laJ:'get involvlneent emerged." 

Association of experts 
1.5 The Commitlee desired to know whether anymechan18m 

existed to ensure that the neechl and aspirations of the people for 
whoee' benefit these 8:herQe5 W1!t'e formulated, were adequately re­
prese:nted' before 'U1e schemes were ftnalised. The Plannmg Com. 
mission has in a note stated:-

.' "All -the schemes have to be in accordance with the objec­
tivesof the Five Year Plan$ 04etermfned by ,the Na~onal 



6 

Development Council, and . Parliament which are highest 
bodies in the country representing people's needs and 
aspirati.ens. " 

1.6 Asked to 'state whether outside experts· or peoples' re­
presentativ~s were' associated at any of the stages between for. 
muiation 'of schemes and their ultimate approval, the Planning 
Commission has informed that: 

"The ,~chemes are' formulated by t~e Ministries. These are 
generally scrutinised internally in diife..-ent Divisions 
of the Planning Commission. However, there have been 
ca~s when outside experts have been consulted." , 

, 
1.7 Giving specific ins.tances where outside exper.ts and re_ 

presentatives of the people were associateq. at any of the stages 
between . formulation of schemes and their ultimate approval 
during the Seventh Plan period, in a note furnished by the Plan­
ning Commission. it has been stated that: 

"The best andmostefiective fo;um for the asso~iation of 
experts in the I planning process is the working group 

or sub-group set, up by a working group .. ' .. The experts are also associated with the plan at the stage of feasibility" 
studies or preparation of detailed project reports 
(DPRs.) Sometimes the Planning Commission 011 its 
owritakes the initiative of consulting experts be­
fore taking" a final decision about the i'pclusion 
of a project in the plan. For 'example, the pro­
posal for the modemisation of steel plants at Dur­
gapur, Rourkela, and Burnpur', were subjected to a 
detailed eJqUll.1ination by Shti A.C. Banerjee, former 
Director (Technical) SAIL. His recommendations on , 
the scope of the moderp.isation 'ofeach plant and the 
inter se pdorities were taken into consideration while 
deciding the details for these plants. The sub-groups 
of the working groups on Science "and. Technology iIi-
cluded people's repre~entatives and beneficiary 
groupb." 

1.8 Asked about the steps taken for the decentralisation. at 
Planning Process, the Plann·i~g Commission has in a note .fur-
nished to the Committee stated, that;- " 

"The concept of decentralised. planning virtually' goes back 
, to 1953 '",ben the Community ,Development Program-
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me was launched by the Government of India. mati": 
vated by the need and desire for decentralised econo­
mic development. As a PlV't of this exercise the State 
Governments. were. requested' in 1954 t~ prepare Dis­
trict and "Village plans. Subsequently, in the late 
Fifties the PE:mchayati Raj Institutions came Into beipg 
at the district and lower levels of administration to 
pro'Vlide an institutional base for people's active parti-. 
cipation and involvement in development. The Pan­
chayati Raj Institutions thus set up became, a State 

. Subject under 'the Constitution and the States and 
Union Territories were free to design their structure, 
powers and functions keeping in view their local situa_ . 
tions. E;x:cept the States of MeghiUaya and N agaland . 
and the - Union Territories of Lakshadweep and Mi­
zorarn all other States and the uiljon Territories in' 
India had enacted· laws for the establiiJhroent of 
Panchayati Raj . Institutions. There are now over 2.17 
lakh vHlage ,(Gram) Panchayats 1n the country cove_ . 
ring more than 96 per cent of about 5.B lakh inhabi­
ted villages and 92 per cent of the rurtl population. 
Thus, on an average a village Panchayatcoven 2 or 3 
villages and a population of abmlt 2,400. These' Pan­
cbayats are essentially ent~ with all aspects of 
local S:drninistration and derive their income from land 

revenues and water' rate,' additional surcharge/Cess 
thp.reon as also various grants by the State· Govern­
ments. According to an estimate made in f982-83, the 
·total tax revenue realised by Panchayati Raj Institu-
tions was a mere 0.1 per cent of all States tax reve_ 
nues' and thus the·ir resources are too meagre to eTHlble 
them to disCharge. effectively their authorised func.,. 
tions. B:esides, electiOlll to these bodies -have . not been 
held regularly. : . 

An important ,step towards decentralisation of the 
planning process from the National to the State level 
ina realistic sense was taken in the Fourth Five Year 
Plan' (1969_74> when certain' important departures 
both in the. planning ·process and in tl1e content of plan­
ning were introdUtOed, particularly relating to the' pat­
temof devolution of plan funds to, the' State leve1. 
Since thert, the State Governments have been gl'ad\:lal. 
ly bui!ding up their own 'tpacrunery for planning at 



th~'S1late level and improvi,ng their p1ann~ng machi­
nery down' to the grass_root level of villages. . 

The Sixth Plan· emphasised the objective of strengthening the 
Panchayati I.taj- Institutions in 'the process' of democratic 
decentralisation, devolving on them such fu~ctions which 
are capable of being planned and implemented at the res­
pective levels and involving them in the planning and exe~ 
cution of various rural development programmes like the 
Integrated Rural Development Programme· . (lRDP). 
National Rural Employment Programme (NREP) J Rural 
Landless Employment Guarantee Programme (RLEGP), 
District and Blockr-level Planning, the Minimum Needs 
Programme .(MNP) etc. These objectives have not been 
uniformly and fully successful. However. it is noticed 
that' wherever the Panchayati Raj Institutions have been 
actively involved. the implementation of rural develop­
ment programmes has been decidedly better and the selet:­
tion of bElneficiaries and 'designing of schemes have been 
more satisfactory. Planning Commission has been im­
pressing upon. the States: that various rural development, 
programmes will be realiStic and meaningful only ,if 
people's representatives 8:I'e' actively involved and associa­
ted itt the lo~ level planning, resign, formulation and 
implementation~f these programmes and the selection 
of beneficiaries' in 'the anti-poverty and employment pro­
grammes suc\l asIRDP. NREP. RLEGP etc. and that there 
is no better instrument to meet this need other than the .. ' 
Panchayati Raj Institutions. 

With the'launching of large-scale multiseetoral, cOuntry-wide 
programmes of rural dev.elopme:t;lt aiming both at indivi. 
dual households and at the creation of assets in Ithe rural 
areas the original concept of Community Development 
could be said to have been substiintially restored. 'This 
would be further strengthened by the measures already 
taken or proposed to be taken to strengthen and ratioml­
lise the administration and delivery mechanism. For the 
purposes of the Seventh Plan CUmmunity Development 
and panchayati Raj would have to be viewed in this con­
text and would have to break free from the. conventional 
methodology ofincluding a large number of small schemes 
through minimal'budget provisions. COmmunity !)eve-, 
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lopmen! is to be Vie~ed, now more in the nature of a 

scheme for village development which would imply the 

'planning iUld implementation of a number of residual 

activities at the village level which do not g~t covered in 

the normal sectoral plans and special programme~ e.g. 

village path, drainage and sanitation., This in. turn 

would have. to' be done on the basis of lx:al, dcccntralised 

planning at the village and block leve~5 for which block 

funds both.in ·the nature of outrigiit and ince~tive gran~, 

would have to be placed at the dispOsal of Pancp.ayati Raj 

snd Community Development bodies rather ta..iJ by form- , 

ing sectoral plans for the villages at the State and National 

levels. This would imply a considerable, degree of ration­

alisation in the drawing up o~ plans for Commuriity Deve­

lopment andPanchayati Raj and slilbstantial autonomy in 

their impl~mentation. The Seventh Plan, thus,. further 

emphasises the strengthening of panchayatl. Rkj Institu-' 

tions, p,articularly at the vi1l~ge and block levels, with 

a view to ensuring their active involvement iu the plann-

. ing and "implementation of the special programmes of 

rural development, particularly those concerned, with 
poverty' alleviation and the provision of minimum needs. 

A number of Committees and Study. Groups have. during 

the last 10 years, review,ed the situati9ns and made re-

.commendations. to strengthen the systems of de centralised 

planning. . 

The Ashok Mehta CommWee I whir.h reviewed the situation 

in 1978 to ,recommend an instItutional design for Pancha­

yatiRaj in the light of' the developmental thrust and tech.' , 

nical . expertise required for planning and implementation 

of rural developq1ent programmes came to the conclusion 

that the inescapable compulsion was that the dbtrict be 

the first point for decentralisation under popular super­

vision below th.e state level in as much as the district has 

COme to be recognised as a viable administrative unit at 

which the planning. co.ordination and resource allocation 

are feasible, technical expertise is available and high level 

of popular leadership can also emerge. ' 

Two Working Groups were appointed by the Planning Com­

mission '(7iz., the Working Group on Block-level planning 

headed by Prof. M. L. Dantwala in Novem1;>er. 1977, 3nd 

the Working Group on District Planning headed by Dr. 

• C. H. Hanumantha Rao, former Member. Planning Com­

mi~sion in Sept,ember, 19$2. Theee Working Groups have 
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studied vax:ious aspects of decentralised planning at the 
district and the block-level-and have made recommenda­
tions which are, by and large, similar. Both WorklPg 

, Groups .• have recommended that the basic' decentraUsed . 
tit 'planning function has to be done at district level. The 

Working Group on District Planning h~ inter ali(l, 
recommended that: . ,. * 

(i) For decent:r;alised planning to ~ke headway, institu. 
tional mechanism have to be made more broad-based 
.... th the active involvement of local repreSentatives and 
endowed wi~h f greater degree . of autonomy· in local 
decision making. 

(in The district plan should take into account, tltb regional 
affinities and shou14 be informed by a regional perspec­
tive. It will be necessary to recognise the sub-regions 
within the district. . 

(iii) The Panchayati Raj institutions and other local govern­
ment institutj,o,11s should play cruci"l role in the d~trict 
planning p~ocess, 

(iv) For the formulation of the district plans the methodo­
logy should; include, formulation of t~e objectives, com-

~ pilation' of data, preparation of profile, strategy and· 
thrust, resource allocation, physical' and' financial com­
position, spatia,l dimension of the district plan as also 
relationship and link~ between the district plan and 

, regional and State 'deVelopment plans .. 
(v) The district plan should fit in the ft:ameworkof the State 

p.lan and the National Plan. T~es~toral allocations as 
emerging from the various disttict plans in the States 
must gdd with the' budgetat;y allocatioJ1s made "sector­
wise at the State level. 

The Committee to review the existing administrative arrange-
, ments for Rural Development and Poverty Alleviation 

Programmes, headed by Dr, G. V. J{.. ,R8;o, former Member, 
Planning Commission· (March, 1985) als6 went into the 
qu~stion of dece'ntralised planning and has recommended· 
inter alia, that: - ' 

(i) The Rural development should be· the major cOmponent of 
distrietplanning, though the District Plan should eh. 
eompassthe total activity of the district. 

(tI) .. Th~ diStrict should he the basie unit for 'po1ic1.plan­
nlng and pro~a~me implementation. The Zila Parishad 

I ' . . 
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, shpuld,. therefOl;e, become the principal body for :tr.anage­
. ment of all development programmes which. can· H 

handled at that level,· . 

.~ 

,(iii) PanchayatiRaj' institutions at the district level alui 
~ below should be assigned important .role in respect of 

planning, implementation and monitoring of rtJ.fa.l deve-
lopment programmes.' . 

.,. 
(Iv) Some of the planning functions. at the' state level.may 

- ha~ to be transferred to the district level for effective. 
dt:!centralised district planning. 

(v) In. order·to giv~ 410me leeway and manoeuvrability in 
planning an'S' decision-making, it is riecessary to make 
some funds available at the disposal of the District PIan­
ning Body which are not tied. to any departmental 
achemes and which may be used towards small schemes 
meant the local priorities, needs and aspirations of the 

-local community. . . ., 

The Deputy Chainnan, PlanningCommission)1as proposed to 
. the Chief Mi~ters in Match, 1986e the need for holcDng 
regional meetings as a part of the prQCeS8 of fostering a 
contktuing dialogue between the Plaaning Commission 
and· the States and on~ of.. the agenda items proposed for 
these meetings was on· dece1rtralised planning in the State!. 
Most &f the Chief Ministers from whom replies have been 
received. have, by and large, endorsed the recommenda­
tions of the Worki~g Group on District ·PlanninJ." 

1.9 Clarifying further in regard to the decentralisation· of the 
'Planning procedure and f9rmulatiol1f of' a scheme, the ~ 
Planning Commission ·duriag evidenee stated: 

. 
"'Decentralisation . means certain kinds of dectslons can be 

taken at other levels than the Centre here. In. the Cen­
tral sector, deeentnlIlsation of planning would mean that 
the public sector would be able to sanction thetr 0WIl 

schemes. The present situation is, that projeets only 
beyond a certain amount come to the Publte Invet~ 
:&.rd; projects below that level go to the. hpeDdlture 
PmaDCe Committee: 8nd projeete «ren below that level. 
are ftnaliaed by the concerned authorities." 

547·LS-2.., I-~ 
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1.10 With regard tq the 8I8OCiation.'of Voluntaty .,.cies in, 
the pWming process, thewitneu stated:. 

<!II ,.1 

" .... Before the 7th Plan; we bad consultatiGDa with volUD.~ 
tary agencies. About 33 were .invited. and. 20 !wi come. 
They " were the people working ~n the field. at va.t1oUa 
places throughout the country. Regarding CODaUltatioD 
with labour leaders, we had the trade unions, vioz., Dodt. 
: WOZ'kera UDJon, Textile Workers Union, . ~c, BldS, 

I 

HMS; ClTU, INTUC and others. When we get the Plan 
proposals from vari9us Boards dealing with handlooms, \ .. , . 
~ndicrafts, khacU and village industries, agriculture 
sector and others. we found thert were very active roem· 
bers- from' the cooperative moveVlent. This is a matter 
of taking their views into account. The All India p~-. 
yat Parishad" is also there ..•. ". 

'I 
1.11 The Committee enquired whether besides econorrtsts and 

experts,cooperatiV'e federationS1, Central Trade Uni~m Organisa­
"tiOna etc., were 'also consulted before the Approach .Pa~ was pr0-

jected. The Secretary. Planning Commission stated: 

"I am toid that the National Feder~tion of Cooperative Sugar 
~ctory: Nailonal Cooperative/SpinniI1g Mills Federation 
and number of other Cooperative Federations,' were 
included in' different working groups but not at the a~ 
proach paper stage. At the approach paper stage there 
were only individual consultations ... ~ ............... But 

there is a very strong point of view' that the grass-root 
1> view point is not adequately represented .. _ ...... There is 

~ recognition- of the fact that something more ,is . to be 
done in resPect of the graSSo-root effortcl···.··· ... ': . 

'. 
For the grass-root planning, at the block and district levels, 

there are committees in. which MPs and MLAs are repre­
sented and their view points are' taken into aCCIOunt, 
when they send proposals from that level to the State 
level. not only at the formulation stage but also at the 
implementation stage." 

1.12 Supplementing further, the witness stated: 

ftrJ'here is 81 yet, no totally satisfactory arrangement for pe0-
ple's ~nvolvement and people's pmicipationin the Plan: . 
ning process. In fact, we,. fi.rnUy believe that .it is very 
necess~ and it is vi~ really for such pro,gravnmes as 
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. education, family welfare etc; Now, in the family wel­
fare if there is greater people's parti~ipatton, ~ur pro-

I grammes would certainly be much better and the whole 
economy would benefit very much .... Local people sho~lld 
be encouraged to involve effectively in n~l programmes 
and implementation. ~anchayati Raj Inll>titutions should 
be motivated an~ given all supports." 

l.l3 The Plan' drafUDg process starts with the pr.waratlon of 
tile Approach Paper. The Approach Paper is ~ fotmtlatlon on 
which the straeture of the whole, Five Yeai Plan is built. It. there­
tore, roes without saying that unless the Approaeh .Paper'llwell 
eonceived and prepared takinr into' consideratiOD the poUq dIree­
!ions, aim~/objectives and strategy and broad magnitudes of powth 
~n DI'Iljor s~tors, for meeting fully the aspiradoas' Of' tbtl ~le. 
UTeparable dam. may be caused to fl1~ure of our emmtry. The 
Committee, therefore, emphasise that while preJW'iDg theAppreach 
Paper peoples' representatives from all walks of Ute _ai, 1te 
activ~y associated and their .,pinion gl~en due welglttage. In tills 
eennection, .the ('pmmlttee note that a. number of Committees and 
Study Groups set by Govemmeat have c1uring the lut. deea4e re-
newed the Planning process' and made series of reeommeDdaUOII8 
to strengthen the system. However, the Committee are eonstralllet1 
to note the admission made during evidence of the ptannlnr 
St!cretary before the Committee thlit. "there is yet no totaU,. satt.­
factory solution of this question of peoples' involvement.a ~ 
pies' participation In· the Planninlr process," 

1.14 Besides peoples' participation in the preparation of the 
Approach Paper, the need for strengthening and lnvolflDg the 
Panchayatl Raj institutions in Identltylng ancJ implemea*, pr0-

jects cannot be undermined as it has been weD estaW..... that 
whenever PaDehayati Raj institutions have been actively IDvoI'ftd. 
the i1nplementatlon of various Rural Development Programm_ has, 
been decldely better and the seleetlon of beneftclarles aa. ilfJllrn­
lug of schemes have been more satisfactory. 

1.15 The Committee feel tltat active participation of the repre.o. 
IeIltatlves of tile Cooperative Fec1eraUons Is also Of paramoat Im-
portaace at ,the Initial' stage of the lonnulaUOD 01 the ~ The 
0eIIIm:tttee understand that a number of Cooperative JnstttaU .. 
wen included In dUrel'eJJ.t WorIdDg Groupe CODStItaW lor the 
Sewath . l'iYe Year Plan. However, there were 081,. individual 

. aualtatloas at the Approach Paper stage. TIdfI Dept. tile 1JUIe 
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requirement for the formulation of the' ~pproach Paper witJa ... 
active and full participation qta larl'e cross-section of 9Oclet, 
J'epresentlng varioDs shades of opinion. The Planning Commisst-., 
therefo~" WiD be weD advised to prepare and issue comprebensi'Y. 
guldeUJles in repnt to the partiCipation of peoples' representatin 
in the Planning process from the initial stages Itself so that tlte 
Approach Paper could be more broad-based and correctly relee6 
the asplrations pI the people~ 

, B. 'Working Gf'O'ILpS 
.l ... ·....,. -'.'(""'. • ., 

1.18 The Committee have been informed that working ,Groups 
are set up for reviewing the progress in the implementation of the 
current (on-gOing) Five Year Plan and maldiig detailed reeom­
meJ1.CiaUODS· for the next Five Year Plan in regard to programmes. 
pollet., target, and outlays for the various sectors and sub-sectors. 
Memben of the Working Groups are drawn from officials iI'l the 
PlallIliDl Qmunissibn, Central Ministries/Department~, other insti-' 
tutions, State Governments and experts in the relevant fields. Secre­
ta; of the Ministry is usually Chairman of t~e Group. AJJ many 
.. 118 Wotkln, Groups and 4 steenng Groups were set up in con­
nection with the Seventh Plan. These include, a . Grpup for the 
Study of Financial Resources and a Group for' the Study of Poten­
tial as well as Instruments for Domestic Resources Mobilisation; 
the studies and' assessment for .these Groups constitute~e basis 
for detemiiningthe likely availability of total resources for the 
Plan .ad, eonseq.uently, the' ~lan size. 

• 
1.1'7 The Working Groups are generally constituted about 1l 

" years to I years before the start of the Five Year Plan period. 

1.18 The Committee wanted to know the role played by the 
.. Working Groups in scrutiny of the Plan Schemes. In. a written 
not~, mbmltted to the Committee. the Planning Commission has, 
stated U roUows:-

-rhe Working Groups do not scrutinise new Plan. Schemes. 
alnce ,they are constl~ted With very broad terms of 
reference. TheY estimate short term and long term de.. 
mand, production --targets. and the hivestmen,t required for 
acbieving the need-based targets that they may suggest. 
They- are also expected to re~ew past performance anel. 
often make Buggestiona for the improvement 'Of perform.. 
ace of on_going schemes. BasJeally. the broad apptoaeh 
adopted by the Worldr.tg Group is to suggest a need-bued 

, 
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,J Sectoral/S\!pesectoral Plan ,and. not a resource-based one. 
Usually, the Working Grou,Bs do not have idea of the re. 
so~ available to the Sectors/Sub-sectors. The final, 
defision is tlken only after the sectoral outl8y~ are ~vaiL 
ab!e; the first priority is given to the essential continuinm 
schemes; the new schemes are accommodated within the 
balan,Pe of resources available." , 

L19 When the Committee enquired the utility of constituting the 
Working Groups, the Secretary Planning Commission stated during 
~vidence:-- . 

, . . -
I'rn these groups, we get the best available talentS ba cllft'erent 

fields and fn this there i~ a tradition of coOReratIDg with 
the Planning C?mmission. Every five years, tbI7 com~ 
they sit together, they discuss some of the on-gota, prob 
lems-.-national problellls-which are before the countr: 
a,nd I do not think Sir, we should discontinue tbfa P1'llC 

_ tice.We should form a forum, where welhould thrul, 
out all the problems ..... ,' .. It is a huge task. 4,500 teCOlD 
mendations were there relating to schema alone. 'rbe 
another few thousand policy and general recOQUllcil4&- 41 

tions are there." . '\ 

1.20 Asked whether a separate working group of tile Plann'. 
Com,mjsm.on should be set up on permanent basiS to ~. dole 
wat& on the implementation of the various Schem~/pro .... ,tb.e 
Planning Commission has in '8. note,stated:- . 

"Keeping a close watch on the implementation of varloal 
schemes is basically the job of the executing agencies ... 
the respective adminfstrative Ministries, with the MIId8-
try of Programme lmplem~ntation playing a Facilltatlq­
eum.coordiriating toole. Each sector has its own probl8ml 

. of implementation and respective Subject Divisions of tile 
Planning Cormpission maintain close touch with &he ('IOD.. 

cemed MlDistries and constantly review the'impleFneBta. 
tion jointly with the concerned M1n1atries. Therefore. 
there is no lleec1to .ve a &eJ'arate pelmaMDt WorJdDI 
Group to keep a watch on' implementationpor it may t.e; 
feasible to have one agency to look into the di~ 
problems of all s@Ietors and all tYPes of projeeta and pre-
IJ"8!DmeI. .. 

1.21 The Committee dealtM to mow whether the reaoairnenda­
..... made' '1»y a 'Jork:tng Group were accepted 1ft wtoT If Dot, tbt 
....... therefor and at what level'tIM! Plan ~ .... further 
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In a written note, the PlaJ1lliJlg Commission haa stated u 

"The recommendations of the" Working Groups cannot be 

" 

accepted in toto •.••.•.• The recommendations of the Work­
ing GroupS are largely need-b.A whereas the Plannmg 
Commission has to take iI]to account not only the develop­
mental needs but also inter-sectoral priorities and re­
source conatraints. The recommendations of the Working 
Groups are evaluated in the Subject Divisionsconeerned. 
These evaluaUon reports are discussed in meetings 'of the 
Planning CoIfunission with the Ministries concerned beinl 
aB$Ociated with these in_depth discussions. The broad 
dimensions of each Ministry's plan programme. its speci_, 
fie thrusts geared to Plan objectives, and related aspeCts 
are discussed, and ea.ch Ministry given an idea of the 
ceiling ()f Plan outlay availa!,>le, within which it has to fit, 
in its programme of action during the Plan. 

The Plan schemes of the Ministry are reviewed , depending 
upon the extent details have been worked out by" the 
Min;stry, Where details of new schemes are worked out 
by IVllnistries fuUy only subsequent to the communication 

• of Plan outlays, they are scrutinised by the sectoral divi­
sion concerned on receipt of a proposed new scheme, and 
submitted on file to the Member_in~chargeand, if neces­
sary, to the Deputy Chairman for a final view:" 

• 

1.22 Asked what role the Wotking Groups precisely played if 
th~r recommendations were not to be accepted in the final an,lysilf" 
tJae Planning Commission has in a w.,ritten note stated:-

, '. 

''Even.if the recommendations of the Working Groups are not 
accepted in toto, the Working Groups have an important 
role to play, They make a number of recommendations 
covering the direction of growth and policy ,issues in, 
eociat and economic sector$, i~vestment l'eqtiired in the 
concern~d sector as well ~ its linkages with int~r_related 
lectors ... r' , , ,The recommendations Of the Worki~g 
qroups are asses~d in the light of, the' r~ources position 
in~r,.sectoral priorities, sector_wise allocation of resources 
,~ harmonisation of the plans of inter _related sectors 
u.td thus constitute an essential input for plan formula­
tion." ~ 

, 1.8 At the instance of the CoUnnit.tee, the Planning Commiision 
has ~e4a detaUed statement in respect of Seventh Five Year 
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Plan !ndicating' (i) the number of recommen~tiollB/scrbemes made .. 
by Working 1 Groups (ii) the number of recommendationsJschemes 
included in tl1e Plan (ui) the num~r of recommendationS/schemes 

"included with modific:atlons and (iv).the number of recommenda-
,tions/sehemes rejected. The requisite statement is at Appendb: t. 

1.24 The Committee enquired '-of the time taken in the, Stlt;JJeet 
Divlsi.on of the Planning Cominission for analy!l~g the Report of 
!the Working Group anti the proposals received from the Ministries/ 
bepartments. ,In reply the Planning Commission hQ ~ated:-

•• , '{'The .time taken in analysing the Reports of the Working 
GrouPs constitute in connec:tion with the formulation of 
the Seventh Five .Year Plan varied from sector to sector. 
The minimum time taken for such analy~8 was 10 d~ys 
whereas in certain important sectors like Industry and 
Mine"als, the time taken was four to six' mont~JJ 

1.25 The Omunittee wanted to ~ow whether the' Working 
Groups could be entrusted with the job of suggesting resource basad . 
sectoral/suD-sectoral Plan in addition 'to need based sectoral/sub-' 
$ectoral Plan.. The Planning Commission has 'stated:-

"One of the important Working'Groups constituted was re­
quired to assess. financial resources for the plan. As the 
work of all the Working Groups .hns· to proceed simulta­
neously and the sectoral Working Groups cannot wait till 
the resource picture is finalised and the secto!'al outlays 
determined, 'the sectoral Working Groups have to adopt a 
need b~d approach. The Financial Resources Working 
Group set up to work out the resource ,av8ilabUity had ~ 
stituted a number .of sub-groups. Its deliberations toolt a 
long time to detenn~ne the resource position. Th, report C1l 

. this Working Group was the last to come. Thus when 
the sectoral Working Groups are finalising their reports,' 
they have neither the firm availability of resources nor 

'secloral break-up of the outlays. The sector.u Working 
. i Groups are. the~o~. supposed'lo do independent wotk· 

taking into account the existing situation and sectoral 
obje('tives f~r the ensuing plan and' resources required for 
their gectors. AccmdIngly an indication of a pre_~teT _ . 
mined level of"1'elOuree availability may rurb a rea1iJtic 
~d obJective utUdloeut of the needs of . the J>'lrlicutar; 
sector." 
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1.26 Asked as to why the working gro\lps could not be fur_ 
B.ished with information about the anticipated resources availability .. 
in a written note the Planning Commission bas stated:-

"The schemes received from the Ministry are not referred to' 
the Wol;king Groups for . ..scrutiny. In mo:.;t of the cases 
s(~hemes.Jre received after the finalisation of the Working 
Group.,:'l reports, In any case, in their deliberations' th,e 
Working Groups are guided by Plan objectives and strate-

\ gies, sectoral growth rates based on demand supply" estL 
!nation and other relevant e,onsi<ilrations ......... It is not 
feasible to indicate se~toral·outlay~ to the Working Groups 
for their deliberations." 

1.27 The Committee desired to know whether it was not neces_, ' 
sary for theSe working groups to' have an idea of ;esources. the 
Secretary PI~nning Commission stated during evidence:-

"Basically, the broad approach adopted by the Working, 
, Groups is to suggest need b,ased programmes in their own 

sectors. The idea ts that, We feel in som~ cases, there 
should be at'least some forum where there should be a 
disCussion in which the resource is nota .constraint SO 

that, let everybody ,talk ~d suggest which is the best 
possible think required in that sector. 

, 1.28' Supplementing further the witness: stated:-

"Now the only problem is about the resources. The -Com­
~lttee made a very importJht point that these people­
shoUld have an idea of resources. Then I wouJd say that 
these things would have 8 limited value. Secondly, why 
they hlrVe no idea of re8OUrces, There are two problems. 

'- . 
They are reqUired to start work about It to 2 yeal'l prior 
to the beginning of the . plan. So. ~e is alw8¥S this 
problem but they are 'all practical men. 'l't),ey b,ave some' 
idea of re9l?UTce8 on their own but they ,are not. giv.en an,. 
direction. They are not given any advice 011 the ,.' likely 
reiIources that may be aVailable in the sector." 

1.29 The Committee deslred .. tolmow about the QOmposltioa.l. 
termI of reference, status of Members, boMra.rium etc. admfalble to 
~ of $8.Ch of, the Working Groups constituted 1ft eoeeetIoD 
with the formulation of Seventh Plan and total expeiDdtture ~. 
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on ~h Working Grpup under. various Heads .. The Planning Com- -
mission.has in a written no~ furnished the following information:-, 

"In all 118 working grO~fJS had been set up in conn~tio'n with 
the preparation of the Seventh Pla.n. - In addition, 4 steer­
ing Groups had also been set up to coordinate, guide, and 
advise the delibcration~ of the working groups for Agri~ 
culture. Education, Health ~d Science and Technology 
sectors. 

These working groups diffeP in composition, terms of reference, 
,I status of members etc. It will, therefore, be difficult to 

give a single note cov~ring all the points. 

" , The Working Groups consist of officials as well"as non-otB.cials. 
For tlleparticipation in working groups .they are paid 

. TA/DA's only. No honorariw.m is paid to anyone. The .. 
official members are paid T As /DAs by . their respective 
organisations (MinisteriesfDepits/Public Sector undertak~ 

, ings etc.) As no separate account is kept of TA/DA paid 
officials for participation in the working groups, .it is not 
possible to give expenditure on this account. TA/DAs to 
non-officiaJ. members are paid by the Planning Commission 
or, by the Deparlments/MinisUies concerned. The parti­
culars of expenditure on TAs/DAs to non-01ftcials paid by 
the Planning Coinmission are given in Appendix II. 

1.30 The Committee wanted to, know the names and number of 
various Working Groups set up in connection with the Seventh Plan. 
In a written note the Planning Commission has furnished the re-
quisite details which are given in Appendix III. 

1.31 The CoauIdttee llave been mformed that, the WorldDc' 
Gl'OIIPI are " .• p by tile PlMn'. CommtsstOD ... ftrst step". 
WIII'G fann."U_ of the DIId Ive year plan. TheIIe·.p"OUPI are . 
astlgnecl the ~ napOllIlWllty to review the .pJ'OII'tIS8 hi the 
ImpifJDlmtaUoa of t1ae ~t (--.olD&') Five Yew PI&a aIlfI auk· 
lilt detalled rec ___ 4IatIou '-the aext Jl'ive Year Plaa ba" 8-
cart ··to ~. poUcles. tarpAiI aDd O8tla,. ,.. the vanoa., 
seeton ...... lee.... fte Oonnw"'tee IIOte tIaat .. IDIUly as 111 
W~ ~ .... steerIBc G~ -.i.e lDembenhlp INm 
Mae elite of IIae COUJlIrJ were .. 1IP .. eomaeetIoD wIUa the forilnl-
WilD et tile 8ewJnth PIft Year PIaL The Oomtalttee. ........ . 
... tIIat: ta ... ' .... ....,..ajerlty of .. reoam· ...... · 
.. by ......... Groapt dIIIIOt 1Ie takea BOte of .. faIly 

• 
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'Utilised at the time of flnaltutloD of the PIa for Want of l'eIOIIfteS. 

It is evident from the fact that,' almost 19 »er cent of the ftJOOIIl-
meJUlatiOllS made by the Working GroupslD coaneetion with tlie 
Seveath Fi~ Year P1aD were out;rqht rejeetea and a very larp 
number of other reeommendations could not' be JD8Ale use of as 
ultimately the size of the Plan had to be pI'U.Il~ in' aooordaDee 
with the availability.of resources.,' The Committee can weD lma· 
giue the element _f frustratioDl that might have been -caused amoug 
members of various Worktnr Groups knowing that a lot of 'time 
and eaeJ'gy put in by eminent penonalities and the IDtelllgentia 
mamUllI these Working Groups ultimately became l'utUe aDd tbel 
expeaiUure' incurred thereon was infructuous. The Committee, 
therefore, consider that such a situation cannot be avoided la the 
pr~t system as the Working Groups at the time of their Cofsti· 
tuti_ ave hardly aDyldea in reprd to the avallal»lity of the 
resoUfte8 for varioU$ sedors/sub.seetors in regard to which they 
are ex~ted to deliberate and give their considered opinion. The 
Committee are of the view that unless the Working Groups are 
maie aware of the resources availability positloa wilen they start 
tke work.thelr recommendations can hardly serve the real purpose. 
for whllch they are appoiDted. They. therefore. opine that the 
appolatment of Working Group on Financial Resources should pI'&­
{'.etie'the appointment of other Working Groupli so that this .Group 

! coal. give a· rough Idea Uf'-the other Working Groups about the 
estimates of the likely resources avaUable fOri their respective 
spheres to enabl .. these Working Groups -to confine themselv;..s 
withla. the framework of the overall resources position. 

1.32 The Commltt~ also find that In the vast multitude of the 
WOrIdng Groups constituted for the Seventh Plan a 1111J~t'ber of 
dlf1erent Groups dealt with allied or similar subjects e.,.. Voca­
tional training and Vocational training for wOlJlen; Ell'lmentary 
education, Sf!condary education, University edueation and Audit 
eduCation etc. The Committee feel that the number of Working 
GnNlPS to 1»e, set up tor the fu~ ,ilve Year Plans $Iaould be 
re4actlll and subjects of alUeC\ natarenmt~ to one Working 
Gruap whloh may make reeommeatt.tteas covering all the aspects 
iDVOlftd. This, the Committee, are sure, will remlt' iD, huge savtnar 

,of pubJk expead,Uve besides avoidillg'various Groups giving simi· 
lar or in some cases eoatlietbta' reconnn_aUas· on aWed mbjeets. 

C. Plan Scheme$ 
1.33 The Committee have been infoMned . that the Planning Com·' 

mission iwrote to th~different Mtnistries/Dep8rtmentsin Septernbet, , 
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1984 to indicate ~ut1a,. for the new scheme:i proposed to be induded 
. in the Seventh Five Year Plan and in the First Year of the Five Year 
· Plan (1985-86), The Ministry/Department concerned were .requ1recl. 
.1:nter ali4,l.o irldicate a clear prioritisation classified under three sub-
· headings: - . 

<a> those "vital" for achieving the·Seventh Plan'. baSic priori-
·ties and objectives;' . 

'(b) secondly tltose "esSential" for maintaining the- tempo of 
development both in this plan ·and the next; and '. 

(c) thirdly, those which may. be "desirable" but whic:h. ~uJd 
be considered only llfter the other two previous categories' ' 
have been considered and ibnded adequately. ~ 

. , , 

LM For firming up the numbers of new programmes/fChemea ~ 
projects that can be accoritmodated in the Plan within. the resources 
available, Advisers of the major sectoral Divisions also write to the 
Ministries/Departments concerned to give details of the Plan adtemes 
t.rn- indepth analysis. .The Ministrlac;/Departments are required to 
'indicate the total cost of the scheme or project, objectives/output 

expected} gestation period, etc. In reply, the Ministries/Department8 
submit iteformation depending on the extent of studies andinvelti­
gatiopS already carried out. Where studie'S and investiga­
tions have been carried out and/or feaSibility reports have been pre­
pared, they are able to give projecit descriptions in somewhat greater 
detail. In respect· ot proposals or schemes which are at an ear17 stage . 
of formulation, they can give only an approximate idea of the esti­
mated ca.pital and other costs, likely output or plan targets sought to 
be realised, etc. Wherever necessary in..de9th di~ssions take place 
under the Chairmanship of, the Adviser concerned tor the Sector! 
Sub-sector, wh¥re representativeS of the Ministry/Department con-

· cemed, Ministry of Finance . (PI4rt Finance) t. etc., are also invited. 
, 

1.35 In res~ of the'\ programmes/$Chemesiprojects of the. Ceo­
~ Ministries, the sectoral Division concemed with ~ subject scru­
tinises the schemes received frQm the Ministries .in.the sectond areas. 

·Clcr.ssification 
\ ,., ~' .. 

1.38 'nle Committee w$nted to know' the nwnber of schemes re­
cehed, scrutinised and' finally included in the Seventh Five Year Plan 
under. tM-. heads ·'Vital','Essential'. and 'Desirable', The P!ann1ng 
Commtaon has stated that i~ was for the first time that the Planning 
c.auntssten had asked the Ministries/Departments to indicate prio-
rfti.tion lor new starta under the thntesu~hHcta, namely "VItal" 

" '. 
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".F.ssential" and "Desirable". However, the DepartmentsJ~inistrieS", 
Qid not Submit their proposal.$ for new starts under these :th!ee sepaw 
rate sub-heads, apparently. £or th~ r_son that while inviting .• pro­
posals the. Planning Commission had made it dear that after prOvid·· 
ing for continuing schemes only limited resources would be avai~able 
for new s~s in the areas related to the Seventh Plan's basic priori­
tiet and objectives and all the proj~ts of this category were classified 
M "vital".· \' . > 

\ 

1.37A:s regardS; non-submission of schemes by the Ministries/ 
,Departments under the requisite sub-heads rfamely. 'Vital', 'Essential' 
and 'D~irable', the Secretary, Planning Commission, daring evidence, 

~ . stated: - . , ' 

I 

J 

> • 

. "Planning . Commission asks all the Ministries to Classify 
schemes in the fashion ..... viz. 'vital'. 'essential', 'desirable', 
In the replies received, w~ find that no Ministry has made 
th'is kind of distinction. So, it really remained. on paper. 
We had asked the,m to do. it, So that we could see. whic1\ 
progranunes Wel'e more' important than others from the~ 
Ministry's point of view, but the Ministries did not specify . 
these distinctions," . ' .. ,., 

Invutigations of Schemes and Gu.idelines . 
1.38 The Committee enquired whether the Ministries were requir-

ed to. carry. on studies and investigations in depth and prepare the 
feasibility. reports before they submitted their schemes to the Plan­
~ing Commission. In reply, the PlSnning Commission has submitted 
In a note:-

C'The M"mistries/Departments are not required to carry oUt 
indepth studies and investiga1lons and prepare feas1billty 
report$ before s~bmitting. their propos8ls to the Plaitn.tng . 
CommiSSion for inclUSion in the Five Year Plan. Such a 
procedure would not be feasible fOr· the following rea­
IIODI=-

(i) Preparation of a feasibility report is a very time and re.. 
• source consuming exerdse. It is, therefore, not praCti. 

cable to prepare feasibility reports fOt> a very large n~­
her of scltemes which oould be ~de!'ed for indusiOJl. 
fasibWtlt reports are required' to be prepVed for in • 

. wstment dedslQl18; . '. 

~ (til Even it feasibility reports are made availa~1e to tile· 
Plan., CommJaIon. It maY not be posalble to apipralle' 
aU of them wlthiD the time avaUabW for the formUlatloD . 

• 
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" . 

of the Five Year Plan. Appraisal invQlves a number of 
o.th~r agencies, such as. Ministry of Environment and 
Forests, Department of Economic Mairs. l?lan FinaJlce, 

I etc.; 

(Ui) There' could be considerable 'time-lag between the in-
clusion of schemes and. final investment decision in re­
gard thereto. Therefore, p~mature preparation of feui.­
bility reports, which would become 9Ut of date. wo~ld' 
result in infructuoUBwork." 

.1.39 Enqu,ired as to how in the absence of feasibility report, the 
Viability of a scheme was,detennined before 1ts inclusion in Ule ~lan, 

,the Secretary, Pl~.1 Coffimission st'ated:-

• 

"There are several stages. But two stages follow one another 
closely. One is ,ee<;toral planning. We have got steel 
sector in the Five Plan. We have an idea about steel. We 
think about production and outlay.s in the on-going pro-

'jects. Some new projects have to come up. There are 
projects which have been und~ consideration for a long 
time' from t~e previous plan period. Sometimes, there are 
detailed pz:oject reports. During the Sixth Plan. it might 
have come up to,the Public Investment Board. During the 
earlier period, they'wel'e not sanctioned for want of funds: 
Some of them are ready' and viable. They are taken up. 

Even if it is 'known that ~ project is a good project, the j 

report might not yet be ready. Before this plan period, we 
. kriew that there was a l)hortage of ~troleurn products. The 

refineries' are required at Karnal and Man galore. 'n1ere 
may be a shortage of petroleum products. We say ther: 
are good plim projects requiring provision but we do not 
immediately insist upon a feasibility report 'because it 
means Ii I'onsiderable amount of effort by way of pre-feasl­

. bility studies. Feasibility report is not the first d.ocUment 
'drawn up for l!!,.ger projects. Prefeasibility study is done 
about the processes involved, equipment requi.red and 
roughj estiri1.ates are made. ' On that ba~s, there is an idea 
of whether this project should be included in the Plan .... 
bie~usion in the plan is not investment decision. We made 
it clear. ',The project is thanformuJated in In'8ater detail 
and when it is ready and 're9Purces are in si~ht, the Pr0-
ject is brought to Publi~ Investment Board lind it is taken 
up. This is how 'we,.-do it. Althou~h feasibUity study is 
not, tliere but stUI there is a fairly good idea. ,For a large 
part of the plan, it is continuing. 



, 
.1.40 Explaining fUrther, the Secretary, 'Plannfnl· Comrnisiion.. 

"tated:- . 

, 

"At' the time of investment decision, there is a feasibility re­
port. In many cases, there is a detailed project report 
before the investlnent decision is made, but at the time of 
the-inclUsion in the Plan, very often there are only project 
outlinps.'" . ~ 

1.41 Supplementing the witness stated:-
"What happens is that all the Pl-ojf!!Cts we do not have to staI t 

at the beginning of the plan, but in case of some projects 
where resources are available for the five year period, 
implementation commences later and there are projects 
which are taken up in the fourth year' only. Therefore, 
there is time available for the preparation of the feasibility 
report." ... 

l . .a Whetl the Committee asked fJ'r the 'norms followed for clear­
ance 'of projects in the backward areas and whether there were 
separate norms or backward areas, the secr~tary, Planning Com­
milBion statel:-

• 

''Balanced region.al development is one of the old slogans. I 
. do not Say that we have achieved great success. But there 

has been some sort of l an attempt all the time that we 
should' have preferen1/al schemes for bac~ar,d areas. 
Policies are. there and subsidies are available in b8ckward 
areas. Industries are being set up in the backward areas. 
CertaiD. transport subsidies are given to backward areas 
in North-East and Jammu &, Kashmh::. Raw materials re­
quired for industries are given; In infrastructure we do 
have a classification for'sanction of railway .projectS. on 

• socio-economic considerationS anQcertain amount of 
'weightage is given on social and economic considerations 

taking the potential of the 'area and the raw materials 
which are available into account and opening up of the 
area and thlngs lik~ that. The only problem is,' very visI-

ble results are not there .... If ,a large number of such 
schemes are sanctioned on social and economic grounds, 
~s being 'limited, the progress of each of these schemes 

. would be somewhat limited .. ' .We had'sanctioned really 
Q number of small schemes based on socio.economic con .. 
siderations.We feel that thev should be completed first 
an:'dthen we cOnsider other thin~. A large number of 
schemes were sanctioned with limited outlays, Thepro­
gress is rather slow. Both for roads and for railways, thel"e" 



is ~ criterion for sanctioning' new lines and new roads on 
socio-economic cOnsideration . .J: must admit that the bulk 
of the investment does go for prograinmes like track re-
newal" 'el.ectriftcation, doubling of the tracks, improvemen~ 
of communications,· acquisition ofrollmg sto<:k and things 
like that which will be of limited value for the backward 
areas, btit there is an attempt to make.", ' 

i.43 Asked whether all the projects included in the Plan were im-
plemented, the ~retary, Planning Commi8sion stated that sbtne pro-
jects were postponed, Th~' were cases in which later those projects 
were ,not implemented. The Secretary further stated that although 
they were mentioned in the Plan, they had not been ,implemented. 
There were a number of such cases. 

1.44 Asked whether any guidelines had been laid down for the 
scrutiny of schemes for iI1rc1usion -in the Plan, the Planning Commis­
sion has stated: 

''The broad guidelines. for .. the scrutiny of schemes for inclu­
sion in the Plan are objectives and strategy of the plan, the . 
demand/supply projections, the likely 9Ocio-economic bene­
fits .. backward and forward linkages, availability of reo 
sources for the SectQr/sub-eector etc." 

Time element 

. , 

L45 The Planning Commission lias furnished the following note 
in regard. to time lag between-the receipt'of Plan Schemes from varl-
0U8 ~tries, their scrutiny and approval:-, 

,''The scrutiny of Plan schemes for inclUSion in the FiV'e Year 
~lans is part of the, planning 'process. The Plan proposals 
are invited from the Ministries/Department6 in· advance of 
the beginning of a new Five Year Plan. For the Seventh 

. Five Year Plan, the Working Groups 'o/E're set up in • the 
second quarter of 1983-84, while Ministries were addressed 
to send their Seventh Plan' proposals in September, 1984. 

It is difficult to give a precise idea of the tiIi1.~ spent on the 
. 8Cl'Utiny of a particular sc!heme for inclusion 'in the Plan. 

It depends on the completeness of the data and essential 
stbdies and inveStigati~ns needed to asses&. a scheme, and, 
aft:Eq:o meeting the techno-economic requirements; it is.. 



'1' _J • viewed against the Plan priorities' as well B;s the Plan ob-
jectives and strategies, the needs (spelt out by the Work­
i:ng G~OU~) and the resources likely to be available." 

, 
1.46 When enqUired aoout the maximum and minimum·timetak-. 

in the scrutiny of some of the schemes for inclusion in the Sev~b.tI:a 
·Five Year Plan, the Planning C0inmi.ssion had intimated that the 
time taken in the scrutiny of the schemes for inclusion in the Sev~th 
Plan varied from scheme to scheme· depending upon the cnature, con- . 
tent and thrust of the scheme, Generally, it took from 3 to 9 montbl . 

1.~7 Asked whether the Planning Commission )lad any sUggestion 
to make in regard to reduction of time lag l:::letw~ the receipt of ' the 
schemes from various Ministries for their inclusion in' the Plan ·and 
their scrutiny ~nd approva.l, the Planning Commission has s~· 

"The time'taken in th~"scrutiny of~oh~es for inclusion m: the 
Five Year Plan has. been reasonable and no specific mea­
seres are required to· reduce the time-lag between the .... re": 
ceipt o.f schemes from various Ministries and their inclu-
sian in the Five Year Plans:" " 

1.48 1n a sllbsE!quent note furnished ,to the Committee, the Plu-, . , 

ning Commission has made t~ following suggestions for reduction 
-of time-lag between fnelusion of a scheme in the Plan and the declJ10n 
.aboutftnal investment: 

• 

"The most significant step taken by the G{)vernment to expe­
dite early .decision is to d~egate financial powers. In 
August, 1986, the delegatec:l. financial powers of the pubUa , 

. sector enterpriseS were revised as followlJ: 

Lets tban lb. 100 Orores 

,B,cween lb • .1 00 Ctores and lb. 200 crOre .• 
Aboft .... 200. crores 

Power to satu:tlon'clCpeodHurc 
without prior apJ)roya1 of tbe 

'OoYenuDent . . 

R.I. 5 crores 

RI.I)O crorea ' 

RI.20 cror •• 
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The delegated powers are subject to the condition that. the 
Board of Directors of the public entreprises do not Incur 
capital expenditure on schemes not included in theic'capital 
budget approved by the Government. A3 a step towards 
further delegation of powers to tP,e Steel Authority of 
India Ltd. (SAIL) and Department of Steel. the Govern­
ment has decided that clearance may be gl·ven by th~ D~­
part~nt of Steel for replacement and reneW'Bls of assets 
above·Rs. 50 crores and additions and new investments 
above Rs. 20 crores up~ a value of Rs. 100 Cl"qres. 

The financial powers. of the Standing Committees of Minia­
tries/Departments~ve been raised to B.s. 5 crores. 

The objecUve has to be reduction of time lag between initia­
tion of process for investment decision and nal invest­
ment . decision. A number of suggestions could be conal­
dered to streamline the procedure.' The time lag'couldbe 
reduced by improving the quality of feasibility studies, 
-expeditious clearances (like environmental) needed before 
the final investment deetsion." 

1~f.9. Explaining about the present time lag between the inclu-
810D of a Scheme in the Plan and decision a.bout fiilal invesment in 
that, the Planning Co~on has stated asfollows:-

"The incluSion of a scheme/project or programm& in the Five 
;Year Plan does not amount to investment decision. Tbil 
is taken· by the ,Board of Directors or-the. public sector 
ut:lde·rtaldngs I Deptt; I Ministry or Cabinet depen.diD.g em 
the size of investment, It is difficult to give general. ani­
wer covering all plan schemes/projects regarding time 
lag. It may, however, be noted that considering proje.(!~ 
ed dema,ndslsupply gaps, resource constraints inter­
Bt>ctoral linkages and studies and inv~stigations needed, 
investment decisions on new projects are' spread over the 
plan period,'" . 

• 1 

Li¢aon with the Ministries ,-

1.50. The Committee desired to 'know ,whether any liai,son ~nd 
coordination was maintained wi.th the Ministry concerned for sCru­
tiny and approval of the Plan S~emes.The Planning Commission 
has stated;- . " 

"The Planning Commission maintains. full lia.ison and coordi­
nation with the MInistries ecmoerned Jar serutiny· and ap-' 

M'lLS--a. '.; 
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II 
prcwal of aU Plan schemel. Thi. il dODe through ~ 
ings arid correspondences, .. required. In depth ~ 
sions take place on major new schemes before they can be 
considered for' inclusion in the plan: Where adequate 
details about a Plan Schemel.project are not available at 
the Five Year Plan formulation stage. these are often' 
posed on file or at the Annual plan stage after such detai15 
are available. These proposals are discussed in depth 
with the Ministries before the Planning Commission taks 
a view." 

1.51 The" Committee are unhappy to 1lncI that the MIDistrlea etc.. 
did not classify the schemes submitted by them to the PIa~ 
Commission under the heads 'vital', 'essential' and 'desirable', as, 
directed by the PlaD.ll1n, CommlsslOD and Instead classi1led all 
these schemes as 'vital'. The Committee feel that the apprelleasl_ 
1flth the Minis~es must have been that if they ~assl1l,ed these 
achemes under heads other than vital also, such schemes inlcht 
never see the Ilrht 01 the day due to resources constraint.. The Com­
mittee need hardly point out that if all the schemes received iD 
the Planning Commission are c1assUled as 'vital', lot of time &DtI 

. energy is bound to be spent on pruning these schemes aad decldlDc: 
which of them were really vital. The Committee would, therefore,. 
urge the Planning Commlsslon to Issue pldellnes to the MinistrIes,. 
etc. in uQambiguous terms about the criteria which' shouid be fot'"; 
lowed for classification of the schemes belore the work on the fer-
mulatloll 01 a Plan is initiated. The Mlnlstl'1 should also be requir-
ed to indicate the inter Be priority of the schemes submiHW by 
them. 

L52 The Committee ftnd that the Ministries/Departments are 
not requlrid to C8fl'Y out Indepth studies ~d investiptlollS ami 
prepare feaslbruty reports before submission of eehemes 1;0 the PIa. 
BlDg Commission for'lncluslon in the Five Year Plan. The Commi&­
tee do not agree that vlabruty of a scheme ean be determllled with-
out a feasibility report before its inclusion in the plan. This gets 
coaJlnned from the deposition made by the Secretary, PIamlfIIC 
CommIssion before the Committee that there were a nUIII_ a6 
III'Ojects which were mcluded ia the Plan but were e1tller abBe­
quenUy postponed or not implemented at all. WhUe a detail .. 
feasibility report, 111 tecJmleal seue, may .. DOt be insisted lIpo11. tile 
CemlDfttee feel that neb report In broader outlines with a new 
to enabling the Planning ConunlsllOD to evaluate ita vlabWty ....... 
be available to the Plannlllr Commission before consh1er1ag tile 
Jdl.eme for Inclasion in the Flve Year Plan. 
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1 .. The Committee coDSider Ulat the time lac be&w __ ....... 
.. a lCheme in the Plan and decision aboUt 8D.aI inves&meat ..... 
large and there is an imperative need to reduee the &&IDe. '1'Iae c..-
miHee agree with the Plann.lDa' CommlssioD that *Ida UJae.1ac 
eould be reduced by improving the quality of feasibilHy stu ...... 
expeditious clearances needed before the ftnal·1nvestmeat ·d ........ 
The Committee would, therefore, like the Pla~ Comm .... to 
streamline the procedure and Initiate necessary eorrecUve ...... 
res In the matter. 

1M The Committee understand that the Plannba .. Com."'" 
kad sanctioned a number of small schemes based on 1Od~ 
considerations with Umited outlays. The Committee· are, Ilowever, 
pained to learn that due t~, paucity of funds the progreu of neh 
lIChemes had. been limited and the desired reSults had lIot ben 
achieved .. Whlle appreciaUng the objective of saneUonin&' acheaea 
on. soeio-economic considerations the feaslbWty . of proper fandlac 
for completion of such schemes In time cannot be overlooke61 ... 
benefits of such schemes can percolate· to those sectIou of tIt.e 
lOclety for whom these are bltended only when the aehemee get 
eom.p1eted.. The Committee recommend that wline saneUoDIBg .... 
ttehemes inter se priority should be determiDed with relereaee Ie 
vtabUity and proper funding so as to ensure that the projeets taken' 
in haDd get completed in time and undue loss to the' pabUe _die­
tiGer' on account of delay and cost escalation is uoided III the ., 
I'IIIL 

D. Selection and ImplementatiOn of Plata. Schf:me8 

Iftter.,e priority of Plan Schemes 

1.55 Explaining the Criteria adopted for accordint inter:-se priority 
to Plan Schemes. the Planning' Commission has stated that in regard 
to inclusion of schemes. essential on-going/continuing schemes get 
precedence over new schemes. In the context of the Seventh P1BnJ 
among the schemes in the industrial sector first priority has been 
given to the continuing essential schemes, and thereafter to schemes 
for (a) replacem~nt I\nd renewals. (b) modernisation and removal 
of bottlenecks leading to better capacity utilisation. '(c) upgradation. 
of technology and improvement of product quality, (d) introduc­
tion of high technology, (e) strengthening of technological base. In 
the case of projects in industry, power and transport sectors. the 
Blost· important criteria applied ere, wherever the necessary infor· 
mation. is available. (j) economic returns, (ii) gestation period. 
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(iii) whether the project is at a new location or expansion, (iv) 
whether it involves modernisation and (v) whether it facilitate. 
~ntry' in"t<> high iechl)Ology area. In the case of these projects; broad 
deta1!B SUCh as investment costs, likely rates of returns, their rela-
tive post~ion in the order of priorities, etc., are furnished at the 
stage of' their inclusion in the Plan, if a project report cannot he· 
given. It· i~ however, possible that there may not be sufficient time 
18· go into these proposals' even where the relevant information' 
,is available and, therefore, a ten~ative provision is made subject 
to the Planning Commission being convinced of the need of the 
project. Later, when a regular Project Report is' presented, it is. 
examined by the Project Appraisal Divisiori" and its implementation 
depends on the approval of the Public Investment Board and Cabinet. 

1.56 With respec~ to schemes in the area of e:ducation, family 
planning, health and social welfare, etc .• decisions to include new , " 

schemes may be tak~n on the basis of criteria like their consistency 
with Plan priorities. objectives and strategies and possibility of 
accommodating them within the tenta.tive sectoral outlay ceiling 
after providing for all essential on-going programmel:t~schemes/.pro­
ject&. 

1.57 The Committee desired to know the methodology laid down 
tor~ the inter-se' priority for the implementation <?f various 
se~mes in clJsethe num~t of schemes approved fdr inclusion in 
tHe Plan and investment to be made therein was much more than 
the actual availability of resources. The Planning Commission baa 
stated.:- . 

"In the formulation of a Five Year Plan. schemes are included . 
keeping in view the availability of resources. The ~ve' 
Yea.r Plan is implemented through the mechanism 'of 
Annual Plans which are prepared in the' li.ght of emer­
ging situation and theestimatea availability of resources 
during each annual plan period. While fixing the inter-
8', priority for the imp1ernent~\ion of various· schemes, 
~ontinuing schemes are given high~ priority than the new 
schemes to be taken up.'J . 

1.58 Asked to state whether due to constraints of actual avail. 
ability of·, resoqr~ some schemes were altogether shelved, the 
Planning Commission has stated that "It is poss~ble that in ;the 
process due' 1.0 resource constraint or techno.economic considera· 
tiollS ~me projects are shelved." When the Committee enguired 
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about the details of schemes so shelved during each of the last. 
three F1ve Year Plans, the Planning. Commission sta'ted:--

"It is difficult at this stage tb identify all the schemes which 
were shelved during the last three five year plU1S for 
want ot resources alone." 

~.59. Asked whether in the above situation the project was 
.helved after starting or was not started at all, the Secretary, 
Plannini Oommission stated: - ' (I 

"By shelving, we mean that we do not start the project at 
, all., Some preliminary action like. preparation af " pro_ 

ject report migl1t have been taken up or some such 
thing. These projects are not started at all." ' 

1.60 When tlS.e Committee asked regarding the, ~riteria adopted 
by the PlannIng Commission to' d'rop a project, the Secretary Plan-
ning Commission during evidence stated: - " 

" 

" , , ",Very often it is lack of ~ources...... If we have 
plenty of resources, even m8rginally viable proj~ 

• can also be taken up. ABwe have limited resO\fr~s, 
UIlless the scheme is very attractive we do not take tt 
up. But some schemes have been dropped purely on 
technical groWlde as well, on their being totally Un-
viable or may be because sOme new technologyhu 
come ~n.'· 

1.61 The qommittee referred to the sta~mentmade, by the Plan· 
ning Com\nission that while tbdng the inter se pricmty fortbe 
implementation of various sChemes, t!ontinuing schemes. were 
given higher priority than the new schemes "to be t~en up and 
enquired whethet this position had not undergone a change, ,in 

, Vliew of the recent decision to go in for 'Zero Based ,au4geting' 
and whether each sc~eme would now be revised, analysed and 
its future progress would depend on its getting priority. The 
Secre~ry, Planning Commission, during evid~nce, stated:-

"This 'Zero based Budgeting' is being taken up by each IDd 
every Ministry. The idea is that everything is examined 
.• novo. Suppose, if it is not taken up what would be 
the impact. . But 1;>y and large, plan scheffieIJ and plan 
projeCts which have been sanCtioned after. d\le scrutiny 
and on which certain amount of exPenditure, bas already 
been made, will pass the tests. So, that iJ' why, we are 
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_tinuihg to give higher priority to' projecta whi~h are 
to be'- completed ~n 1987-88, 1988-89, 1989-90. 1 have 
just completed the annual plan exercise with the een­
b:'al, Ministries. Now this is one of the principles; which 
we follow. What are the Ministries which will be in-
volved? What are the schemes wblch are about to .. 
completed immediately, so that we start getting the 
beIleftla. So, we proVide the maximum amount 01. 
money for them, and see what is left thereafter. But 
there are f. certain old, continuing schemes, about whicla 
there are doubts. 'I'heyare examined e.g. whether that 
particular scheme would be useful if continued in that 
• I 

particular shape. 

But these are not the type of p'rojects in relation to whicll 
the question of new projects vs. old ones arises. More 
than gg per cent of the cases willie such where the 
9ngoing projects would be given priority., Having spent 
some money on them, we wo6.ld like to co:t;ttinue them." 

1.6~ The following note has been furnished by the Planning 
Commission on Zero Based Budgeting as applicable to Plan 
Scheme with particular reference to Seventh Five Year Plan:-

, .. 
"Zero Base' Budgeting (ZBB) requires identification and 
• sharpening of objectives; examination of various alter-; 

native; ways of achieving those objectives; selecting the 
best alternative; prioritisation of objectives and pro-
.grammes; switching of resources from programmes witlt. 
lower priority to those with higher priority; and, identi­
fiCation and elimination of programmes which have out.­
Uved. . their utility. 

fa ZBB, a Ministry I Depa.rtment or an Organisation .. 
required to justlIY not only the new proposals and the 
funds therefor but al~ the ongoing activities and the 
fu.nds for them. In other words, provdsions for existing 
programmes are also required to be justified in the 
budget rather than adding them in the budget al a 
matter of routine. As such, under the ZBB approach, , 
the existing programmes will not be treated' as immu.­
table but wU1 be examined afresh a'S to their continued 
utility .and effectiveness thereby freeing resources for 
new p:'Ogramme •. 
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ZBB la, thus, intended to help' both in the judicious aUoea-

tion of scarce resourees -at the national ·leftl, and La 
deriving optimum benefits out of the resources thus allo. 
cated. The objective is not just to cut expenditure, bu,* 
to make public expenditure programmei more etfect1w 
by a more purposive allocation of resources to various 
progranunes. . 

The I'iDance MinIstry hal tl.ued tnstructlon tOr tbelDtro.. 
duction of the system of zero base budgeting in difterent 
Ministries of the Central Government. The system is be-
ing introduced gradually. It is still in initial stage." 

If"" Schemel 
!.C13 The Committee have been informed' that broadly speak1Dr, 

the new schemes are taken to meet the Plan objectives; strategies 
and targets, medIum terms and/or long terms. techno-economic 
feasibility, inter-sectoral linkages etc. In the industrial sectors, pri-
ority is given to schemes for replacement and renewals, modernisa-

.. tion and removal of bottlenecks leading to better capacity utilisation" 
upgradation/ introduction of high grade technology etc. New pro­
jects in indu~trial sectors are included considering economies of 
scales, make vs buy options etc. In the sectors of education, health 
and family welfare, social welfare etc. the criteria for including 
schetnes include plan priorities, objectives and strategies strength:­
ening the existing system etc. In all cases the availability of :funds 
is a crucial factor and decision to include a new project is made 
in consultation with the Ministry /public Sector uJ1.dertaldng. In 
some cases, for example in the case of the QNGC projects, the 
detailed allocation of funds to new schemes js left to the organ1sa.. 
llon itself. 

I.M Percentages of resources left after allotment of funds to 
continuing schemes in the Seventh Plan in different seeton are 
indicated in the .tatement enclosed. (Appendix IV) 

1.65 Explaimng the various factors which made the selection of 
1IChemes eompllcated the Secretary, Planning Commission durin •• 
evidence. stated: 

"A number of factors, beyond the control of' the Plannfng 
Commission. make the task of selel!tion of schemes qui" 
complicated and at the same. time often unsatisfactory. 
Tbe,e factors are-

(i) The number of proposals received for consideration would 
run into several thousand. These come frQm 234 Central 
public sector undertakings numerous at'itonomous bo4* 
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and field formations 'of the Ministries (like leAR, UGC, 
etc.) riearly-ftfty Departments of the Government of India 
~i4:es from. Sta~ Goyernments aild Union· Territories. 
TheBe projects are of different SiZes. The· c~t estimates of 
single project range from few thousand rupees to several 
hundred or .even several thousand crores. . . 

LU) ~ ~~ w~~d lJe :~';JIier ii'aU: t¥ pro~~ ,~re in the 
form of concrete proJects with definite estimates of cost 
anc;l gestation. so· that all of them couldl>e flIlalysed and 
ranked in order of viability and decision taken. In the real 
world situations. new projects to be taken up duririg the 
next 5 years come in different forms and shapes. They 
could be in concrete form with all the details of cost and 
time or could be ina conceptual form with bare descrip­
tion. Th~ target is sought to be achieved with definite 
projector with· programmes details of which are left to 
be worked out in due course by the implementing agency. 
There may be uncertainties about the time phasing of 
the projects. 

(iii) The quality of proposals depends largely on the capability 
of project planning in hundreds of public sector. undertak; 
ings and field organisations. It is well known that the 
d.evelopment of this capability has not kept pace with. the 
growth of the plan size. It is also true that even.if they 
want they cannot give very precise details of all the pro­
posals to be taken up duririg the plan period at the time 
of the plan formulation. Despite all the cOnstraints. the 
Planning Commission to finalise the i?tan after a series· of . 
dlscussions with the Ministri~s/Public Sector Undertak-. 
ings/autonomous- bodies· etc.. The quantit~tive models 
are r.e.run to ensure inter-sectoral and inter-temporal 
consisten,cy ... It is an iterative process .till final consis-
tency is achieved. . 

H~wever, :In view' of the COl1traints 8lid uncertafnties the pro­
cess Qf in-course correction continues throughout the Plan 
period. The Ministries/public sector undertakings. keep 
finalising' the schemes, ftnning up cost estimates and 
making adjustments 011 vCUious sicio-econoinic and tecnni­
cal considerations. In the process many schemes includ­
ed are dropped / deferred, new schemes are tildded and 
cost estimates undergo ~ges. They do: diScuss • their 
proposals afresh' at the time of Ann~l Plan discussions, 
mid-~rm reviewlbd even otherwise, The Ministriesl 
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Departments and publiy. undertakin~, etc .. ~ able. to 
make many changes under their delegated po~ers in which 
the involvement of Planning Commissionis'minimal, 

. The Plamting Comm1slio~ thus may not have' a complete list 
of all the schemes, many of which are small in size and 
are often. clubbed together and presented in fonn of pro­
grammes. 

The sJow implementation of sev;ri.t projects, again due to f~ 
tors largely beyond the control of the planning CoPlJDi .. 
sion, also adds to the uncertainties necessitating further 
adjustments in th~ allocation' of resources. 

To sum uP. there is need to appreciate that given the cons­
traints . and uJ;l.Cerlainties which are ~yond the control of 
the PlanningCommisslon fully worked out aUd compre­
hensl\re planning of all the schemes to be taken up during 

. the next 5 yearS not attempted." 

1.66. Asked that in case feasibility reports had. been a,tked for, the 
atage of droppIng some schemes would not have aris,en because of 
there being un~abte schemes, the Secretary Planning Corrunission 
stated:-

"We are trying to develop a system whereby we can always 
, have a shelf of projects aVailable, so that we can have a 

wider choice at the time of .plan formulation." 
, . 

1.67. The Committee referred to the note furnished by the Plann­
ing Commission stating therein that with respect to schemes in the 
area of education, family planning: health and social welfare etC. 
decision to include new schemes might be taken on the basis of 
criteria like their consistency with Plan priorities, objectives and 
strategies and possibilities of accommodating them within the tea­
tative sectoral outlay ceiling after providing for all essential oDgomg 
programmes, schemes/projects. ~ Committee enquired whether 
the procedure for inclusion of ' schemes relating ito the above sectol'ln 
the Plan was d.i1ferent from the one followed in the case of sChemes 
pertaining to remaining area the Planning Commission stated, that 
the procedure was broadly the same for all sectors. However the 
criterla for inch,lsion of schemes in 'the social services !lector might be 
different since considerations, ~uf!h as eConomies of scale, demand I 
tupply scenerio.. make vs. buy option etc. would have much lesIer 
relevance,irl these areas. Asked to state whether the distinction w .. 
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on aceount Of the fact that the scheme. relating to these sedan were 
&iyen low priority, the Plann.ing Cornr*ission clarified that the ache­
mea I.nthese _ctors were in no way·accorded lower priority. In fad 
the percentage step up for social services in the Seventh Plan wu 
109.12 per cent compared to the overall atep up of 8'.62 per cent. 

C~ng SCMm.e. 

1.68 Asked to elaborate the·.sta.tement that the first priority was 
JiY61l to the essential continuing schemes, the PillIUling C()!nJD\:wi.on 
hAS in a note stated:, 

i 

"There has been a tendency to take up a large number of 
new schemes in 'every Five Year Plan, with the result 
that the limited resources are distribu~ed very ~hinly 
over a large number of schemes. In certain sectors, the 
schemes started as early as during the Third and Fourth 
Five Year Plans are yet to be brought to comple~on. It 
was, -therefore, thought desirable to consolidate the bene­
fttsthrough completion of the schemes started in the 
earlier plans and to take up new schemes for implemen­
tation only to a limited extent necessary to achie-,ethe. 
objectives and priorities laid down in the Seventh Plan. 
It was in this context that it was stated that the first 
priority shall be to the essential continuing schemes." 

1.69 Asked to state whether there were any such schemes which 
were started but latter on not covered under this ,category and 
dropped, the Planning Commission has stated: .. 

~ 

"No essential continuing scheme. ·of' the Sixth. Plan has been 
dropped while formulailng the Seventh. Plan." ' 

1.'10 The Committee desired that a note about ·schemes/projects 
dropped and those which had not been dropped but work s,tagnating 
for lack of funds during the Sixth Plan, snowing allocations made 
for each of such schemes and expenditure incurred thereon and 
tbe reasons for dropping them or not allocating funds for them 
might be furnished, The follo~ing note has b~n furniShed by the 
Planning Commission: . 

"It is true that several projects included in the plan are sub­
sequently dropped or deferred and several projects stag-
nated much beyond the original gestation period. But • 
this situation is not necessarily due to resource con­
straint. A' number of factors· contribute to the situation 
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If 
aDd " .. dUIcult to -.repte the factora" all eua. 
The projects could ltagnate due to technical factors Doa 
anticipated at the time of investment decision. )'or 

example, Sudamdih and Monidih underground projectl, 
Qrjginall:y sanctioned in 1962 and 1963. have not beea 
. able' to reacH the'targetted capacity so far due to diftlewt 
geo..mining conditions.' The Salal Hydro electric projee\' 
originally taken up in 1970, could not make much pro. 
gress till 1978 due to the dispute over technical and de-
.ign features. The work in right earnest staJ.:ted only ia 
1978 when the project transferred to the NHPC. Similar­
ly, sev€ral projects are included in the plan without ade­
quate studies and investigations. Such proposals UIt'i DOt 
backed by feasibility studi~s and are subsequently deter. 
red. Only in a few cases it may be possible to identilJ 
that the discontinuation or sta~ation is due to resoure& 
constraint. 

An illustrative list is furn,.ished. (Appendix V)" 
1.71 Asked to give specific causes of cost over run and delay ill 

implementation of projects, the Ministry of Programme Implemen.. 
tatiO.n has in a subsequent note stated:-

"264 projects at the beginning ot the year 1986-87 were under 
implementation, of these, 134 projects were delayed witll 
reference to original time schedule. Their break-up in • 
13' sector is outlined below: .. 

Sc~r 

. 1 

Power \' 

Petroleum A NatUral Oaa 

Coal '. • 
it •• l • 
~ • • 
PectidIa • • • 
PaperlCe!neDt Automobiles etc. (t>eptt.' of BnterpriSt's) 

Rail ... ,.. • 

. 
, . 

• 

Total 1'0. of "0. of proJe:ctI 
projecta deIa,ed 

•. r.t. 
orl,bal 
ached". 

I " 
2. :aD 

SS I. 
60 JJ 

It I. 
• • 

• 10 • , , 
62 II -
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I 2 3 
."" . . . 

Surface Transport 18 1 
(PoruSbippina): 
~a)' projects) 

;"" 

Civil Aviation 6- 2 

t'eleoommumcadon 6 
\ 

Alomic: Bneray. S ! 

Cbomicala & PctrOoChcmic:als 7 " ~ 

2M I" 
. The anticipated c~pital cost of' the 134 delayed projects hH 

e~ted from the original approved cost of Rs. 26.802 to Rs. 43,890 
crores approximately, i.e. as much as 64 per' cent as on 31..3-86. It 
may be. ob$erved that the escalation in case of delayed' projects is 
considerably higher than the others. 

The following table gives a sectoral analysis of the cost and time 
ove~8: 

Sector 

Power 
Petroleum A Natural 

Gas 

Coal 

Steel 

MiocJ • 
Fertiliser. 

Pa.,erfCementf Auto. 
IDObllectc. (OPIO 

&aJIWays • 
Surface Tranapott 

(Hrt. SlrippitJI 
Hipa)' projec:tl) 

em. Aviation 
Tclecomaaunication 
AtoQIic Bnet'IY • 
Cbamicala a Petro-

c:bcIDica-' 
Total (264 ,projects) • 

Original 
cost 
(Its. 
crores) 

9954 

8165 

5620 

5578 

1559 

2108 

884 

30,82 

1646 

1087 
318 

1217 

1515 
43803 

Antici.· Averale 
pated cost cost 

Flttent oC 
cost overrull 
w.r.t.oriainal 
cost <%) 

·of the o .. erruns 
project (%> 
(Rs. 
crores) 

13744 

8750 

7988 

13636 

2793 

3061 

1474 

.5280 

38'0 0.929 

"0 0.172 

42·0.18'2.7S3 

144'0 18'6.229 

79 

45- 2 0.493, 

66' '1 0-146 

71' 3 0-49S 

1580 (-) 3·' 0.38·2 

2138 2' 44 0-302 
374 17'6' 0.11'" 

2053 .60' 0 ().l41, 

1m 
_ 64448 

4· 09 o.S8 . 
47% 0-929% 

Extent of time 
overrun· ".r.t. 
original 
Schedule 

0-93 montrts 

O-M month!; 

()..204 IJIOnths 

6-131 mont .. 

, ~23 months 

0·119 mont .. 

0-67 mont'" 

0·144 mont .. 

0-32 . lDOIlt~ , 

0-39 mona.. 
o.lS IIlOlltlts 
·0-65 '. IIIOIItII5 



As a result of our analysis of the monitoring report received 
from . the project' Autboritiesand Ministries/Departments the 

, various reasons of 'time and cost over run have been identified in 
di.erent stages of the project. They are given below: 

Sta.,e in Project Cycle 

(a) Pre-in.estmcDt and project 
preparation 

(b) lovcstmont d"ilioD 

(c) Technology and Detailed 
Bllilneerina . 

I 

(d) T~Qderllll 'and Orderilll 

Some causes of time 'and cost overrun 

, 
-(I) Dclayin acq\IiBition of land includina Fornt 

Oearange and Bnvironment Oearance. 

(ii) Lack of infrastructure facllitic,. 

(iii) Tie up or. tbe important inputs n~s58ry for, 
construction and operatiOll$ (afte'r CCIJ1ll)iSiOD-ina). . ..,' , , .' 

Inadequate projrct prfpnrli(-n inclur:iJ18 U{,dcr 
estlm Ition, resultlna in subsequrnt c:ha~ of 
scope of projccts and addition o( new flleUitijJ 
in post approval implementation staae. tbioup 
scries of Revised Cost Bstimatel. 

(i) Poor selection of consultantl. 

(Ii) O:lay in finaHsation of detailed enainecrina. 
lack of informatiQn and 10a4 data. .ceuaiDa 
delayed release' of drawinp to '~ndorl'tquip-
lDC!1t suppJi n. " , 

(Iii) Dclay on tbe part of the Conlaltant •. 
• ~ '. :' '-'.' ,! i \ l .. 

(i) Delay in ·preparation of tender,· and placerntat 0' orders., .. , 

I (Ii) 

(iii) 

Poor selection of vendorafsupplioclfcolltr.c:torl. 

Delay in DGlD/Import Lia:uce/foreip ct[­
c~nfC releas!:Uelber, cJ~ar~ • . ' .' ~'\ . ~ " 

(;...) . Dela.y in SllPply of critical e4uil'lDCnta. 
" 

(t) Construction aDd site Mana-(O Delay in mobilisation by contrac:tofl. 
'lCmeat '. " : ' 

(ii) Oday in construction, by and lncllc:ient wortilll 

-, 

or contract()fs. ' , , 

(iii) Oel!,\y in completion of inter-linked faciltlics by 
other agencies. ., 

(iv) Industrial relntioll.'1 probl<ln. 

(v) Inadequate supply of Jnputs ·Uke.trt( CUIleDt, 
.equipments and other' opcn rdilrket it(ms. 

(i) Delay in8\ailabll'ity of re-ordend m.;erial/ 
• replaceJnCnts. 

(ii) 'Failure~ of parts, 
" , 

(iii) Change in desisn. · . (I,) N()n-s\silability of commiuionm, tll[lJertsfl1* 
ir't!Htenoys 81)d sources ~~rQ8d .. 

'," ' ',' " . '.' 

• 



Itale ill .Project C,. Some eau... of timo aDd COlt overraa 

(l') Poor mobilisation by the trunkcy/c:ommiuioni .. 
contractor' : 

(vi) Teethina problems due to poor tat ina aDd mal­
functionina of equipment. due to poor instal­
lations. 

(" ()feral I Project Implementation 
C"vori.1g .:!lii.le_ring-tend.:r­
il1l-Jt'deritlg-collstructi9n­
cOlJlI11Wioni'\i 

Organisationai weaJenesses in project maDaJCIIIeIK 
includini non-availability of manaieru" talent, 
of It hiah order, lack of continuity, inadequate 
delegation and 'lacIt of inc:entilr es for comp1e,iOll 
of proj.:cta in time and within costs." 

. 1;72 Asked to state whether any responsibility had' been fixed for 
1ie18Y in implemen'tation of Plan Schemes resulting in cost eaeala­
tiPn, the Secretary, Planning Commission. stated during evidence 

"'t~ 
'"l lIlay infonn that the Cabinet Secretary and the l'"inIbee 

Ministry have issued circulars on cost and time over-nma. 
These are 'secret circulars. The responSibility is to be 
fixed. In most of the cases, it is perhaps beyond. the 
coI\trol of the officers. But, in. some cases, there might 
have been lacuna OD the part of some functionaries and 
delayed action or something else. But we are not con­
cerned with it. It is for the Ministry to take up... . 

'!be .... instructions are that whenever there are time and COlt 
over-runs, the matter has to go up to Ministry of P'inanoe 
for sanction along with the proposals for fixation of rea­
poulbility. International prices may go up and if the pr0-

ject could oot be taken up becaUse of delay total cOsts go 
lip in the meantime. It can happen that for some reuon 
contracts were not signed, some officials Juat delayed it 
and in that case the offtcers will be respOnsible. At that 
~, whenever any revised cost estimate is brought 1IP 
or there is too much time-gap, then the Mlnlatries are 
supposed to indicate the reasons and the people responsi-

. ble...· 

UI '!'be CommIttee tall well tmactae t1I&t a.e ...... fA 
...,JeeIs for the Plan from the nat MUlUtude of ~ reMlved 
..... .M'bIIstrIeslDepartmeats, Pablle U~ aaaerou WIei ;. 

.... lel4formaUODS wOuld 'be a stupendous task ""'p& wHta D-
eertaIIl"1 m view of hazy . aIlel . JDdlstJad _'fill ... JD' repr. &e tile. 
aftllahlllty or ft!SOUI'eei. The CommIttee are Dot happy to k 
~ a.t all propoa.1s .. ao' eome JD t.Iae form cd ...... 
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....... with delDlte eaUma~ of COlt &lUI restaUoa, makla• tIae 
Ielec&tH. process compUeated,' eoatplex \ and otten UDSatJafacIiI;orJ. 
TIle Comm.fttee feel that falllt In most eases must have been with 
MlaIstries' etc., In sendiJlr "Jape proposals aD4l witla. the PlanDI., 
ComJlllsslon in accepting the same. The Committee reeommeD.cl that 
Ifftin, process should be a task basically assigned to the concerned. 
MInIstries etc., who sbould forward only such pruposals to the PlaIl-
nlng Commlssion as ~lfl1 the pldeUnes of the Planning Commis-­
sfoa makinr clear that only eonerete projects as would fall withia 
the alms and objectives of thel'lan and have been auJllclenUy ... 
properly studied and evaluated should be forwarded to them for 
inclusion In the Plan. Once the projects are accepted and blcluded 
m tile Plan It. should be tIie responslblUty of the Plannln, CoIlllDb­
sion to CDsur8 that, they are take'n to the logical conclusion of com­
plettoD. in time and without resource eonstralnts. 

1.14 The . .committee are unhappy to find that a number OIl pro­
jects/schemes had to be dropped or allowed.to stagnate during the 
Sixtll Plan after sPending several crores of rupees on the basis of 
evalaatioD. Rudies 'f!.g. Functional Literacy for Adult Womaa after 
speDdlD., as. 16.75 crores or due to resource constralnts e.,. Sakrl­
Buaapar and Rampur-now Raldwanl RaUway lines after speIldlng 
Rs. 8.51 crores. The Committee feel that if it becomes unavoidable 
to Inel.de some projects on the basis of expedieney which have Itot 
beeIl properly gone Into, the Planning Commission should get them 
pl'GCeSlled in their own tee~ical division and inclu~ them after 
going :.uto the techno-economic aspect and viability of thd p~ed .. . ( 

. ·f..-
1.7S TIle Committee ue unhappy to note that out of 2M projeeta 

which were under implementation at the beginning of the year . 
1!HJ6..I'J, 134 were delayed with reference to original time schedue. 
The Ulticipated capital cost of these delayed projects has escalated 
fro.. the original approved eost of :as. 26,802 crores to Rs. 43,890 
crore. approximately i.e" 'by .. much as Mper cent as on 31-3-1986. 
The .-eep escalation m tile cost has not only caused heavy 1018e8 to 
the pa.bIle exehequer but has abo given a severe setbaek to the need 
for OMIlpietlon of vari01J8 essential projects In time. ' The Plaaailll' 
V ..... l8lon. bas been able to locate a Dumber of reuoDI fer the 
Ma,. aM eost over-nms like lDa4equate projeet preparaUOIl, .... 
..... 01 coasaltanta, delay on the part of COIISDItu.ta, .~1 ill 
prepara.ien of tenders atld p1aeemelDt of orders and last but DOt the 
... .-p1lisatlonal weakllftses In project manapmeat Ill ...... 
..,.-.ftJlabiUty managerial talent of \UP order.. The Committee, 
tlaeref.,we, recommeDti that the PlanDIDI' CoDllllisslOIl should .... ke 
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all out efforts by taking up the matter wltJa eoncel'.!'ed agendes lor 
the removal of causes responsible lor delay and cost over-runs to 
ellSure completion of projects on time and they should Impress upon 
thelD. to exercise constant vigil for Identifying factors causing' delay I 
fix 1'esponsibility and take requisite remedial measu~e:s expeditiously. 



CHAPTER U . 

PLAN RESOURCES AND OUTLAYS 

~la,. Re,O'Urces 
2.1 The Conlmittee have been informed that while the Planning 

{'.ommissiOin has" no direct role in raising resources as such, it eer­
tuinly has a consultative/advisory -role. Before each Five Year Plan 
is finalised the Working Group on Resources (which is chaired, by 
thoe Planning Commissions rep~tative) goes into detail as to how 
the resources fQr the Plan out'lays are to be raised. All aspects are 
thoroughly examined e.g. taxation (both Centre and States), internal 
resources of public sector units and departmental undertakings, ptar­
ket borrowings, draft on public sector financial institutions; etc. 
This exercise is carried out in consultation with the Ministry of 
Finance, Reserve Bank of India, Bureau of i>ublic Enterprise, and 
tM public Financial Institutions. The role of the Planning Commis­
sion is thus concerned mainly with the assessment of aggregate re­
sources which could be mobilised, including the compbnel1ts through 
which resOurces could be moppeq up. ' 

2.2 The Planning Commission is not directly involved in raising 
resources from the external sources such as foreign aid/10ans/a&­
sh\ta:nce. It estimates the net inflow 6f aid, etc. from abroad during 
a Plan period on the basis of the balance of payments prOjections. 
Th.oughthe Planning Commission is not involved in actual nego­
tia tions for external and/loans, etc. which is the responsibility of the 
Ministry of Finance, the Co'mmission's advice on various aspects en-" 
abIes the Government to pose important projects for foreign assis-
tance. 

"2.3 Asked in what manner and at what stage the Planning Com­
mj.ssion was consulted' or th'eir advice sought irt the mlltter of aris­
ing resources, the Planning Commission ih a note furnished to the 
Committee has stated: - 1 ' ,~ 

"At the time of the formulation of Five Year Plan. the Plan­
hing Commission sets up a broad, ,based Working Group 
for study of financial resources and preparation of re­
sources estimate for financing the ensui'ng Plan. Based 011 

the recommendations of the Working proup resource 

~47 LS-4 l' 
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estimation is done by the Planning Commission for tba-
Plan as a whole before it is ·finalised. This exercile in-' 
eludes assessment of the likely order of additional resow­
ces to be mobilised. Broad areas and manner in 'Whichre­
sources are to be mobilised are a)so considered by the 
Planning Commission. However the actual raising of re-, . 

. sources in so far as the Central and State Governments 
are concemed is essentially an annual budgetary function. 

,I In addition' to budgetary resources, however, extra budge­
tary resources are also required to be TaiSed for financing 
the plan and the Planning Commission is consulted inre-­
gard to their mobilisation as well." 

24. Enquired about the machinery and expertise that existed in 
the Planning Commission for- forecasting resources, the Planning, 
-Commission has stated:----oO-

.. 
"There is a Member in the Planning 'Commission who is ex~ 

pert in the field of Public Finance, He looks after the Fin-
ancial ReSOUrce! Division which has an Adviser, six Senior 
Research Officers llnd five' Research Officers supported by 
four investigational staff, These Offcers have considerable 
experience in the field of economics, budgetary analysis 
arid forecasting of resources." ' 

25. Asked to state at what stage 'the resource estimation for the 
pIal! is made. The Planning Commission has replied:-

I>. 

"The overall resource estimation· is done before finalising the 
size of the Five Year Plan. However, the sources which 
could be tapped for raising funds for the plan are amen­
able only to broad identification at the stage of finalising­
the size of the plan," 

26. With regara to the role played by the Planning Commission 
III l' using the resources for Pla.n Schemes, the Secretary, Planning 
ean, mssion, during evidence, stated:-

IIONow the other po'int was about the resources. There is no 
doubt about it that for the Annual Plans as r said-I did 
not say for the Five Year Plan--:there are no working" 
groups with the Central Ministry of, Finance because thetr 
Bud~et process itself' is an exerciSe in which they bring 
out what resource are available. But it does not mean that 
Planning Commission does not do justice to its functlona. 
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One of our functions is to make an estimate of reeources. 

" In ~act in the resolution setting up the Planning CaJilmis.. 
lion, one of the tasks assigned to the Planning Commis­
Eon was to assess the resources available for developmen­
tal purposes. We do make an assess~ent of the resources. 
We do send out estimates to the Finance Ministry. There 
a~e discussions with them for the Five Year period. There 
are working groups, not only for the domestic re~urces. 
financial resources, but also for the foreign exchange.. 
balance of payment. There are also 'Working groups which 
go into the matter of resoorces with each State Govern­
ment. There is a resources workinE group. These re­
source estimates are made there. They are made for a 
Five Year period. They are made annually for plan out­
lays. This is a joint exercise which ~s a most important 
exercise 'of the Planning Commission. But, again I would 
say that the things are not absolutely clear cut black 
and white. because situations change and di1ferent influ­
ences come in. But when we being an actual Five Year 
Plan period, a large amount of our resources are preemp.­
ted by continuing schemes." 

\. 
PJ..an Outlays . , 

2.7 The Committee have been informed that after examination of 
the proposals of the Ministry a:nd the indepth discussion by Deputy 
Chajrman, Plannfng Commission and members with the department. 
concerned, the final programme ,thrusts and overall sectoral outla,.. 
are decided. The first priority is given to the essential continuing 
schemes: In respect of new schemes, priority is given ·to those where 
sufficient studies and investigations have been carried out to esta~ 
Ush t~e need as well as feasibility. If resources, permit, lump sum 
pro~sion is sometimes made. for these new schemes, which require 
further studies and investigation. . 

2.8 The sectoral olitlays for a Five Year Plan are tentatively 
worked out in the light of anticipated resources availability. de­
mand--supply considerations and broad Plan objectives and strateg­
ies. The entire process of determination of sectoral outlays, priorttl .. 
Bation and inclusion of different schemes within the sectoral outlay 
is iterative; several rounds of internal or external consultations are 
gone into befbre sectoral outlays and the lists of programmeS/ 
schemes/projects to be included in the Plan can be finalised. 

. . 
2.9 After finalisation of the outlavs for Sector/sub-sector In theae 

meetings, Min;strteslDenariment concerned ai1e requelli'ted in writing 
., re-subm~t their final list of Plan prOpOsals, keeping 'in view the' 

• 



considerations mentioned above, and this is usually done in consul-
tation with the Divisions of .the Planning Commission. . 

2.10 It can thus be seen that the whole process is a very com­
plex one req1Uring several levels (and rounds) of inter-action, befon 
a reasonably clear picture can emerge of the totality of the Plan, and 
within it the Sectoral/Sub-sectoral outlays and progr.anuries. 

2.11 It' has been stated that the Planning Commission maintains 
full liaison and coordination with the Ministries concerned for, scru­
tiny and approval of all the Plan Schemes. The Committee enq~ 
\vhether i~ was a fact thJlt even where the schemes had been ae- . 
cepted and outlay approved by the Planning Commission, the Plan­
ning Commission slashed down the outlay On·' many schemes with 
the result toat the implementation of these scheme!! became ditt~lt 
for the Ministries and ultimately the whole approach ,towards imple.-
mentation of these schemes became half-hearted. " 

In reply the Planning Commission has stated: 

"The outlays '~mce approved by the Planning Commission are 
Dot ·Su.o MQto' slashed by it subsequently. As. far as possi­
ble the effort of the Planning Commission is to ensure 
adequate fUl'lding of projects included in the Plan so 
that these are imp1emented in an optimum time-frame. 
However, in the democratic functioning of OUr system; 
it can and does happen at times that legitimate competing 
claims arise on limited resources and the overall public 
Interest requires inclusion of SOme projects with inade.­
quate outlays rather thap their total exclusion." 

2.12 The Committee desired to know the details about the amount 
allocated, . released' and spent on various new schemes included in 
the Sixth Five Year Plan after its finalisation and publication. In a 
subsequent note the Planning CommissiOn has stated:-

"Since the fU'nds are releaged either by the Ministry concern­
'ed (in case project needs Qudgetary support) or are raised 
1;>y the ~ndertakin!1 internally or from various other sour­
ces ]ike financial in~titutil)n!o; Ihanks. it is notl'Possible for 
the Planninfl COmmission to giVe im idea of the actual re­
leas~ in all cases. I,· 

2.13 The 'Committee pointed,out thl'lt.it had been exnerlenced that 
after scheme~ har! been prepared and finalisf>d tne funds were Te-l 
leased to them when a major part of the five year nlan was 'over with 
the result that alar,;{e portion of the funds remained unutillsed. The 
'Committee enquired about the measures taken to ensure that the 
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,unds were released in time for various schemes/projects. Explain­
iDa·the position the Secretary, Planning Co~ion stated:-

" 

• "This position varies from project to project and scheme ~ 
scheme. If you are talking of say, central assistance re-

1-. leased for centrally sponsored schemes in States and wh~ 
ther it is released in the remaining part of the year or later 
during the year, then I would say that you are right .. 
Sometimes, there is delay in releasing funds. ADd that 
creates some problems. Part of it is true becaUlt: lJOme of 
the Ministries do delay the release of funds. So far as 
these projects are concerned, for the five-year period, 

, . what happens is that the actual allocation haa to depend 
upon the resources available 'anl).ually. It is the annua' 
exercise. Although we do try to optimise and see that th~, 
projects implementation of which has been taken up. are 
founded to the extent required, sometimes, 1t is p>ssibl~ 
due to increase in non-plari expenditure, there may be in­
stances where the period has been prolonged. Suppose,. 
steel plant" is included in the five-year plan and let us say, 
we haVe to spend Rs. 2000 crores on that. It II not possib~ 
to release the money right from the first year ot the pllll.· 
Sa, there is some kind of a matching of the IIDllUal retour· 
ces plus five-year bUsiness." 

2.14 It was pointed out that it had come to Committee's' notice 
that the money was made available for modernisation of N.T.c. 
Mills in the' last year of Plan with the result the bulk of fund8 ,.. 

. mained unutilised. The N.T.C. had contended that had the. mODl1 
been given to them in first and second year of the Plan they would 
have utilised that money and modernised the Plant. The Secretary, 
Plannin~ Commission stated: ..' 

, 14 ••• .'there is an annual Plan 'exercise, and it is possible that 
,in the earlier years of the Sixth Plan there might have 
been some delays, some funds might not have been avtdl-' 
able and there may be delay in releasing funds to tIieIe 
textile mills or the NTC and the textile mille might not 
have themselves sent the proposals, fully worked out pra. 
pbI81s for this and 10 on. It is not poIIi1;»le.. to give 81lJ 
.-er to this one, without the proper de~ By ami 
. Jarte' this questlm don .~ ariIe. n 
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216 Clarifying the position further the Secretary, Planning Com). 
missiOA during evid~ce stated: 

. "There are two things. One is planning and the other is budget 
. dilcipline. Both thb:lgs are to be done together. Funds are 

released from year to year depending upon whatever is 
available in the budget. We discuss it with the Finance 
Ministry, find out how much money is available, they say 
that so many crores of rupees are available. And then we 
discuss with the vario,us Ministries and we allocate money. 
At the time of allocation of money we do take into ac­
count the progress of projects. the requirements of the 

'projects, to be implemented and release the money accord­
ingly. But very often it happens that the total number of 
schemes require more fu.nds-why very often., always it has 
happened that the requirement of funds' of the schemes .. • which have been taken up is, more than the 
resources which are available. One thing you can· 
say, that it is bad planning, becaUSe you should have 
seen to it that you do not· sanction more than what can 
be fully funded. But there are so many uncertainties in 
this matter. The project costs go up. The scope of some 
projects gets changed. Then ,the resou.fces position alters. 
'!be non-Plan expenditure goes up and things of this kind 
happen .• Therefore, perfect matching does not take place. 
And in this respect, I must say that there has been a consi­
derable improvement over the years and the provision of' 
fimds to projects now is much better than what it was in 
the past. I can cite the example of fertiliser projects. NoW' 
the fertiliser projects are taking something like three years 
to complete. A project in the late sixties or Seventies, 
used to take five to seven years. One of the reasons for 
delay is that we are not able to regulate the release ·of 
funds. There is need for much better planning for release 
of funds in the case of theSe projects, Some projects which 

'''' 

,used tto take 10 years, we u~ to sanction them, 
thinking that we will proVide funds. Now, t4ere is an 
Improvement in this respect. I can not· say that we are 
iltb1~ to fund each ande-veryone of our 'projects one hund­
ted per cent, but the optimum. pex:Iod in, whIch they should 
be implemented is ensured, and the problems in this re­

',' , )a:tdhave beeri.mostlr,. ovetcOme~ That is' all I can say." 
de 1f'hen the CoIXUll~tte~ enqu1redwhe~h~r,', ~h~Plarmng Com- . 

missltm ensured that the money released for various schemeswu 
a'ctually utilised for the implementation of those schemes, the Seerc!-. 
tary,· PWming Comintssion during evideneest8ted:- ,'.---
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,coSo far as Central Ministries are concerned there is DO dUll .. , 
culty like that because :the Finance Ministry keeps a track 
or tb4t. We release the funds and next year we do check 
up. During the ye81' there are reviews to see that the funds 
are utilised for the purpose for which they have been 
given. There might have been some isolated cases where 
funds might h,ve been utilised for some other purpose. If 
there are diversions, that is done with the permission of 
the Planning Commission and the Finance Ministry." 

2.17 The Committee find that in the matter of release of fuds 
'priority is accorded to continuing Schemes leading to a predoml­
'nently large am~unt of resources ,being pr.e-empted by such Scheme 
at the beginning of Five Year Plan period. This in the opinion of 
the Committee leads to a situation whereby a number of, new sche-
mes, however, useful and public oriented these might be, fall to 
find a berth in -the Plan, The Committee are of the opinion that 
the Planning Commission ,should work out modalities whereby a 
suitable fixed percentage of the funds are earmarked, for important 
and essential new schemes instead of having a lumpsum provision 
tn respect of most of the new schemes as at present. The Committee 
are of the opinion that inter se priority within the new schemes 
should also be clearly earmarked so that it is always the lowest 
priority scheme which may be shelved in case of non-avallabUity of 
lunds. 

Z,,18 The Committee note that after examination of proposals of 
the Ministries 'itnd indepth discussion between the Deputy Chairman, 
Planning Commission and its Members with the Departments con­
ce-rned. sectoral outline6 are decided. . At the time of allocation of 
money various factors vIz. progress of the proJect, the urgency of 
the project etc. are taken into account before release of funds. The 
funds are released from year to year basis depending upon the avail· 
ability of funds in the budget. The Committee are, however, cUt­
tressed to find that even after the allocation of funds in some cases 
the tunds were actually released when a major part of the plan 
was over. This evidently results in bul~ of the funds remainiDI' 
unutllised in the last year of the plan, as It seemed to have happen­
ed in the case of National Textile Corporation Mills which were 
given tunds for modemlsatlon In the last year of the Plan. The 
Committee desire that the procedure should be so streamllned as to 
ensure the 1'elease offands on year to yelar basis avoidiDg bulk of • 
funds betng released In the last year of the Plan. The Committee 
are sure that a such a procedure will be in the Interest of steaay 
prorress of schemes which wm Dot ret delayed for want of replar 
ad timely release of filii .... - , 



50 

_ 1.1, The Committee are unhappy to note that in some cases funD 
allocated for certain schemes were diverted for some other purposes 
with the permlssion of the Planning Commission and the Ministry 
of Finance. The Committee feel that the diversion of funds in the 
implementation of the Schemes for Which they are earmarked should , 
Dot as a matter of principle be resorted to. They desire that such 
a praetice should be curbed and scrupulously discooraged' and funds. 
Javarlably utilised· for the schemes for which they are allocated.. 



CHAPTER W . 
EVALUATION "AND MONITORING 

A. Organisational set up 

PTogramme Evaluation Organisation (PEO) 

3.1 The Programme Evaluation Organisation was set up in 1952: 
as an independent organisation, working under the general guid­
ance and direction of the Planning Commission. Initially it W~ 
assigned the. specific' task of evaluating the community Develop­
ment Programme and other intensive area development schemes. 
Gradually, however, !With the extension and diversification of Plan. 
programmes for rural development the scope of the evaluation 
studies undertaken by the Organisation has got extended to the 
broad category' of centrally sponsored schemes/beneficiary. 
oriented programmes. 

3.2 Organisationally the Programme Evaluation Organisation 
has a broad three-tier set up. At the apext i.e., at the Headquarters 
of. the organisation at New Delhi, the office of the PEO is headed 
by Adviser (Evaluation) who is assisted by a Joint Adviser and 7 
Deputy Advisers who undertake technical work and act as Project 
Directors for individual studies. Below the Deputy Advisers, there 
is a complement of staft, comprising Senior Research Officers,. 
Research Officers, Senior and Junior Economic Investigators aa 
well as other supporting administrative and clerical staff. The 
Headquarters organisation is responsible for evolving a suitable 
methodology for the evaluation studies undertaken, organising 
their execution and also for processing, analysing and interpreta­
tJon of the quantitative and qualitative data/information collected. 
by the field units for particular evaluation studies/reports. 

3.3 For carrying out the field surveys and investigations for 
its evaluation studies, the PEO has seven Regional Evaluation 
Offices located in di1!erent regions of thecou~ry. These Regional 
Evaluation Offices coqId be regarded as a middle rung 0.£ its orga­
nisational set-up. Each of the Regional Evaluation .offices is head­
ed by 'a Rellonal Evaluation Officer ot the' rank of a Senior 
Re_areh Oftleer who is assisted by a Research Officer and ... c0m.-
plement of tecbnical and administrative itaft in his office . 

• 
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3.4 The third rung of the orgamsational set uP comprite8 u.e 
.Project Evaluation Offices attached to the Regional Evaluation 
,Offices. Each of the. Project Evaluation ()ftlces. is headed "by a Pro-
"ject Evaluation Officer of the rank of a Research .()fJjcer who ia 
assisted by a couple of investigators and some clerical staft. At 
present, there are 27 Project Evaluation offices and together with 
the seven Regional Evaluation Offices which also function as field 

. units of .the PEO, the PEO has a network of 34 fteid units/offices, . 
3.5 The Committee desired to know whether any review had 

been undertaken about the adequacy of the existing organisational 
set up of Programme Evaluation Organisat10n at the Headquarters 
level. Regional Evaluation Oftic~ and Project Evaluation Offices. 
The Planning Commission has stated in a "note- furnished to the 
. Committee thlit the present staff stre~gth and pattern of .the Pro­
gramme Evaluation Organisation at its Headquarters and field 
offices was by and large based on the' assessment of the Staff Ins. 
pection Unit of the Ministry of Finance made during 1977. The. 
organisational set up of the Programme Evaluation Organisation 
was also reviewed by a Committee set up in 1978 popularly known 
as the Dubhashi Committee .. The Report of this Committee sub­
mitted in 1980. had. among other things, envisaged an extended 
area for the PEO's activities and an expansion of its staff strength. 

'The expansion of th~ technical staff. as proposed by' the Dubhashi 
:Committee was mainly as follows:-,-

(i) The post of Joint Secretary in the PEO should be redesig­
nated as Evaluation Adviser in the pay scale of Rs. 2500-
::WOo thereby bringing it at par with ~conomic Advisers 
in other Ministries at the Centre. ,. 

(li) The technical set-up at the PEO Headquarters should be 
reorganised into ten divisions instead of the existing 
seven. 

(iii) Two new PEO field units should be 'set up at Shillong 
(Meghalaya) and Dibrugarh (Assam) and the PEO umts 
located at the Stat(\' Headquarters should be converted 
into REO units. 

3.6 Currently, the rationaUsatioll,;of location offield ·Qftlees of 
this Organisation was under consider-ation in the context of Zero­
Based Budgeting which is to be introduced fr()m the next: fintncial 
year. r , 

3 7 Asked about the propoJllls made by Dubhashi Committee 
for ~aldng the organisational set up adequate and self sufficient, 

( 
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·:the Pl~g· Committee has stated that while several . of the 
. n!commendations of the Dubhashi Committee relating to evalua.. 
·tion methodology, procedures, etc. had been accepted with some 
modification' and were being followed to tr.e extent feasible, it hact 
'not been possible to implement the recommendations regarding 
the creation of additional posts. The post of Joint Secretary, PEO, 

. was redesignated as Adviser (Evaluation) with eftect from July, 
1982. The evaluation work was, however, not confined to the PEO 
alone but assistance of outside expert bodies was also obtained 
from time to time to supplement the activities of the PEO. 

3.8 The Committee desired to know how the activities of Head­
,quarters Offices. Regional Evaluation Offices and Project Evaluation 
Offices were coordinated. The Planning Commission has explained 
that for coordinating the activities of the HeaQquarters, the 
Regional Evaluation Offices and their Project Evaluation Offices of 
the Programme Evaluation Organisation there is 'a Technical Co­
ordination Division at the Headquarters which is generally headed 
by one of the senior most Deputy Advisers at the Headquarters. 
This Division receives fortnightly reports from the Regional Eva. 
Iuation Officers on the work done by them. The Project Evalua­
tion' Of'fi(:ers under the jurisdiction of the seven Regional Offices 
also send a fortnightly report to the Technical Coordination Divi-
'sion at the Headquarters with a copy to the concerned REO. 

3.9 The' Project Directors for different evaluation· studies at 
the PEO Headquarters viz. Joint Adviser and Deputy Advisers also 
address the field units for the collection o~ data and information. 
preparation of statevand district level notes' etc. in respect of their. 
studies as required and also .visit these units in the course of ttlt!i 

field visits. With a view ti ensuring that. the various evaluation 
studies are done on a uni~orm basiS, as a matter of general prac_ 
tice, before launching a study in the field, short duration training 
·camps of two to three days durations are organised for the tech­
nical staff' in the field units. Whenever req\1ired the REO/PEO's 
also visit the PEO Headquarters. 

3.10 Asked whether any posts in the Programme' Evaluation 
Organisation were lying vacant and if ilO, how far it had affected 
the smooth functioning of the organisation, the Planning Commis­
sion in a note llas stated that at present two posts Of Deputy Advi-

- sers out of seven are lying vacant at the t:>EO Headquarters.' Five 
posts of Project Evaluation Oftlcers ~n . the field are also vaca~t for 

.. varYing durations. In addition,. some posts at junior leVel like 
tliose of 'EConomic tri~estigators.LDCs etc. ;are also vacant but the 
number of such vacancies relative to their total sanctioJl,ed strength , 
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is not significant. The main reason for the posts of Deputy Advi-· 
sers remainin~ vacant has been that these posts are in the Indian 
Economic Service and the cadre controlling authority. of this ser­
vice has in recent periods not been able to provide eligible officers 
for these posts. The non-availability of the officers to fill the vacant 
posts no doubt affected to an extent the completion of (m-going 
studies and planning of new studies but efforts were made to cope 
with the work as far as possible- with the help of the officers in 
position. It is hoped that in future' the LE.S.cadre controlling 
authority will be able to provide the officers at the levels requi~ed 
as and when vacancies occur due to' promotions, transfers, retire-· 
ments, etc. 

Monitoring and Inf01'matiDn Division 

3.11 The primary responsibility for the implementation of the· 
Plans and, therefore, monitoring of the Plan projects and schemes 
lies with the Central Ministries and the State Governments. How­
ever, the Planning Commission has been assigned, among others. 
the following -function which requires the development and opera. 
'lion of an up.to.date monitoring sy'stem within the Commission: 

"Appraise from time to time the progress achieved, in the 
execution of each stage of the Pla~ and recommend the 
adjustments of policy and measures that such appraisal 

. may show to be necessary." 

3.12 In 1972, a Monitoring and Information Division was. set up 
(by redesignating the Management and Project Evaluation Division)' 
and assigned the specific task of developing and coordinating the 
monitoring and information system in the Planning Commission. A 
hWb-Ievel Monitoring and ENaluation Unit headed by a Chief Consul­
tant and ex-officio Secretary was created in 1913 (which functioned 
'till 1977). The Monitoring & Information Division"l.was also placed 
under the Chief Consultant. Later, in view of tr..e increased work: 
load arid the need to relate the basic mOnitoring work with day.~ 
day' work in the...subject Oivisions, 9 Monitoring Cells were set up 
in various subject Divisions in the Planning Commission. In 1982. 
a separate 20-Point Programme Cell was established for monitoring 
the performance under the Revised 20.Point Programme. In. Oct.~. 
November, 1985. however, the work relating'to 20-Point ProgratnIne· 
monitoring and I monitoring of projects costing. over B.s. 10 croteS; 
(later revised to 20 crores) and the respective staff engaged on this 
,work. were transferred to the newly created Ministry of Programme· 
Implementation. The fUnction' of the Monitoring' & InformatioD 
DWilio~ and·'the 9 Moni~rinl Cella are indicated in AppendiX VI-
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3.13 Asked how the Monitoring and Information Division of the 
Planning Commission coordinated the activities of the Central Minis­
trie$and the State Governments in respect of Plan implementation 
and monitoring, the Planning Commission has stated that the Moni-

·toring and Infoll,nation Division of the Planning Commission' does 
not directly ('oordinate the activities of the Central Ministries and 
State Governments in relation to plan implementation and monitor_ 
ing. Within the PlanninB Commission, various ~bject Divisions Rnd 
functional Divisions like Plan Coordination and State Plan Divisions 
are constantly inter-acting with the concerned Central Ministries 

I, . and the State Governments regarding the implementation of the 
plans and monitoring of plan projects. The Monitoring and Infor_ 
mation Division which. after the transfer of work relating to moni­
tOring of projects costing Rs. 20 crores and above and staff to Minis­
·tsy of Programme Implementation, is now a very sman unit, prL 

, marily coordinate~ the monitoring activity within the Planning 
CommJssion in' terms of developing the monitoring systems, data 
bank, inter-acting with the Ministry of Programme Implementation 
regarding project monitoring. 

3.14 The Committee note that the review of the organisational 
set-up of the Programme Evaluation Organisation was undertaken 
by. the Staff Inspection Unit of the Ministry of Finance in 1977 and 
J.ur the Dubhashi Committee in 1978. The Committee are unhappy 
to be informed that the recommendations of the Dubhashi Com­
mittee which gave' its report in 1980 have not yet been fully Im­
plemeu·t,ed.. The Committee are unable to understand why it 
shonld have taken the Planning Commission SO long in implemen­
tation of the recommendations of that Committee. The Com-
mittee need' hardly stress that once an expert Committee.1s ap­
pointed to go into a particular matter, its recommendatlons'shou1cl 
be ~onsldered and those accepted should be implemented with a 
sense of urrency otherwise the efforts' put in and expenditure 
Incurred. on the whole exercise becomes futile and infructuous. 

3.15 The Committee are unhappy to find that many posts, both 
a.t the senior as well as junior levels, are lying' vacant in the PIp-
gramme Evaluation Organisation and that the work of the O..p... 
nisation had suftered owing to the non-availability of tbe requisite 
personnel. The Committee would· urg'e upon the Planning Com­
mission to iltitiate necessary steps to fill up' all the vacant posts 
1D'I'ently. 

3.16 The Committee note that the Monltorln( and lnformatiOll 
Division, after the transfer ~f work rell,tln&' to monitoring of pro-
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... eosttDr as .• crore'a uul above ....... $0 MlDisky ·of tr.­
,...mm. IJnplementattoa has beeome a Very small aDlt. The Coaa-· 
.u*- wotalcl Uke the PlanDJDr Commlsalon to .... the uW.' 
., tile Divlslcm ill the' preseat context. ,of the work allotted to It-
aM. if Dee.essary $0 streDrtheJl it. ' 
,\ . 

~. Monitoring "and inform4tion 81/stem 

3.17 The Planning Commission has stated in a note furnished to', 
the Co~nmittee that for monitoring and information system, the 
informaij.ol1. is collected in the Planning Commission in the follow. 
~ng manner:' 

(a) Annual Plan: With the Annual Plan proposals of various 
Mimstries and State Governments the information on the pro.gress 
of various schemes under implementation,' production and operation 
etc., is collected'during October.November every year. A number 
of formats are prescribed by .... the Planning Commission for this 
purpose which contain both financial and physical data. 

(b) Periodical RepOrts: 

. (i) Irl the Central Sector, monthly/quarterly reports are received 
from central public sector undertakings, giving the information on' 
the progres.s of construction and production, as a part of a manage. 
ment information system introduced in 1975 by/the Bureau of Pub. 
lic Enterprises in consultation with the Planning Commission 
Monthly/Quarterly reports are also received from Railways and 
Major Ports which give progress information on operations as well 
as projects under construction. In February 1985, a monthly Flash .. 
Report monitoring system was introduced as a part of which infor. 
mation was directly collected from Central projects costing over' 
Rs. 100 crores, which are under implementation. This system hag 
been transferred to the Ministry of Programme Implementation. 
The Summary and Exception Reports prepared by that Ministry are 
received in the Planning Commission. 

(ii) In regard to the state Sectors, the planning Commission' 
depends mostly on the JIlOIutoring systems developed by the Central 
Ministries, whereby copies of reports sent by the State Governments 
to the Ministries are also received in the Planning Commission. In 
the case of power and selected major irrigation projects, periodical 
reports are received from Centra~ Electricity Authority and 'Central, • 
Water Cl)mmission ·respectively, however, r~cently, the ,StateshaYe' 
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beeR asked to supply information on Plan expenditure on quarterly' 
basis, and physical progress in the case of earmarked programmesl 
schemes'on a quarterly/half yeSrly basis (except Power 2O.Point 
Programme). In addition, under the 20_P~int Programme Monitor. 
ing System, information on the performance of a number of schemes 
in the Centrally Sponsored and state sectors, is collected by the 
Ministry of Programm"e Implementation directly from States as 
well as Central Ministries, and inonthly/quarterly reports are pre. 
pared by the Ministry, copies of which are received in the Com·· 
mission. 

(c)' Review Notes and other papers: Some progress information 
Is also contained in the review notes prepared for' the quarterly 
review meetings taken by some of administrative Ministries, various 
papers and proposals and specialised reports receIved from time to 
titrie f£rom Ministries, states and other agencies, 

(d) Copies of Monthly I Quarterly Infrastructure Reports, Qual'. 
terly Report to Cabinet and Quaterly Status Report~ being prepared 

"by the Mio!stry of Programme'Implementation are also bein~ re., 
ceived in the Commission by the concerned divisions and the MonL 
toring & Information Division. 

S.18 The result of the analysis of the progress data and th'1. in. 
formation contained in the output reports' is utilised by various 
DIvisions in the following ways: 

(i) Dealing with day to day proposals anti references received' 
from Ministries. 

, (ii) Participation in quarterly review meetings held by the 
Ministries and. giving Planning CommissIon's assessment 
and Comments . 

. (iii) Considering allocation for next year'S Annual Plan. 

(iv) In some cases, considering revised allocations in the cur;... 
rent year's Annual Plan. <If 

(v) In preparing various notes, papers etc. as may be needed. 

(vi) In indicating the progres.s in the Annual and Five Year' 
Plan documents. .. 

1.19 In the case of industry and'infrastructure sectors, the con_ 
eernedMembers in the Planning Commission also take quarterly 
review m~tings where the progress and performance is discussed' 
with the concerned Secretaries and other senior officers with ~ vie'lV' 



10 identifying action as may be necessary for achieving Plan w­
;gets. 

3.20 So far as deficiencies are concerned in the Monitoring syl­
Item and procedure it bas been stated that the deficiencies in the 
monitoring system and procedures can be considered in terms of the 
following aspects:. 

(a) Coverage," ... • 

(b~ Quantity, quality aIld timeliness of information. 

(e) Follow-up action. 

(d) ~rganisation. 

(a) Coverage: It has to be appreciated that the mmrltoring in 
the Planning Commission is mainly to meet the requirements for ,. 
plan formulation as the basic respOnsibility for impl~mentation and 
monitoring rests with the Central Ministries and State Governments 
the coordination of monitoring being -the responsibility of the Minis­
try of Programme Implementation. Moreover, conSidering the staff 
resources, monitoring effort has to be selective; Accordingly, the 
-emphasis in. the past had been on covering important industry 
infrastructure sectors, such as, energy, industry; transport; raiL 
'ways, major ports, steel, non_ferrous metals; cement; pap~r and 
newsprmt, irrigation etc. Besides, important aspects of various plan 
programmes in other sectors were covered by the 20-Point pro-.,. 
gramme monitOring system. These systems, now well developed. 
are.being operated by the Ministry of Programme Implementation 
arid Summary of analysis received in the Commission. However, 
there arc some central sectors which have gained importance in the" 
context of Seventh Plari, which would need to be covered ac;ie. 
quately. These include communications, electronics, non_conven­
tional sources of energy. consumer industries etc. BeSides, 'lome 
aspects in respect of State,l CentJ;ally s~nsored' sectors, such as, 
health' and famil1 welfare, agriculture and allied actiVities, village 
..and ~mall industries, command area development, social welfare, 
backward classes, water supply etc. which are not presently covered 
by the 2o..Point Programme monitoring system may also have to be 
looked into, 

(b) Quantity. quality and timeliness of informatIon its analysis 
,torage and retrieval:~ese generally include: too many and volu.. 
minous reports, crucial data gaps, frequent changes ih data, lack of 
'reliability, and delays in getting the information, inadequate 8naly­
'fJis, storage and retrieval etc. 



(c) Follow·up action: After the receipt of progress report and tne 
analysis of mformation, the corrective action is the main important 
outcome of any monitoring system. This action can only be initiated 
by the executing agencies which have the responsibilitY for the 
implementation of projects and achievement of plan targets. It has 
been observed in many cases that adequate follow. up action has not 
been taken b.y these agencies after the receipt of progress reports 
and their analysis. • 

(d) Organisation: One reason for not being able to cover all 
Imp<)rtant sectors or to undertake the desired analysis has been the 
organisational weakness in this area, both in the Commission and 
implementing agencies such as Ministries, State etc. 

3.21 The corrective measures taken by the Planning Commission 
have been stated in a note furnished to the Committee that the 
Planning Commission have to depend for their monitoring system 
on the Central Ministries. State Governments. Project authorities 
and field agencies for supply' of data and information. Many of the 
defciencies require action by these agencies so as to improve the,ir 
monitoring system and ensure adequate fidW of the right informa. 
tion . to the Planning Commission. For this purpose. the Planning 
COJ'IUJlission had been advising the !linistries and state GoVem:rnents 
from time to time regarding the setting up of adequate rrionitottng 
systems and organisations. In ~arly 1970s the Planning Commission 
issued guidelines to some of these agencies and also 8Ug~ted aett. 
mi up of monitOring units. A Plan scheme of provic:Ung 2/3rd 
.aBSistance to State Governments for meeting the expenditure on 
monitoring units in the State Planmng organisations ·was also initia:t­
ed in 1972. Sugge[l1;ions had also been made in suecess1ve plan· docu­
ments for removing the deficiencies in the monHoring and inform~ 
tiOD system The Planning Commission had e»nstituted two work .. 
ing Groups for the Seventh Plan covering monitoring and informa­
tion systems at the Central and state levels re$pectively Who re~ 
viewed these deficiencies and made a number of 8uggeSti0l"l8- for 
corrective measures. The reports of these Working Groups submitt., 
eel to Planning Commission in October, 1984. were circulated totbe 
Central Ministries and S tate Governments for necessary ilc'ijon. Twa 
All India Seminars to discuss the improvement in monitodng By&-
tema were also organised by the Commission in October, 1983 aDd 
June, 1986 reapective.y. 

3.22 For improvin.g the contents . .oJ report., , and tlmelineat .... 
pedIi;, 8On":.6 action was taken. by the Planning Commission. For t.be 

aM'LS-O , 
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Mollthly Flash Report Monitoring System, the format was COftIi-
derably simplified so that it could be transmitted by the implement­
ing agencies with very little time'lag and a period of only 3 daya 
after ,the close of the month was prescribed for the submission of 
these reports. The output report was generated by the . Plannin, 
Commission within 8 days of the close of the month. In the case 
of 20_Point Programme. the time lag for receipt of the' monthly 
reports' from the States was prescribed as 12 days of the cloSe of 
the month and the monthly output report was generated within 20 
days. For the presentation of the -enalysed information also. some 
improvements were effected. The quarterly 20_point Programme 
output report compared the performance not only with the result. 
in the corresponding period last year but also With the quarterly 
targets. To ensure follow-up action by the Central Ministries, the 
Planning Commission suggested the system of quarterly review 
meetings by the Secretaries of the administrative MInistries which 
has been implemented in a large number of Ministries. In the case 
of the Montl}ly Flash Report System, following. the administrative 
Ministries were requested to communicate to Planning Cornm.iiiSion 
by 14th.of every month the specifiC action Wtiated after the revieW­
Of tbeprojects. This information Was consolidated in the Planning 
Commission and an ExcepUonRepo& sent to the Prime Miniater's 
office by 22nd of the month. This work is now being undertaken by 
the Ministry of Prqgramme Implementation. 

3.23 As regards the organisational aspects. the monitoring set up 
in the Commission required strengthening. A post of AdViser (Mo_ 
nitoring) was created and t1:te monitoring set-up in'the Plannin, 
Commission was reviewed by the Staff Inspection Unit of the M'utis.. 
try of Finance who made a numbet of suggestions for strengtheIL 
ing. These are being' examined and the monitoring set-up within 
the' COJlmUssion is being reviewed with a view to further stream_ 
lining and removing any deficiencies. Largescale. COmpu.terisatioD 
ill envisaged for quick processing, better storage aDd retrieval and 
effective output generation. 

3.24 It has been further .stated that the effectiveness of monitor. 
ing system in the Pianning Commission depends largely on the efti. 
eIeDc7 with which the monitoring system.. are developed and ope. 
rated in the Ministries. States and projects. It is, therefore, import. 
ant to improve the monitoring system at all these levels. Introdue.. 

... tion of computerisation which is preeently under way, is expeeted 
to overcomt" some of the deficiencies such as. delays, data gapa etc. 
In addition. the suggestions made in the Seventh Plan document 
rega~~g rationalising the existing report fonnats, 'avoiding cluplL 
catiot tc. when implemented, are expected to ItreamliDe ' •• 

( 
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monitoring systems, at these levels. The last review of ~ MonitGr. 
iug set-up in Planning Commission was made with the help ~ 
Staff Inspection Unit of Ministry of Finance whose report was sub. 
rr1itted in July. 1985. 

3.25 With regard to Guidelines, issued to the Central MinistrJel 
for monitoring the Plan Schemes, the Planning" Commission in 8 

note furnished to Committee has stated that Guidelines for moDi .. 
toring the implementation of Plan schemes have been issued to the 
Central Ministri~from time to time. Most recently, the recommeJl­
dations contained in th~ report of the Piannitig Commission Work. 
ing Group on Monitoring and. Inform.ation systems in the CentraJ 
~ and Central Public ~ector Project during the SeVenth Five 
Year 131&n.' made in October, 1984, have been sent 'to . ,all Central 

. Ministries. ' 

The recommendations include the following: 

(i) Efforts should' be made to streamline and rationalise the moni­
toring system in Ministries and to make them problem-oriented For 
this purpose, small Working Groups under one Advi&er/Joint See. 
retary acting as the 'Nodal' officer may be constituted. A joint group 
of representatives from BPE, Plannipg Commission and ~ncemed . 
Departments may review the system introduced in public sector pro­
jectl in 1975 for further simplification of the' system and making it . 
compatible for computerlsation to be introduced later. 

(li) Computerised nata Banks should be developed in every De. 
partment/agency. The Integrated Classification of Budget, Plan and 

. Account Heads recently develo~d by Planning Commissfon. Bud.. 
get Division and CGA should be' used for coding. purposes to facili. 
/tate feeding of data to the computers. 

(iii) For inten~ve monittlring of all projects costing Rs. 10 crores 
and above, PERT /CPM networks should be developed and made 
full use of at the project level. There should be'specific provision iD 
their project reports for setting up of monitoring units. 

(iv) Intensive 'monitoring should be done for all projects eott­
ing RB. 100 ciores and above and for other critica,l projecCa, for 
which inter-J.finiatry Groups in the form of empowered Commit­
tees could be set up which could closely monitor the projects aDd ' 
take deciaions for corrective action. 

(v) Officers from Ministries and concerned agencies shoulcJ 
regularly visit the project sites to supplement the Jnformatioa 

• 
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Iei:eived by them through reports and to provide assi'stance to pro':' 
ject authorities. ' 

(vi) For sectors like Agriculture, Urban Development, Sodal 
Welfare and Education, programme-oriented mOnitoring system 
should be. developed at central level. . 

. . 
. '(vii) Existing system of monitoring should be reviewed to moni­

tor private sector· investment to get a clearer picture of additiolU 
to capacity and production. The monitoring systems in IlGTD 
should be strengthened and suitable systems developed in Minis­
tries. 

i·~~t . 
(viii) Special attention should biI paid to interlinkage pro1>1ems 

of projects, in order to _ bring it to the attention of the higher autho­
rities. 

(ix) Monitoring luis to be recognised as a specialised function 
using recognised skills and hence arrangement for traimng shol,lld 

, be started. Monitoring Cells have to be started initially in all 
Departments. Necessary funds for this purpose need to be pro­
vided. 

3.26 In regard to ttature of coordination between the Planning 
Omunission and Central GOVer~ent Ministries the Plannmg , 
COmmission. has stated that the subject Divisions in the Planning 
Co~on are always in constant touch with the concerned Cen­
tral- Mh1.tstrfes. The Coordination betWeen the. PlanhingCommi~ 
alon and the Central Ministries is achieved through the follow- . 
ing:-

. (a) Annual Plan discussion :~tween the Secretary, P1~n­
ningeommission and the Secretaries of the concerned 

• Central MinistIiesand Advisen, . Planning Commission 
and Senior Officers of the Central Ministries and Public 
Sector Undertakings; 

- (b) Quarterly Review meetings: in the Central Ministries 
wberein the Planning Comtn:ission Officers both from 
the Subject Divisions and ~tlre Mbnitoring and Infonna­
tionDivision generally partici.pate; 

(d Quarterly Review meetings: taken by Members Plan­
niug Commission, in respect, of some sectors where the 
Secretaries and other senior officers from the concerned 
Central Ministries participate; 
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(d) Through Ministry of Prograrru:g.e Implementation: This 
Ministry plays the . coordinating . role, where' necessary 
and Planning Commission make use of this role. 

(e) Participation by Plannin,' Commi~~n officers in other 
meetings of the Central Ministrlesj and· 

(f) Constant Bow of in~atiOn between Cent.r81 l4iniabi. 
and the Planning Commission and inter_action between 
their officers. 

3.27 Asked whether the coordination ,of monitoring of the 
various'Miniatries 'after the e,reation of J4in1giry of Programme 
.Jmplementation had improved, the Secretary, Planning CoIlindllli.OIi 
.bas durinS evidence stated:-

"We are doing monitoring not merely for the plan but allG 
for .. the course correction if there is a problem co~. 
up in the implemen,tation of the project. Ow:: monitorp 

ing is also required to be able to render proper ecollOll)if! 
advice to the Government for various purpo$C!s .. Variq_ 
economic questions which come up for decisions aU the 
time before the Government either erna{late from the 
concerned Ministrles or fro;m the M~nistry of Fi~. 
All these Ministries do have somesectoial angle_ n. ~" 
Planning Commission is the only body, w~cb can briaa 
to beal; a view 'which will be an independent view~ 
Therefore, for that purpoSe also, we are doUlg monUorw 
ing. We do monitoring in order to keep abreast of what 
is going on in the economy and in the field, of plan 
implementation. Just take power programme., We .... 
to keep abreast ~ot only of the implementation ~ ... 
few power project8tbat may be WIder executicalJut 
also about the fate of ,entire power industry. 8b,. 
n$eci nlOIlitorin.g for plan formulation .. wen as' theeIt 
things. Konitoringfor executiVe action is doae by the 
Ministriea. It is their responsibility. The, aM quareer .. 
1y lnfotma:tion and on that b_s whatever dlrections: .. 
required; they give. They' alID hold: qU8l'fledy' I ...... 
Basically we get our information' from the Mlniltrletl 
because we feel that it wiU be- too much of a b~ OD 
the field otganisations if they have to report to toO tnanY 
organisations. From large undertakinp we get 1D.for­
mation directly. The monitoring wing within the PIp-. 
ning Commission has now becom~ slightly smaller ~ 
what it was earlier beca1,lse a numb& of fUDCtions ~ 

t 
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been taken over by the Ministry of PrOgramme Imple­
mentation.·· Our job is to see that data systems are pre­
pared., maintained and to coordinate the monitoring 
actlYities of different divisions, to advise them how tg 

keep data flow and to keep higher authorities within the 
Planning Commission properly informed about what II 
happening in the. field.-' 

sa TIle Committee are pained k» observe that Jven thoug'h we 
are now in the midst of Seventh Five Year Plan, no foolproof 
...... &orIq I)'Stem has 10 far emerg'ed and deftclencles continue to 
...... In that 8eld. The Plannlnr CommtgJon Is rePorted to have 
lIkea some corrective measures In the matter, but In the context 
01 the enormity and complexity of the· problem, the Committee 
lIIu'tIIy eonsIder them to be adequate enough to meet the sltuatloa. . 
. TIle resaJt Is obvious Is as much as the execution of most of the 
.... Jecta bas lOde awry and the projects have been Inordlnatel,. 
.... ,.e. resulting In. huge cost escalation. The Committee acree 
... Ute efteetlvenesa of mODltorln&' system In the Planning' Com-
..... c1epellu larrely on the efIIdency with which the mOJll.. 
........ , Q'Stems are developed and: operated In the Ministries, in the 
.... allil by the authorities exeeutinr the projects. Nevertheless 
... tmperatlve that the Planning Commission should have all 
.ecllve monitoring sYstem at its disposal . to keep a close ... 
ellllbaou watch on the execution of projects so that timely corn. 
tIYe paeuares ,could be taken wherper ,any problem arbeL 

I.It '1'Ile Committee note that the Planning Commission 11M 
.... certain guidelines for the M,iDlstries and other ·lmplemen­
tiar agelldes for the development of an effedive monitoring sy-. 
.... aa. baa also evolved. certaln deviees, saeh· as submission 01 
_.tbIy, Quarierly, flash reports, etc. The Committee, however, 
ftIII'I'fJt to tlnd that there Is no meehanlsm avallable In the Plan.nin&" 
CJeIIImIs8lO1l to ensu.re,' that the guidelines ISRed by the CoJIUJII.­
.... are In tact being fbllowed by the Implementing arencles III 
leiter .... spirit. The Committee woaldexpeet the Plan""" 
(Mnmluloa. to evolve neh a mechanism urgeDtly • 

c. Reports and Retu.rns 

3.30 The Planning Commission . 'has stated that the Teportsl 
returns are per;odically reCeived from the Central Government 
'Ministries as well as from the project authorities regarding imple., 
mentation of Plan schemes. For central public sector undertak- ' 

r 
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.... j these reports are on the formatS. preeeribed in 1975 b.Y BureIII 
vi Pu~lic Enterprises in consultation with the Planning Com.JBWo 
aon. For the monthly Flash Report System for central projectl 
~ting ,over Rs. 100 crores, and 20_Point Programme Monitorina 
System, the fonnats were prescribed by the Planning Conunialion. 
J'or other departmental sehemes, the reporls are ~rescribed by the 
concerned central Ministries. ' 

.' 

, , 
3.31 The progress reports broadly indicate <a> the production. 

perfonnance, containing figures of actual production for the qU8r' 
ter and for the'same quarter last year,: viI-a..'Vis, the targets of 
quarterly as well~ as annual production, capacity utilisation and 
operational efficiency; (b) profitability, wbere applicable; (0) the 
physical progress of the implementation of the Plan schemer 
including tbe delay in commiSSioning (time over-run), and cost 
over..runs; (d) achievement of· annual targets; ~d (e) expenditure. 

I 3.32 The various reports received in the Planning ComrniSlllon. 
are analysed in the concerned subject Divisions, in order to identlfy 
the shortfall in the achievement of targets, problem areas and the 
eorrective action needed. These are discussed in various quarterly 
review and other meetings taken by the Central Min!stries. where 
the Planning Commission officers participate so that necesS&r1 
action could be initiated by the res~ve Central Miqistriee. 

Within the Planning Commission, the performance is reviewed 'Ill 
the case of some important sectors in the ;meetings taken by the 
concerned' Members. Lastly, in all sectors, the progress perfor:mo 
ance is taken into account at the time of AnnUal Plan discussioDi 
when tl1e outlays and physical targets for the next year ar~ con­
sidered. 

3.33 The Committee wanted'to know the time limit lald down.. 
for furnishing periodical returns of progress of· Plan schemes.' In 
the note furnished to the Committee, it has her I stated that tor 
the monthly Flash Reports to be received from Central projectll 
cosVng over Rs. 100 crores, the time limit laid down by PI"annlng 
Commission was 3 days after the close of the month. In almOJt 
all cases, th£><;e reports were received within this time limit. III 
the case of Monthly Production Reports being received under the 
1975 system. introduced for the p~blic sectpr undertakings, the 
time limit is. 10 days while the quarterly construction as well 81" 
other reports, the time limit prescribed is 2 to 4 weeks after the 
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close of the quarter. There is generally a delay. of 2 to 6 weekq 

in the receipt of these reports from some "organisations. There if! 
a system of sending reminders to .the concerned organisations when 
the reports are not received 2 weeks after the prescribed period. 

3,34 In a few cases where there is' a wide gap betwee~ th~ 
expiry of the period to which a return perta~ns' and the time by 
which the returns are received, the officers in the Planning Com­
mission collect information through alternative methods and Per-

. .,nal contacts with the central Ministries. For example, the back­
giou.nd notes prepared. .by Central Ministries' for their quarterly 
review meetings pi-ovide some of the required information. In 
cue' any information is urgently needed the Planning Cornmi.saUJn. 
request the Central Ministries for the same which is supplied .. 
ad . when reqUired. 

3.35. The COlDDJJttee CIOIlIidS . that reportS and returrns bema'. 
aubolltted by th" various implementing agendes to the Planamg 
Commission could and should be used as effective instruments itt 

, monitoring the progress of a project ensuring that various time sche­
duled as pl'E'scribed. are scrupulously observed. The Committee, 
therefore, atron~ly recOlDDleltd .that it should' be impressed UpoD tM 
implem~ting agencies for submission of the repo~/retul'D8 strictly 
according to the schedules laid down and they' should be coDittlete 
in all respects .. The reports/returns should be analysed realisttt'aJly 

• and with speed on receipt from the implementing agencies and cor­
rective measures'iDitiated at the earliest wherever ailed for. 



CIIA.PTER IV 
ROLE OF MlNI~Y OF PROGRAMME IMPI.EMENTATION 

\ 

_ 4,1 The Committee have been informed that the Ministry 01 
Programme Implementation was created as a)'hew Ministry with, 
effect from the 25th of September, 1985. 

4.2 The following ,business was allocated to the "flew Ministry: 

, (a) MonitoriDg cjf performance, of Inf:rastructur~ Sectors. 

(b) ¥onitoring of imple;nentation l of Central' Projects cost.-
iilg Rs. 20' crares and above; 'and 

(c) Monitoring of 'implementation of 20-Point Programme . . 
4.3 TherE' are 3 maj9r functional Divisions in the Ministry, 

namely, Infra~tructure Monitoring Division, Projects Monitoring 
Division and 20. Point Programme Monitoring DivisioJ;l. The spe-
cific functions 01 each Division ue detailed below: ' 

" 

Infrastructure Monitoring Division. 

(i) This Division has two major functions, namely,-

(a) Monitor periodically and every month the performance 
of the Inf~astructure sector, i,e. of the nine Ministries 
on whose performance all other sectors of the econpmy 
depend. ' 

(b) Act as a catalyst, i.e. bring the Departments together 
and arrive at compromise solutions to problems' aft'ect­
ing one another instead of 'allowing any confrontation 
which would affect their own performance and ultimatP.· 
,Iy affect the performance'of the economy. 

(li) The departments making up the infrastruct~ sectors are 
Power, Cia!., Railways, Telecommunidatiolf', Shipptng. StIeeI" 
Fertilisers Cement and Petroleum. 

(iii) The Departments submit status reports pertaining to their 
sectors giving the perorrnance tris-a-vis targets, the previous Period 

. and the corresponding· period of the previous year. They.lao 
Indicate specific operational bottlenecks, if any, requiring remedial 
action. ' 
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(iv) Officers in the Infrastructure MOnitoring Division remata 

in regular contact, with their c;ounterparts in difterent departments 
aDd are often able to get over small diffi~ulties or bottlenecks by 
talking to ditferentofficials aDd evolving compromise solutions. . 

(v) The infrastructure Monitoring Division submits a monthly 
'report to the Chainnan and Members of the, Cabinet Committee 
on Industrial Infrastructure besides Cabinet Secretary, PM's oftic~f 
and Secretaries of Infrastructure Ministries/Departments. A sum­
marised version of the report a10ngwith charts is ~ submitted 
every month to the Prime Minister. These reports cover perform­
ance for not only the month reported upon but also the cumulative 
periods upto the end of the month, i.e. the report for October 
covers not only the performance of October but the performRnce 
from April to October. Quarterly rePorts in addition, are also 
submitted, in·a similar manner at the end of each quarter. 

(vi) At the beginning of each financial year, a series of meet.­
ings are held with the Infrastructure departments to resolve pos­
sible mis_matches affecting the achievement of the production pro­
gramme and target'$·. fixed for the different Departments for the 
year. 

PYo;ect Monitoring DiWriotl. 

'.4 The Project Monitoring Division came into existence 1n 
NOvember, 1985 when a part of the Monitoring and Information 
Division of the Planning Commiasion and the Project Cell in the 
Cabinet Secretariat were transferred to the Ministry of Programme 
Implementation. The Project Monitoring Division has been asSlgn­
eel the role of monitoring all project which have an' approved Capi­
tal Cost of Rs 20 crores or more in the Central Sector. The Divi­
~on brings o~t the following (Management Information Reports). 

Monthly Flash Report 

4.5 All projects costing more than Rs. 100 ~rores are included 
in the Monthly Flash System. Flash Report System is based on 
milestones (major activities) monitoring drawn from the" project 
ecb.edule Network agamst their targetted dates for achievement. 
The division based on the Flash reports received from the projects, 
brings out a consolidated su.minaryFlash Report which is circulat­
ed to ~he Prime Ministers' office, Cabinet Secretari .. c and the con-

. cerned Mfnistries/Department.t;;, 
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",. 4.6. Each Ministry is requested to critically analrle reUODa for 
alippap of critical milestones in the light of the Monthl7 inpu.' 
Flash Reports and the Summary Flash Report· pcepared b7 thie 
Ministry and send a report indicating action taken to tackle differ. 
en" problems reported by the project authorities by' 14th of ed 
month. The review reports from the Ministries are then scrutini .. 
eel and a consolidated Exception Report is drawn up for all projectll 
covered in th~ Flash Report. The Exception Report pinpoints ,~ 
ci1ic problems areas hampering/likely to hamper the smooth imple. 
mentation of . projects and brings the same to the notice of the 
Government at the highest level namely the Prime Minister's office 
and Cabinet Secretariat. The report is also circulated to the ,con­
cerned Secretaries. Inter-ministerial interactionS are also organia­
ed to highlight the problem areas such as delaY's in the deliveI'J 
lChedules for critical equipment by the suppliers etc., in order to 
create the necessary awareness among the administrative Ministrlel 
to initiate timely action in containing the time· and cost ovel'l'UD 
of the projects. • 

Monthly Monitoring of Mega Projeet8 

4.7 The projects COIting over B.s. 1000 crorea are monitored iJa 
more de~ and .di8CUJIed at the Secretary· level. 

QUArterl21 Monitoring • 

4.8 Reporting in regard to project cOstin, aboft Ra. 20 cror. 
and below Rs. JOO crores ia done orily on quarterly basi.. The 
Division draws up a Quarterly Status RA!port for all projects COlt-
ing Rs. 20 crores and above on a sector by sector basis. The Report 
covers salient features of the projects arid indicates among othe1"l 
things the latest commiSsioning date, cumulative expenditure, on 
the .project upto the end.. of the quarter reported on, and the time 
and cost overrun. 

Report.t to the Cabinet 
4.9 The Division is submitting special Report to the Cabinet 

highlighting the issues "Which reqttire attention of the Cabinet for 
aolving problems hampering implementation of the projects. The 
division is also subrriitting sectoral rev'.ew on the overall imple­
mentation status of projects in the Central Sector for review of 
the Cabinet Committee on Industnal Infrastructure and Cabinet 
Committee on Economic' J\.ffairs. 

4.10 The. primary responsibility for ensuring timely completion 
of projects lies with the concerned Ministry who have to ~ke steps 

• 
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tor eOrrectiv~. action whenever. p~oje~ are behind schedul~., Tn. 
MinlBtry of Programme Implementation, however, plays the role 
of a helpful watch-dog mOnitoring the . progress of· the prujt!CW, \ 
identifying slipp~es and keepini the Mi.pi$trieJt, th~ Cabinet and 
the Prime ~ter informed So that nece8Q1'Y and timely action 
can be taken by the concerne.d Ministries: Follow up action is a110 
~ while· preparing subsequent .reports to see whether ·the sug­
ps~ corrective action has been taken or ~ot . 

., Point Programme Mcmitorlng Division. 

"-11 Impleme~ation of the 20 Point Programme is moniU;red. 
by oollecting data en achievements vis-a-Vis targets for the imple­
mentatiOll oftha various items from the States. and bringing o·ut 
mont4ly /quarterly penormance repoJ.1s detailing the achievemen.t. 

~.12 Itevip.~ meetings are held under the Chairmanship of 
Secretary, Ministry of Programme Implementation with selected 
Central Ministries operating/suPervising important programmes, 
wherlj! concf:rned officers of the Planning Commission are also 
present. • . . 

4.13 The Committee desired to know whether there was any 
duplication in the monitoring work done by the Ministry of Pro­
Sramme Implementation anq the PlanIJing Commission. The 
Planning Commission has stated: . 

''T,here is no duplication in the mon1toring work being done 
by the. Ministry of Programme Implementation and the 

. Planning Commission ... '" .... The Planning Cominisa\Ml 
does not longer undertake specific. monitoring of tbe 
work (aSsigned to the Ministry of Progr~ Imple­
mentation). However, the periodic 8sselSment donte by 
the Ministry of Programme Implemehtation is ma.de 
available to the Commission and is useful for t~ over"-l 
performance re~ew of various sectors Which the P1~-

. !ling Commission undertakes from time to time in its 
meetings aM ~siOl1S with the administrative Minis­
tries and for the detailed year}!y review which is ~ 
by it ~t the time of the Annual Plan formulation.·· 

4.14 The Committee enquired whether the. coordination of 
moaltorlng of va.riOJlS Ministries, after the creation of Ministry of 
PrOgramme Implementation, had improved. The Addl. Secretary 
of .)J.inistry 01 Propamme ImpJ.ementation state4!-
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'" . : . ; ........ All t~e projects aboveRs. 100 crore capital cost 
are being monitored closely and intensively under the 
flash report monitoring. system which had been instituted 
in the Planning Commission. Of course, we' tried to' 
make. some modifications and improvements and we pro­
duce flash .repOrts. Then we interact with the Ministries 
and indicate the Meas where' intervention. is requited.. 0, 

4.15 In reply to a q~estion, the Addl.. Secre,tary, ~ Minlstry of 
Programme Implementation, stated that inter-ministrial problems 
were 'required to be solved by the Administrative Min~stCies con_ 
cerned; These Ministries could also refer their problelll3 '.to· the 
Cabinet Committee which was presided over by the Finance Minis­
ter and the Minister of Programme.-Implementation happened to 
be the Vice-Chairman of that Committee. 

4.16 The Committee enquired whether after creation' of Minis­
try of Programme Implementation, implementation of schemes/. 
projects had improved. The Add!. Secretary of the Ministry of 
~ogramme Implementation stated: "There is no quantitative 
index to. show that, but oUr assessment is that things have 
improved.' • 

. 4.17 The Committee desired that a note might be fa:m11hed 
stating the extent to whi.ch u:e performanee in the hnplementafion 
of Plan Schemes had improved due to close monitorin.g' by dle 
Ministry of Programme Implementation. The Ministry of Pr0-
gramme Implementation has furnished the folloWing no~'in this 
regard;· - . . 

"Perormance in the implemen.tation of planned scheme, 
whether it be in tetins of producti~n in the Infrastruc­
ture Sector, crossing of milestoneS and completion of 
proj~ or implementation of the20-Point programme 
has benefitted from the close monitoring undertaken by 
the Ministry of Prog'ramme tnipleml'!ntation. The very 
process of h1gh-lighting on a l"egular and contin1.iirig 
basis, .shortfalls in production, failure to cross milestones 
in project in}pJ.ementation and ,shortfalls in adrtevement 
in the implementat~on of the 2().Point Programme, every 
month/quarter enables cGrrective action ·beins taken by 
the implementing and supervising agencies by under. 
talqng . detailed and intensive monitoring, t~ Ministry 
of Programme 'Implementation provides the necessary 
warning signals 10 the implementing ageBCies to under­
take such tnidcourae corrections, .. are neceeaary to 
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adUeve the prescribed targeta/llChed~ for the ·va.rlosa 
plan schemes undertaken by them. In 10 far a8 perfor­
mance of inf.rastructure sectors is concerned, there' has 
been marked improvement in almoat all the sectors. 
The Ministry has also been holding indepth review meet-

.ings to get a clear insight into problems faced by the 
project authorities and nodal ministries. Meetings have 
been held with the concerned Ministries and other agen­
cies to arrive. at' the agree~ measures for tackling such 
problems. The Ministry has taken the inlUative to 
organise meetings at the Minister's level for sorting out 
more· intractable problems requiring higher direction 
and decisions specially in regard to .equ!pment supply 
., 'the Public S~or Undertakinp, clearaace from. 
yarious regulatory agencies, acquiSition of land in d1,ffer­
eDt States, etc. Such initiatives have lIucceded in expe­
cliting for its clearance for transmission. lines projects, 
shifting of structures coming in the way of Calcutta 
Metro, ensuring water supply to Korba Super Thermal 

'Power Projects and solving problems of 'construction 
power at several project sites," 

4.18 The Committee desired to know which agency monitor'ed 
implementation of the Schemes which when started were less thaB 
:a.. 20 crores but crossed that figures due to cost escalation. The 
Planning . Commission· has stated:-

-As and when the cost of a Central Projf'Ct crosses Rr. %0 
crores due to cost escalation . and a revised estimate 
exceeding. Rs. 20 crores is approved by the Government 
it 'kets included in the list of projects bein~ monitored 

.' by the MiIJistry of Programme implementation. " 

4:19 The Committee enquired . whether computerisation for. 
l!DODitoring had been introduced in . the Planning Commission to 
"avoid the delays. The Adviser (Monitoring and Information), 
Plalmiag Commission, stated:...,... 

"'Tbere is a plan for computerisation at various levels which 
wm facilitate IMDitoring. There is a luge super 
eomputer. That computer h.. been cormeeted With the 
1ermiDa1ll in the Ministries ,nd they are aBo instaWng 
a computer ceDtre ill every State and later on there wUl 
be . computer centres in every district. All these cam­
puters will be inter-eonneeted and all of them are 'likely 
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to achieve the target fQr their inatallatiODl. The cia" 
for every sector is to be ~tored at their respective places~ 
as for, example, the data on power will be . with the 
Department of Power and all the data will be accesaiblc 
to the Planning Coriunission. The terminals have also 
been installed in -the Planning Commission connected 
with the computer. The idea is that with the installa­
tiOD, a lot of deficiencies will be removed. That is the 
data banks in various Ministries, the State Governments. 
and in the districts the data flow will be very fast. There 
would not be many gaps, data will be easily accessible 
at a fare rate. With the introduction of computeri~a· 
tion, a lot of deficiencies will be remov~t. That is the 
expectation after the computer network comes into 
operation. In the Plaltllhtg CommiSsion we have already 
put the data for about 3000 Central sector schemes in 
the data bank and that is' being updated on an annual 
basis which will give relevant minimum details about 
the schemes. All that data is being computeri~ right 
now .... As far as the Central Sector Scheme coverage is 
concerned almost 90 per cent work of. computerisation 
has been done.' 

The Secretary Planning ComIilission added:-

"It is one year business. The programme",~. going on. The 
present target is to' complete this work by the end of 
1987 in all the districts. But it depends upon what fundi 
are .going to be allocated· to the Department of Electro­
nics. So, it is possible that they do not get adequate 

. funds. -Then it may spill over into 1988." 

4.20 Asked to state whether the Planning Commission was pu­
sing computelised informations to the Ministry of Programme 
Implementation. The Adviser (MmUtoring and Information_, 
ptlnning Commission stated;- . 

"In fact, there is very IOOd coordination. At the time of 
annual plan formulation, we collect the data. C9piea of 
thOle are given to them. The copy of net-work which 
tomes to the Planning Commission is also passed on to 
them.. The progress report is the same and- the data 
access is same to both. We do not have to physically 
pass on elata to them, which is- in-computer as this is 
acoess1ble to them." . 
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4..21 The Committee note that the Ministry of Prograblme Im-
plementation, created in September, 1985 is intended to play the 
role of a helpful watchdog lor monltoriDg of performance of iDfra­
stladure sector, monitoring of implementation of Central projects 
costing Rs. 20 crores and above and mOnitoring of implementatio. 
01 the 20 PoInt Programme. The MinIStry of Prorramme imple­
mentation do not seem to have, aIld Probably eannot have, looking 
to the diverse activities of various MiIlistries, aDy expertise of their 
own. It thus basically plays a monftorlng role based on informa­
tion collected lrom the concerned MiIlistriesiProjects so as to keep . 
the PrIme MiDister, Cablilet and the Ministries abreast 01 the pro­
gress and also to identify- slippages etc. so that necessary timely 
action an be takep by the concerned MJnistries. The Committee 
hope that a result' ~t entrusting the work or monltorlng to a lull 
fledged Ministry, the Government wW. be able to keep a bettm-
check ..-d should be able to complete various projcds/scbemes 
taken up in the . Seventh Five YeJJ.r Plan well In time and without 
My bottlefteek. They, however, teel that since a period of almost 
two Yea.rslhas elapsed when the ,MlD.IStrY of Programme Imple­
mentation eame Intobefng, an objeetlve assessment 01 Its achieve­
meats in. clear, UJlauiblruous and praeUcal terms Is called for . 

.' . 
4.2Z The Committee are uxl~ tIlat since the monitoring actio: 

fttIes of Planning Commission as also the Ministry 01 Programme 
Implelbentatlon, in certain fields are almost. identical, it should be 
aa1ll'ed that there is no overl~pping or duplication of effort het­
WeeD the two. 

U3 The' Coma:Jittee aft pleased to IHm that the M1nistry of 
Pregramme ImplemeatatlOD: 111 eomputerislng Its menitorlnr system 
aDll abGut 90- per cent 01 the work has already been completed uu1 
tile Ministry expects tbat the remaining work on ~pote.rllatloD 
wW be completed by the end of 1981 It funds are released to them· 
'!be Committee desire that the ooDStralllts of fends should BOt: 'be 
aBowed to come in the way 'of an Impo1'taDt field as compaWlsa­
Uon. They, therefore, expect that allequate funds wlll be made 
.mlable for the purpose so that the work 8f computerisatioD Is -
eompleted in 1981 Itself. 

Nzw DELlil; 
April 27, 1987 

---
VCrisakJut 7, 1909 (S) 

CHANDRA TRIPATHI, 
ChGi1':mfl"_ 

Esti~e. Committee. 



APPENDIX .1 

(see ~ara 1. 23) 

Statemsnt Indicating r-CflmnumJaliOlf3 Oil schemes mtJde by Workin6 Oro., those 
itlcludld ill ".. nona," F'fJI )ltlr pl. '/ws, included with modI/iCQI/ons and tho. rejected, 

Name oftbe WorkiDiOrouP No. of No. ot No. of: '. No. of 
Working 
Group 
recom­
menda. 
tion on 
schemes 

recom- recom-
menda- mend&-
tions onl tiQt1S onI 
schomes schemes 
included ' included 
in the with mo-
Scvcoth difica.tionI 
Plan 

-----------
2 3 4 

rocom­
mcnda­

tkmson 
schemes 
rej~ 

" , 

--:---~---'---.-------

P""p«tiNPlt11111ing 

1. Analysis and Mcasuroment of the in- 1 . 
cremcntal Capital output ratio in, PubHc I . 
~ Private Sector in tho seventies. 1 Pertaining to methodolOiY 

. Iated to Schemes. , 
2. COncepts and Estimation of Powrtyline 

(Called Study Group) 

I:fnancil11 Ruources 

3. Study of Financial Respurces for the 
Seventh Five Year Plan period. 

4. Study of potentials as weU as instru­
mentll for domestic ~ mobilisa­
tion fol" financing Public Sector Plan 
outlays. 

intef'notlonal EconondCl 

1 l For Clltimatiodof l'eSeW'Cel, 
I to ac:homca. 
J 

I 

• not re-

5. Balance of Pa)'IDCDtII 

Monlto,rlng 

-Do.-

6. Monitoring and infonnation 
in the Central Ministries and 
Public Sector Projects. 

Systems 1 
Central I Not related to specific schomel. 

Systems r ' 
..8. 1"raiDiaa aad DOve!opment Administra- J 

tion. • 

7. Monitoriq and 'Information 
at the State IIIId DlitriCt levels • 

----~----------~---------
rt5 

• 
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A".lcll/tvn 

9. HortiCulture 

,10. -Dcmeaad --' Sapply Ptojectiona aDd 
Improvement or AiricultuJBl Statiltica 

J I. Manaaemeut of Natural Calamities 

11. AIricuItUral -Pr~ inctudtDI irri-
_iited aDd RainfedlJ)ryland Parming 
AIricUltUral &teJIIIIon - and AdD!inis-
lNtion • 

-2 

18 

5 

82 

76 

14. Aaricl1Jtui'41 CreC1it and Cooperation 
(lDdudlng Crop-lnautafice). . . 31 

15. Food Procesaing • 27 

16; Storap &.tid WareboU&ing 5 

11. Laud reclamation and davolopment 9 

18. :amrer -stocking 

-19. Apicultural Inputs (Sefds. Ferti1I-., 
Ply" Protection, Agricultural Intple- 6" ,moms aJSdMac1a~ . . . . )I 

• 

3 . 

11 

19 

5 

33 

50 

21 

7 

5 

3 

1 

25 

4 

5 

3 

4 

23 

20. Aaricultural Price Policy. Trade and 
Marketiq -Not related to Plan schemes 

, 21. Fisheries • 

22. Fonatry and Soil Conservation 

''23. ~ ''Markdtlq -1UId !turd Go-

51 

64 

downs 5 

24. Plantation Crops 133 

~. Asricultural R.esearch and Education 

lrr~Qtlo" - Command Area Del'elopment 
tIIId Flood Cott_trol 

26. M~r and Medium Irrigation 

27. Minor Irrigation 

21. Command Areas nevdopment 

29. Flood Control 

RIiral Dellflol'Mmt 

30. -SpeoIal Proaramme of Rural .QeveIop­
IDCDt • 

--------------------------..!.-. 

to 

6 

11 

160 

14 

42 

S 

83 

194 

2 

70 

!O 

10 

. 52 

6 

7 

4 

8 

7 

26 

7 

16 

6 

21 

17 

12 

3 

38 
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Villotll.1lIVl Small ·INiultrkl' 
31: Khadi IIld Village Industries 
32. H'lndi~afts Industry . 
33. Small Scale IndustriCl . 
34. Coir ID,dustrics 

\ . 
/Abo", • . 'EmpzO)'lMttf & Manpower 

'77 

2 3 4 

1 Number of recommcndatiPllI Have Dot 
I been delienatC!d and ·therefore cannot 
. ~ be quantified. MOlt of ,he lWOma'lcn-
I ""tiona ~ of t11o' QltUl'O of ~ "",-" 
J.. port and have been, by and .... iCcep-

ted. " 

35. EmploYlXlOnt Stra~ . . . 1 
36. Identification of Technical Manpower f. aciated .. to ,poUcylUidtltDel .iSrP.aiM etc, 

l'IIortaaes ~ . 

37. Manpower Rcqwrements and shortages . \ 41# 
in HillfTribal Areas,. J. 

38. IndQJtrial Relations ,11.3 S· 

39. Vocational Traini1l$ 6 4 2-

40. VocationalTrainina of,Women . . . 
41. w3Plo)'a1OQt~ 

Energy 
42. o>a1 and Lipito . 
"3; Petroleum .~ ·llIfiniDa 
44. Ji:lwet 

• 4S. f:'~ of Non..conwntional Eoergy -

Inr/Jutry and Minerals 

46. Non-Metallic (Industrf1) MiDeraJs 

7 

20 

179 

210 

182 

21 

9 

6 

a 

94 

I" 
]21 

21 

-3 

1· 

85 

9' 

12 49 

3 3 

''Includes those rejected/not yet considered/on which position is not clearly evident. 
Further. • , 

1 •. 1Il ........ wBije~ifjc ..... besed OD the ~.tionll olthe Workiq 
Groups had been JJ1Cluded m -dle first set of proposals for the Seventh Plan 
forwarded by the Ministry of Labour in December. ]984 man)" of them were not 
included in the list of schemes furniihed by the Ministry after the sectoral outlay 
for tho Seventh Plan was settled at Rs. 9S. 44 crorcs. 

2. AIIo. position regarding the -final rejection is still not cleat since the Miniatry of 
Labour might tab recourse undet the delegation of financial pO'Wer5 to. decide on 
some sdtemoa whiCh have been still under consideration or even apcci1icaUy not appro_ earlier. 

• *On tecbno-cconomic considerations the exploratory and development proll'lJDlDe·. 
8~ .by.the Workini .Group bad to be modified. 

• • 
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----- -....,..-------r.------.,.--

1 

47. Non-Perrour Metals - Aluminium, 
. Copper,Zinc Mapcsium aad Nickel 

2 

,64 

3 

.17 22 

" '9. => In~""'" ., - .. " 

2S 

48. Tyres and Tubes (AutomobilCa and I 
50. Paper,Paper Board and News Print In- ~ No specific recommeadation for the Se-

~ dustry 1 venth PIaIl~es In the Codlral Sectot 

51. Controls and Instrumentation IndustrY 

52. Sugar Industry 

53. Ship buUding and .Ship RcPlirins 
Industry. . '. . . 30 8 16 6 

54. Machine Buil~ Transport· Equipment 
and Allied IndUstries. . .• _ 20 21 8 

55. Le~ther and Leather Goods IndUBtry • No specific recommendation for the _ Se-
venth .Plan schemes. 

56. Iron Ore and FcrrousOroup of Mine-
2 rals. . • • . 

57 • .J~te Textile Industry . 

58. Petro-Chemicals Industry 

59. Organic and Inorganic Chemicals 

• 
60. f'ertilizers 

61. ) csticidcs 

62. Iron & Steel 

63. Electronics Industry 

64. mdustrial and Mining Programmes of 
. t he Deptt. of A.tomic Eneigy • 

65. Fdible Oil, SO:P' and Det~lents 

66. l' rugs & Ph~ticals 

67. Consumer Durables 

2 

• No specific recommendation for the '8e-
vcnth Plan schemes •. 

15 10 4 1 

• No specific recommendation i9f the s.. 
venth Plan schemes, 

• 45 ( fS 20 .10 

12 9- S 

~9 31 24 4 

' .. N0e::,~ recommendation related to . ~ 

53 , 23 11 19 

l . ~ 
J 

. . 

No specific recommendation related to the 
sch'bmes . . 

68, 1'extiles (includes Handlooms, Power-
I"oms and Sericulture) '196 By and large accepted. 

Transport 

69. 1/ ailways 165 12 

70. ~oads 

• 



'19, 

1 2 J .. , 
71. Road Transport . 12 10 2 

72. Sbippina 30 3 27 

13. Ports 65 18 34 3 

74. IDlaad Water Transport 19 19 

75. eMI Air Tra.nsport . 32 2 29 

76. Tourism 46 46 

77. Meteorology 37 37 

Cotnmlllllcatlonl, TfI!ormatioll aIId BrOOlicastlnl 
78. Communications • 53 '3 . 
79. lDf'ormation & Broadcaatiq 153 148 5 

. s'Wllce & Tecluw/on 
SO. Department of Science & Technolol1 34 33 

81. ~CDt of Atomic Energy (Research 
an DeveloPlftCllt) . . • • 217 214 .3 

8k ~~tofS/~(S&1) 62 63 9 
.... 

83. Department of Environment (Sel1) 11 11 

84. Depattment of Ocean Development 18 17 

,85. C.Sl.R. (S&1) .. S , 
• EdIICatioll, Art a1UI Cu/tNN & Sporta 

86~ElemCDtary Educatioa 13 9 3 

87. Secondary Education 17 12 .. 1 

88. University Education 17 14 2 

89. Adult EducatJOII 23 14 3 6 

90. Tecbnica1 Education ,. 26 9 12 S 

91. Ed1Icational 'fechnology and Distance 
TrainiDa 8 1 7 .. 

92.L.anauaaos 19 14 5 

93. Monitorina and EvaililltioD (EducatiQo) 1 J Not related to specific schemes 
94. Resources Requirement for EducatiOD 

Sector . 

95. A.rt and Culture . '1 6 22 23 

96. Sports, Physical Eduattlon and {outh 
Service. • 34 20 12 2' 

97. Modemiaation of Libraray Services aDd 
Information . . . . . 19 U 4 3 

• . __ ._--- .-. 
., 
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J 

1 2 3 4 II ~ 

------~ ------
Health and· Family Planning 

98. Population ~tatilliaatjon and MCH oare 
Activities. . II\' • 21 16 .4 'I 

99. Health Care Delivery Service& in Rural 
and Urban ArCIIIS . . . . 35 35 

100. Control of ColM1unicable Diseases aDd 
control of Blindness 8 8 

101. Containment of Non-Communicable 
Diseases J8 18 

102. Workina Group on Medical Educatktn 
and Manpower Plani'ling. • . l" 13 4 

J03. Medical and Health Research. lind De-
vel6pment . 11 11 

J04. Health. Education/Information. Educa-
tioll and Communication (HEC) 26 . • 20 4 2 

105. Indigenous Systems of Medicine and 
' , 

Hpmocopathy 9 8 1 

Housing, Urban DevelOpment antI. Wal" Supply 
1 06. Housing • 22 14 ,t .. 7 . 
107. Urban Deve10pment 16 10 1 ~ 

" 
108. Water Supply and Sanita~ 12 7 2 3 

Multi Level Planning 
109. Preparation of quidelines for District 

Planning 
Not related to lIChemea 

',' 110. Hill Areas Development PrO$l'amme 116 82 34' 

11 t. Development of North Eastern Region 175 89 86-' 

Btickward Clane, 
112. ScMduled Castes ,. 209 204 1 ~ 

113. Scheduled Tribes 367 365 1 
~ 

Social Wtl/are 
114. WetWc and Developm~t of women 15 8 2 5 . 3 \ 115. Welfare of the HBJ;Idicap~ 7 4 

116. Residual Areas of Social Welfare 28 7 14'" '7 

117. Welfare and Developmentaf Children ,8 6 2 "-, 

Economk Gro"th and Policy 
118. ovn Supplies··' 9 4 S 

'Some of the nICommendtfions are stID under consideratio"by differelltM~trMl 
Departments. 

"Neraed with appropriate scheme ill the Pre. 
.. tExc:1uding edible oils and consUmer· protection • 

• 



APPENDIX II 

• (Su para I' 29) 

Sta,.ment iNllcatlng e:tPetu/iture incurred III c~.~. ~it Q/~ . 
members/or their attendlng1rU'etings 0/ IIJorku., Gt'tJups Constitut6il/n c01l1WCtitm whir 

Jhe !omullation of the Seventh FIN Ye, Plan • . 

Name of the Working firouP . .. 
1. Analysis and measurement of the Incremental Capitel output 

ratio in public and private sector.,in tbe Sewnties. . . 

2. Concept,s a.II~ ~~tim~ti(ln of Poverty Line 1&,7.68'10 . 

Financial ~sources 

3. Study of Financial R.,sources for the Seventh Five Year Piau 
Period. \ 

4 .. Study of potentials as well as instr~nts fot donaestiQ ~ .. 
m)bilisation for financing public sector plan outlays, , , 4,93" 00 

International Economics 

S. Balance of Paym~nts " 

Monitoring 

6. Monitoring and Inform'ltion Syskms in th9 Ocntral MinistMs 
and Central PuNic Sector Pro~t. . 

7. Monitoring and Infonn'ltion SYstems at the State and District 
1~1s 

8. Training and D,ovelopmomt Administration 

Alfricuitu,e .. 
9. H~rticw,~' ,. 

10. Dem'lnd and Supply Projections and Impro~nt of A.lVicul. 
tural Statistics. . . . .' . , .. 

11 .. Manaat'DlOnt of Nataral Calamities 

12. Aaricultural Production 

13. Animll Husbandry and Dairying 

14. Alr'jcwtural ~dit and Cooperation (Inclodms CfOpinturanOo) 
_________ ..... , C4*" ell 

81 .. • 
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----------------------------------~----
Name of the Workina Group 

~...-.-:..-'-" .. ----- .. ------.... '--.--
IS. Food Processing . I 

16. Storage and WOl'chousina . , 
17. Band Reclamation and pe't'eiopment 

l8. Humic StoOking. ' . ., 
19. Agricultural Inputs 

I • 

, . 
20. Agricultural PdcePolicy, Trade and Markctiris 
21. Fisheries . 

22. F~tryand Soil Conservation 

23. A,ricultural MarkotiD,a and Rural ~owna . 

24. Plantation Crops ( 

25. Agricultural Researcb and FducatiOD ". 

I & CAD ~ Flood" Control 

26. Major and Medhun Irriaation 

27. Minor irriiation 

28. Command ~as Development 

29. Flood Control • 

RJuaJ DeveloplfWII 

30. S~a1 ProsraDlllW of Rural Developmerit 

V&-8 I 

31. Khadi & Villa., Industriea . 

32. _Handicraft Ind'bstry "' : 

" 33. Small Scale Industrici 

34. Coir lnduatriCI . 

LGbo"r. Employ. and Mlmpo_r 

35. Bmplo)'DlClnt StratclYJ 

, . 

. " 

36. Iden\ificati~n of Technical Manpower Sboltaaes 

" 

37. Manpower Requitements and Sbortages in Hill/Tribal Areas 

38. Industrial Relations 

39. Vocational Training , . 
40. Vocational Traini.na of Women 

• ,-I 

41. Bmpioymoot Scrvjj;eS 

Amount (in Rs.) " 

9,974'90 

' .. 

12,12$,20 
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Nartlo, of the Working Oroup 

Etterry 

~:7. Coal and Lignite 

43. Petroleum . 

44. Power- I • 

45,' Deptt. of Non-Conventional BrIerlY So~s . 

Industry and M/Mrou 

46. Non-Metallic (Indust~l) Mi~rals 

47. Non-Ferrou~ Met. Is 

48. TYles and Tubes 

49. Cement Industry 

50, Paper, Paper Board and News Print Ind. 
I I . 

51 •• Con Rols and Instrumentation Industry 

, . 

52. Machine Building, Transport Equipment and Allied Industrios 

53, Sugar IIldu5try . 

54. Ship Bldg. and Silip Repairing Industry 

~. Leather and Leather Goods Industry 

56, Iron Ore and Ferrous Group 'of Minerals 

57. lute Textile Industry • 

58. Petro-Chemical Industry 

59. Oraanip apd Inorganic CMmicals 

ro. Ferti.li%~rs 

61. Pesticid.es 

. 62. Iron & Steel 

63. Blectr~nic' I1'Idustry, 

, . 

64. Ibc1usmal and MininJ Proaranunet of the J)eptt. of Atomic • 
BncrIy , 

65. Wible Oil, SoaPS and Deteraents 

66. Drup "-PharmaCeuticals 

67. Consumer ~bles 

68. Textiles (mcl. Handioorns, Powerlooms &' Sorlcultunl) 

ThrIuporr 

69. Railway. . 

70. Roads .' 

71. Road Tranjport . . '. 

AmollDt (in Rs~) 

2,114'30 _ 

------------------------------------r-----------__ 



Name or tile Working Group 

72. Shippin. 

73. Ports 

74. Inland Water Transport 

75. Civil Air Transport 

76. Tourism 

77. ~eteorol0JY 

ContnUlnlcallons, bI!orltftltlon. and ''BroaIkastl", 

78. Communications 

79. Inform'!tion and BraodcastinJ 

Science & Technology 

80. Deptt. of Science &. TechnololY 

81. l)epartment ~f Atomic EnerlY ~search&'DcMlopment), 

82. Deptt. of Space (S&.T) 

83. Deptf. of Environment 

84. Department of Ocean Developmant 

as. CSIR. (S&.T) 

Education, Art an.d ClIlture & Sports 

86. BI~ntary Education . 

87. Secondary Bducation 

18. Unversity Education 

89. Adult Education. 

90. Technical Bducation ., '-
91. education8t~hnol0JY & Distance Training 

92. Languaaea 

93. Monitoring &. Bvaluation (Bducation) 

94. Resources RequilcJoont for Bduc~on ~0r 

95. Art &. Culture . 

96. SpQrts, Physical Bducation and YOl1thSer¥i~ 

97. Modernisation of Ubrary SerYicet and Information 

Health and FamUy PIIwti", 

98. Population Stabilisation and MCli ~ activities 

99. Health CalC) DeUvety Sorvioos in R.ural ud Urbap Areas 

I 

Amount (itt ll~.) 

14,921.10 

13,724.20 

41,473.10 
",,( 

33,461.60 

10,794.60 

4,268.3() 

17,260.90 

7,QH·20 

24;m;OO 
9,704.10 

3.27$.,00 

36,868.90 

13.0,U .• 1~ 



Name of the WGrking Group Amount (in Rs.) 

---------------------- ._--------
100. Control of..c~mmunicable Diseases amb:ontrolof blindness 

101. Containm'!nt of Non-Communicable Di188SeS 

102. Working Group of Medical Educatio.u and Malip'lwer Plana-' 
ing '. 

103. Medical and Health Research and Dev. 

104. Health, Edn/Inform~tion, Edn. & Commn. 

105. IQdipnous Systel1ll'of Medicine. Homeopath,. 

Housing, Urban Dey. &. Wat" Supply 

106. Housinl . 

107. Urb:tn Development 

108. Water Supply & Sanitation 

Multi-'Lt:lIel Planning 

\ 

'109. Pi'epuation of suidelines for District PtanniDg 

110. Hill Neas Development Programme . 

111. Development of North Eastern Resion 

Backward Classes 

H2. Scheduled Castes 

113. SI;hedulcd Tribes 

. Social Welfare 

. , , 

114. Welfare and Development of Women 

ftS. Welfare of the Handicapped 

116. Residual Areas of Social Welfare 

,117. Welfare and J)ev:lopment efChildren , . 

&onomic Growth and Policy 

118. Civil SuRli!lies 

7,399-80 

8,398.80 

3,716.00 

35,808·60 

3,472.80 

to,7ll.90 

83.580.25 

1,38,852.00 

68,037' GO 

6,!$If.GO ' 

1,787.70 

14.164.70 

6,63,790.8 .. 



APPENOIX~m 

(See Para l. 30) 

Ust of Working Groups ~h Steering Groups set up for the Seventh 
Pltm 

)erspective Planning 

1. Analysis and Measurement of the in~ntal capital output ratio 
in Public< and Private Sector in the seventies. 

2. co~cePt& and Estimation of Poverty Li~e (~Ued Study Group) 

Financial Resources 

3. Study of Financial Resourecs for the SeVenth Five Year Plan period. 

4. Study of potentials as well as ina.nunents for domestic res01U'(le 
mobilisation for financing Public Sector PIan outlays. 

Internati(Jnal Economics 

S. Balance of Payments 

Monitoring 

;' , 

I 

/ 

I .' 
6. Monitoring and lnformation Systems in the eentral Ministries and 

• • OentralPublic Sector Projects ; 
C i 

7. Monitoring and Information Systems at the SUlte and District levels. 

~ Training and DevelopJl1ent ~dministration 

Agriculture 
-" 9. Horticulture 

10. Demand and SuPPly Projections and Jmprovement of Agricultural 
Statistics. 

11. Management of Natural Calamities 

12. Agricultural Production including Irrigated and' RainfedJDryland 
Farming Agricultural Extension and Administration . 

13. Animal Husbandry and Dairying 
.. 

. .' 
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14. Agricultural Credit and Cooperation (including' Crop-Insurancc) 

15. Food P.rooessing 

16. Storage and Warehousing 

17. Land reolamation and development 

18. Buffer stocking 

19., Agricultural Inputs (Seeds, FertilizcIS, Plant Protection, Agricultural 
Implements and Machinery. . 

10. Agricultural Price Policy, Trade and Marketing 

21. Fisheries, 
\ 

22. Forestry and Soil Conseravation 

23. Agricultural Marketing and. Rural Godowns 

'24. Plantation Crops 

25. Agricultural Research and Education 

I"igation Commaltd A~a Dellelopment and Flood Control 
, .. 

26.' Major and MediumiIrrigation 
- I 

27. Minor Irrigation (. 

28. Oommand Areas Development 

29. Flood Control 
I 

Rural Development 

30. Special Programme of Rural Development 

Village and Small Industries 

31. Kb.adi and Village Industries 

32. Handicrafts Industry 

33. Small &cale Industries 

~4. Coir Industries 

Labour, Employment & Manpower 

35. Employment Strategy 
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36. bimti6cation 'ofTClCbaical MupGWtH'·· ShMtages ... 
37. Manpower Requirements and shortages in Hill/Tribal Aftas. 

38. Industrial· Relations 

39. Vocational Training 

40. Vocational Trainjng of WomeD 

<41. Employment Servhs 

Energy 

·42. Coal and Lingnite 

43. Petroleum 

44. Power 

45. Dcptt. of Non-Conventional Efter~S<mroes 

Industry and Minerals 

46, Non-Metallic, (Industrial) Minerals . 

• 

47. Non·Ferraus~talfl Aluminium, Copper, Z'l.DC, Megnesium and 'Nickel. 

48. Tyres and Tubes (Automobiles andbieycle~ . , 
49. Cement Industry , 

50. Paper, Paper Board and News Print'lndustry 

51. Controls and Instrumentation'Industry 

52. Sugar Industry 

53: Ship buiJdiJlg and ship ~ladUitry 

54. Machine Building, Transport Equipment.md AUiocUzid_tria 

55. Leatht r . and Leather Goods Industry 

56. Iron ore and Ferrous Group of Minerals 

57. Jute Textile Industry 
. 

58. Petro-Chemicals Incfus.try 

59. Organic and IMtganic Ohemic1as 

60. Fertilisers 

'61. Pesticides 



• 
62. .' Iron ct: Steel 

63. Electronics Industry 

64~ Industrial and. Mining Programmes of the Deptt. or Atomic Energy 

65. Edible Oil, Soaps and Detergents 
.« 

66. Drugs and Pharmaceuticals 

67 •. ConsumcrDurable~ 

68. T "Xjl~3(illcludiJlg Haqdlollms,PowerioolllS and .sericult~) 

Transport 

69. Railways , 

70. Roads 

71. Road Transport 

72. Shipping 

73. Ports 

74. Inland Water Transport 

75. Civil' Air Tr41lBpOrt 

76. Tourism. 

77. Meteorology , 
Communications, Information and Broadcasting 

18. Communications 

79. Informati'OD & Broadcalting 

Science & Technology 

80. Department of Science ,& Tedmato,y . 

\' 

81. Department of Atomic Energy (Research and Development) 

82. Depart~nt of Space (S&T) 

83. DapaftMe1lt OfEn'riTcmnrent(S&T) 

84. Department..of Oc:eau .Development 

85. C.S.r.R. (8&T) 



Education, A.rt and Culture· & Sports 

86. Elementary. Education 

87. Secondary Edu~tion 

88. Univetsity Education 

89. Adult Education 

90. Tl'Chnical Education 
>-

90 

91. Educa~ional Technology and Djstance Training 

92. Languages 

93. Monitoring and Evaluation (Education) 

94. Rosoul'Ces R"quirement for Edu~tion Sector 

95. Art and Cultut:e 

96: Sports, Physical E4Jlcation and Youth Services 

....". 

97. Modernisa1ion of Library Services and Information 
" 
Health and Fa~i1y Planning 

98. Population Stabilisation and MCH care Act.ivities 

" 

/ 

99.}lealth Care Delivery Services in Rural and Urban Areas 
..... ", 

.", .. ' 
' ..•.. -t ~ . ~ 

190. Control of COmmunicable Diseases and control of Blind ness 

101. Containment of Non-Communicabk Diseases 

102. Working Group on Medical Education and Manpower Planning 

103. Medical an<~ Health Research and Development 

104. Health, Education/lnforinatKm. Education and Communicavion (HEC) 

105. Indigenous SYstems of 'Medicine and. Homoeopathy 



'til 
1fouslng, UrbaN l)evelopment and Water Supply 

106. Housing 

107. Urban Development 

:108. Water Supply and Sanitation 

Multi Lnel P/QIfI'Iing 

'IO~. Prepara'iOll of guidelines for District Planning 

no. Hill Areas Development,Programme 

111. D!v~lopm!nt of Nort,h Eastern Region 

Backward Classes 

112. Scheduled aastes 

Social Welfare 

114. W"lfare and D"vdoprn~nt of Women 

'liS. Welfare of the Handicapped 

116. Residual Areas of Social Welfare 
" 

117. Welfare and Development of Children 

Economic Growth and Policy 

. 118. Oivil Supplies*u 

,Steering Groups 

tl9. Steering Group on Agriculture 

120. Steering Group on Education 

121. Stccring Group on Science & Technology 
• 

J22.,,-Stecring Group, on Health 

.Hl LS-7 



APPENDIX IV' 

(Se~ p1ra 1.64) 

s...".,., MroWm, ~centOle qf relOlII'ces IJ/t ll/ier allotment of fondl to Continuing schem.s· 
in ,he S~v~nth PItm In difle"nt SeNors 

Sector/Programmes. 

1 

I. Aariculture and AI1ied 

2. B.uraI De\lClopmcnt and Poverty Alleviation Pt,lgrammes 

l. Iaiption (Major &; Medium) 

4. VDlaae and Smalllndustrics 

5. Balployment Manpower Planninl and LabGur'Policy 

6. JiJ.r., 
(a) Oil and Gas 

(b) Coal 

(c) Power 

• 7. Non-con\lCntional BnerlY 

I. ltural Integrated EnefIY Planning Programme 

9. Industry and Minerals 

I~. TnMsport 

(a) R.ailways 

(b) R.oads 

(c) R.oad Transp~rt 

(d) Inland Water Transport 

(c) Civil A vialion 

(f) Ports 

tI) Shippinl 

11. Touriam 

U. CoIIBDunication 

.,' 

ft' 

Percentage of .. · 
sources left ~. 
allotment of fonds 
to continuing sche. 
mes in the Seventh 
Plan in Centres/" 
Centrally sponsored, 
sectors 

2 

12.77 

1·49' 

3.1 

2.23 

42.91' 

35.4 

31.8. 

23.4 

16.0 

JOO.o-" 

16.11, 

80.0 

74.0 

S4.()-

71'0 

68.0 

45'0 

39.0 

89.0 

J4'0 
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13. Information A Broadcastilll (All India Radio • TV) 

14. Bducation, CUlture and Sports 

IS. IHfllth & Familr Welfiw 

<a) Health 

<b) Family Welfare 

16. (a) Housina & Urban De"elopment 

(b) Water Supply and Sanitation 

17. Social Welfare and Nutrition 

18. &ie"ce and Tuhnologv 

<a) DepU. of Science and TeehnololY 
(cxcludin, MeJeoroJOIY) 

(b) DSIR/CSIR 

(e) Atomic Enerr. (RAD) 

(d) Space (SAT) 

(c) Deptt. of Space 

(f) Ocean ne..eJopment <S A T) 

(.) MeteoroiOlicaJ Dcptt. 

(h) Forensic Science and Police Wireless 

19. 'Eiwl'~nt ond Ecology 

<a) Bnvironment 

<b) Forestry and Wild life 

20. . public Distribution 

21 • St",lstic.. IINi S(lI''Ie Y 

<a> Statistics 

(b) Suney 
<Registrar General's Office) 

2 

80·45 

39·6 

1.1 

0'26 

20·1 

3.43 

63·0 

10·0 

41'0 

76·0 

34·0 

Nil 

J2'0 

71'0 

100·0 

72·0 

48'" 
Nil 

6·00 

14'1 



APPBNDIX v 
. (S" para 1'10) 

IUrutr.tirn list of ,rojc/s IC"","S droJ1/Jtd tIf' st""..,iIIl durirag ,Iu Sill'" Plim tlut to r,,..ru 
C''''''lIill' 

Project/scheme 

I. Fut1~tionlll Literacy for Adult"Women 

(Rs. Crorea) 

~emarks Siltth Bxpendi. 
Plan ture 
Allocation (durilll siltth 

Plan) 

16·1S Discontinued with 
effect from 1·1· 
1985 on the basis 
of e\aluation studies. 

2. Khakhari Dbarmaband Mining Project .cost O· 68 Sanctioned in Oct. 
1980 discontinued 
due to adverse geo­
minilll condit ions. 

Rs. 8.67 

3. (Jutway Minilll Project cost 
RIi. 8'07 

O' 91 Sanctioned in July, 
]984, discC'ntinued 
due to unforeseen 
geo-mining condi· 
tlons. 

4. Sl1biidiz~ Plantation Labour Housilli' cost 1 . 0 Discontinued frem 
1986-87 as not 
found in tbc IOIll 
term interest of 
plantation workers. 

Scheme in Kerala Rs. 2'00 

S. Howrah·Shealtala R.ailw.Jline 

6. Sakri·Hasanpur Railway line. 

cost 
Rs. 7·00 

cost 
Rs.20·83 

O· 004 Due to resource 
constraint bisber 
allocation could 
not be made. 

S'OJ -do-

7. R.'lm,7Ur·New Baldwani Railway line cost 3· SS -do-
RIi. 30·41 

8. Cltit~uni.Baaaha Railway line cost 3' Ol Portion of the line 

,: Oauhati.Berni~t Railway·line 

10. Miraj.Sungali Railway line 

11. Bringing old Madav Nagar on main 
rallway line 

12. K,tlta·Parwanoo Railway line 

RIi. 23' 59 between Blgsha. 
Valmikinagar (9 ICms) 
has been completedl. 
Further work has 
been suspended. 

cost O' SO Dropped due to re-
Rs. 18· SO ''servation of the state 

Go\ernment. 
cost 

RI. 2·40 
cost 
RI. ]'22 
cost 1·60 

0·01 .. Dropped due to opera­
tional factors. 

0·01 ~do- .. 

0.28 Dro!,ped in con· 
sultation with the 
state Oo\oernment 
due to difficult 
terrain. 



9' 
SI. No. Scheme 

... 
1. Cement PaInt at Rourkela Steel Plant. 

2. Fertilizer Plant Diversification at Rourkela 

3. Bobro Steel Plant 4· 7.5 MT BKpansion 

4. Sixth Blast Furnace ODnaplex at . Bokaro 
,,.. 

S. SJaa· Granulation Plant BKpaDlioD at Bokaro 

6. Indian Iron & Steel Company Sinterina Plant. 

7. Second New Steel Plant 

I. Bbilai Steel Plant-Modernisation 

9. Aromatic Recovery Unit I 

10. Aromatic Recovery Unit-n 

11. Aromatic Reco\ery Unit-m 

12. DMT/PT A Project . .. 
13. Hindus tan Orpnic Chemicals-Caustic Soda/Qlorine Project 

14. Nitrogenous Fertilizer Plant D . 

15. NitrogeDOusFertilizer Plant m 
16. Nitrogenous Fertilizer Plant r' . 
17. Pbosphatic Fertilizer Plant D 

18. Phosphatic Fertilizer Plant m 

19. Phosphatic Fertilizer Plant IV 

20. Phosphatic Fertilizer Plant V 

21. Tetracyc\ine/OltytetracyclinelPenciJUn etc. 

22. New Shipyard . 

23. HMT Umited Control System 

24. Kamal Refinery 1 

25. Mangtore RefinerY 1· 
26, Lube expansion of Madras Refinerv . 

"'NJt taken up durnlg the nUb plan due' to resource censtralnt •. 

."'Not taken up because further studies were needed. 

Sixth Plan 
QQtlay liltima-

ted 
Blpeadi· 
hire 

(Rs. Crores) 

120' 51 0'23 

lG·G) <Nea) 

.50'00 0'75 

5'00 

10'00 

40·00 0'01 

30'00 ... " 
100'00 0'22 

50'00 

5O.G) 

24,00 -
40'00 

IS' 00 

75,00 

60'00 

40·00 

30·00 

30·00 

25·00 

15·00 .~ 

20·00 

5·00 

3·00 

150'00 5,70· 

0'95·'" 
lo' 

10·00 Not .; 
taken up 
due to 
constraI-
nt •. 

/ 
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APPENDIX VI 

(See para 3.12) 

Functilons of MOnitoring a.nd Information DiviSion 
and MoniWring Cell, 

Functions of Monn.toring and Informa~ Division 

(a) Providing assistance and guidance to the subject Divisions 
of the Planning Commission, Miilistries and state GO\'ern­
ments, to develop and establish information, monitoring 
and evaluation systems etc. 

(b) Maintenance and operation of a Central Data Bank as a 
service fu,nction to all Divisions. 

(c) Assistance in the improvement of the data base of the 
economy. 

(d), Coordination of monitoring work in the- Commission as 
input to the planning process. 

(e) Providing aoistance in analysis of the implementation 
plans of projects and relating physical perfOnnaDA:e with 
plan outlays. 

(~) Development of training and development policies, strate­
" gies etc. for planning and plan implementation. 

(g) To look into the managerial and other aspects of plan im-
plementation. . 

(h.) Providing Support Services such as equipment, Chart and 
Maps etc .. to other Divisions in the Commission. 

Functions ot the Monitoring Cells in the su.bject DiviBiom 
(a) To collect summarised reports from concerned M1~istries 

(for respective sectors) IStates, if necess~ry, on selected 
projects. 

(b) To undertake analysis of the reports jointly with the con­
cerned officers of the Division to identify delays, shortfalls r : and action areas and' determine their impact on plan targets 
and allocation. 
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>(c) To 'help in lirtldng the financial requirementIJ for major 

schemes/projects with their schedule of execution. 

(d) To prepare the overall Status Reports for the respective 
sectors il'1&cating-

actual achievements as against targets 

anticipations regarding the achievement of th4l yearly targets 

projections of capacity and production against the demand 
on the basis of performance so far. 

(e) To feed the Central Data Bank in respect of the Seeton 
cove·ted by tbeMonitoring Cells. 



APPENDIX VII' 

Statement oJ Recom.mendati0n8 / Observations 
_ .... t,...; ___________________ -____ _ 

S. No. Para No. 
of Report 

Recommendations/Observations; 

-------------_._---
1 2 

1 1.13 

2 1.14 

The Plan drafting process starts with. tXe pre­
paration of tbe Approach Paper. ·The Approach 
Paper is' the fOundation on whicn the structure of" 
the whole Five Year Plap. is built. It, therefore,. 
goes without saying that unless' the Approach 
Paper is well conceived and' prepared taking int(l' 
consideration the palicy directions; aims/objec­
tives and strategy and broad magnitudes of 
growth in major sectors, for meeting 1Ully the­
aspirations of the people, irreparable damag;e may 
be caused to future of our country. The Com­
mittee, therefore, emphasise that while preparing 
the Approach Faper }jCOpIes'representatives from 
all walks of life should be 'actively- associated and 

-- their opinion given due weightage. In this con­
nection, the Committee note that a number of' 
Committees. and Study Groups set up by Govern­
ment have during the last decade ~viewed the­
Planning process and made series of recommenda­
tions to stren~tht"n the system However, the 
Committee are constrained to note the admission' 
made during evidence of the Planning Secretary 
before the Committee that "there is yet no totally­
satisfactory solution of this question of peoples~ 
involvement and peoples' participation in the­
Planning process.·' 

Besides people's participation in the prepara­
tion of the Approach Paper, the need for stren­
gthening and involving the Panchayati Raj insU\.· 

98 
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tutions in identifying and implementing projects. 
cannot -be undermined as it has been well estab­
lished that whenever Panchayati Raj Institutions 
have been· actively involved, the implementation 
of various Rural Development Programmes has 
been decidedly better and the selection of benefi-
ciaries and designing of schemes have been more 
satisfactory . 

The Committee turther feel that active parti_. 
cipation of the representatives of the Cooperative· 
Federations is also of paramount ~portance at 
the initial stage of the formulation of the Plan. 
The Committee understand that a number of 
Cooperative Institutions were included in diffe-
rent Working Groups constituted for the Seventh. 
Five Year Plan. However, there were only indi­
vidual consultations at the Approach Paper stage. 
This negates the basic. requirement for the for­
mulation of the Approach Paper with the active, 
and full participation of a large CI'OS!HI8Ction of 
society representing various shades of opinion •. 
The Planning Commission, therefore, will be well 
advised to prepare and issue comprehensive· 
guidelines in re,gard to the participation of peo­
ples' representatives in the Planning process from 
the initiai stages itself so that the Approach 
Paper could be more broad-based and correctly' 
reflect the aspiration of the people. 

1.31 The Committee have been informed that the· 

---- ----

Working Groups are set up by the Planning Com­
mission as a first step towards formulation of t..lte· 
next five year plan. These groups are assigned' 
the onerous responsibility to r£::view the progress 
in the impletnentation of the current (on-going) 
Five Year Plan and making detailed recommen­
dations for the next Five Year Plan in regard tq· 
programmes, policies, targets and outlays for the· 
various sectors and sub-sectors. The Committee 
note that as many as 118 Working Groups Dnd 4' 
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Steering Groups ciraWing membership from the 
elite of the country were set u~ in connection 
with the formulation of the Seventh Five Year 
Plan. The Committee, however, find that in the 
final analysis majority of the recommendations 
made by these Working Groups can not be taken 
note of or fully utilised at the time of finallsation 
of the Plan for want of resources. It is evident 
from the fact that almost 19 per cent of the re­
commendations made by the Working Groups in 
connection with die Seventh Five Year Plan were 
outright rejected and a very large number of 
other recommendations could n:ot be made use of 
as ultimately the size. of the Plan had to be 
pruned in accordance with the availability of re­
sources. The Committee can well imagine the 
element of frustration that might have been 
caused among members of various Working 
Groups knowing that a lot of time and energy 
put in by eminent personalities and the intellt­
gentia manning these Working Groups ultimately 
became futile and the expenditurp. incurred there­
on wa~·infructuous. The Committee, therefore, 
consider that such a situation cannot be avoided 
in the present system' as the Workin~ Groups at 
the time of the~ constitution have hardly any 
idea in regard to the availability of the resources 
fOr various sectors/sub-sectors in regard to which 
they are expected to deliberate and give their 
considered opinion. The Committee are of the 
view that unless the Working Groups are made 
aware of the resources availability position-when 
they start the work, their x:ecommendations can 
ho/:lrdlyserve the real purpose for which they are 
appointed. They, therefore, opine that the ap­
pointment of Working Group on Financial Re­
sources should precede the appointment of other 
Working Groups So that this Group could give 
a rough idea to the other .Working Groups about 
the estimates of the likely resources available for 

....... -------_._--_._--
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their respe~tive spheres to enable these Working 
Groups to confine themselves within the frame. 
work of the overall resources position. 

1.32 The Committee also find that in the vast 

1.51 

multitude of the Working Groups constituted for 
the Seventh Plan a number of di1ferent Groups 
dealt with allied Of ,similar subjects e.g. Voca­
tional training and Voditional trltining for women: 
elementary education, secondary education, Uni­
versity education and Adult education etc. The 
Committee feel that the number of Working 
Groups to be set up for the future Five Year 
Plans should be reduced and subjects of allied 
nature remitted to one Working Group which 
may make recommendations covering all -the 
aspects involved. This, the Committee are sure, 
will result in huge saving of public expenditure 
besides avoiding various Groups giving similar 
or in some cases conflicting recommendations on 
allied subjects. 

The Committee are unhappy to find that the 
Ministries etc, did not classify the schemes sub­
mitted by them to the Planning Commissiol.l 
under the heads 'vital', 'essential' and 'desirable~, 
as directed by the Planning Commission and ins­
tead classified all these schemes as 'vital'. The 
Committee feel that the apprehension with the 
Ministries must have been that if they classifled 
these schemes under heads other than vital also, 
such schemes might never see the light of the 
day due to resources constraint. The Committee 
need hardly point out that if all the schemes re. 
ceived in the Planning Commission afe classified 
as 'vital, lot of time and energy is bound to be 
~nt on pruning these schemes and deciding 
which of them were really vital. The Committee 
Wl()uld, therefore, urge the Planning Commission 
to issue guidelines to the Ministries, etc. in un­
ambiguous terms about the criteria which should 

--------
/I 
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be followed for classiftcation of the schemee 
before the work on the formulation of' a Plan is 
initiated. The Ministry should also be required 
to indicate the inter se priority of the echemes. 
submitted by them. 

1.52 The Committee find that the Ministries/De-
partments are not required to carry out indepth 
studies and investigations and prepare feasibility 
reports before submission of schemes to the 
Planning Commission for inclusion in the Five 
Year Plan. The Committee do not agree that 
via~Uity of a scheme can be determined without 
a feasibility report before its inclusion in the" 
plan. This gets" confirmed from the deposition 
made by the Secretary, Planning Commission 

. before the Committee that there were a number 
of projects whiCh we.re included in the Plan but. 
were either subsE'quently postponed or not im­
plemented at all. While a detailed feasibility re­
port, in technical sense, may not be insisted upon,. 
the Committee feel that such a report in broader 
outlines with a view to enabling the Planning 
Commission to evaluate its viability should be 
available to the Planning Cormnission before 
considering the scheme for inclusion in the Five' 
Year Plan. 

1.53 The' Committee ;consider that the tiIme lag 
between inclusion of a scheme in the Plan and 
decision about final investment is too farge and 
there is an imperative need to reduce the same. 
The Committee agree with the. Planning Com­
mission that this time-lag could be reduced by 
improving the quality of feasibility studies and 
expeditious clearances needed before the final 
investment decision. The Committee would, 
therefore, like the Planning Commission to 
streamline the procedure and initiate necessary 

• corrective measures in the matter. 

-----_._--
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The Committee understand that the Plannin, 
Commission had, sanctioned a number' of small 
schemes based on socio-economic co~derations 

with limited outlays. The Committee are, how­
ever, pained to learn that due to paucity of funds 
the progress of s\reh schemes had been ltmited 
and the desired results had not been achieved. 
While appreciating the objective of sanCtioning 
~emes on sodo-eco~omic considerations the 
feasibility of proper fWlding for completion of 
such schemes in time cannot be overlooked as 
benefits of such schemes can perColate to those 
sections of the society for whom these are inten­
ded only whe.n the schemes get completed. Tbe 
Committee recommend that while sanctioning 
such schemes inter se. priority should be dete.nnin­
ed with reference to viability and proper funding 
so as to ensure that the projects taken in hand 
get completed in time 'and undue loss to the pub­
lic exchequer on account of delay and cost escala­
tion is avoided in the long run. 

The Committee can well imagine that the 
selection of projects for the Plan from the vut 

, multitude of proposals received from Ministries! 
Departments, Public Undertakings, numeroua 
bodies and field formations would be a stupen .. 
dous task fraught with uncertainty in view of 
hazy and indJstinct vision in regard to the avail­
. ability of resources. The ComzrJttee arp not 
hSppy to be. informed that all proposals do not 
come in the form of concrete projects with deft­
nite estimates of cost and gestation making the 
selection process complicated, complex a",-, often 
unsatisfactory. The Committee feel that' fault 

• in most cases must have been with Mlnistries 
etc. in sending vague proposals and with ,. the 
Planning Commission in accepting the same. The 
Committee 'recommend that sifting process 
should be a task basically assigned to the con­
cerned Ministries etc. who should forward only 

.. --.. _----------------------
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such proposals to the Planning Commission as 
fulfil the guidelines of the Planning Commission 
making clear that only concrete projects as, 
would fan within the aims and objectives of the 
Plan and have been sufficiently and properly stu­
died and evaluated should be forwarded to tht!II 
for inclusion in the Plan. Once the projects • 
accepted and included in the Plan it should be 
the responsibility of the Planning Commission to' 
en,sure that they are taken to the logical conclu­
sion of completion in time and without resource 
constraints. 

The Committee are unhappy to find that a 
number of projects/schemes had to be dropped 
or aIlt?Wed to stagnate during the Sixth Plan after 
spending severalcrores of rupees on the basis of 
evaluation studies e.g. Functional Literacy for 
Adult Woman after spending Rs. 16.75 crores or 
due to resource constraints e.g. Sakri-Hasanpur 
and Rampur-npw Haldwani RaUway lines after 
spending B.s. 8.56 crores. The Comitlittee feel 
that if it becomes unavoidable to include some 
projects on the baSis of expediency which have 
not been properly gone into, the Planning Com­
mission should get them processed in their own 
technical division and include them after going 
into the techno-economic aspect' and viability of 
the project. . 

The Committee are unhappy to note that out of 
264 projects . whiqh were under implementation 
at the beginning of the ,ear 1986-87, 134 were 
delayed with referenoe to original time schedule. 

The anticipated capital cost of these delayed pro­
jects has escalated from the original approved 
cost of Rs. 26,802 crores to Rs. 43,890 crores ap­
proximately i.e. by as much as 64 per cent as. 
on 31.:.a-86. The steep escalation in the cost has 
not only caused heavy losses to the public ex­
chequer but has also given a severe setback to the 

.. 
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Jleed ~or completion of various essential projects· 
in time. The Planning Commission has been 
able to locate a number of reasons for the delay 
and cost over-runs like inadequate project pre· 
paration, poor selection of consultants, 'delay on' 
the part of consultants, delay in prepanrtion of' 
tenders and placement of orders and last but not 
the least organisational weaknesses in project 
management including non·availability of mana­
gerial telent of high order. The Committee, there. 
fore, recommend that the Planning Comnllssion 

should make all out efforts by tilkiilg up me mat- , 
ter with concerned agencies for the removal of' 
causes responsible for. delay and cost over·runs 
to ensure completion of projects on time and they 
should impress upon them to exercise constant 
vigil for identifying factors causing delay, fix 
responsibility and take requisite remedial mea-· 
sures expeditiously. 

The Committee find that in the matter of re­
lease of funds priority is accorded to Continuing 
Schemes leading to a predominently large amount 
of mources being p~mpted by such Schemes 

. at the beginning of Five Year Plan period. This 
in the opinion of the Committee leads to a situa-' 
tion whereby a number of new schemes, however, 
useful and public oriented these might. be, fail to 
find a berth in the Plan. The Committee are of 
the opinion that the Planning Commission should 
work out modalities whereby a suitable fixed per­
centage of the funds are earmarked, for impor­
tant and essential new schemes instead of having 
a lumpstim provisiOtt in rtIIlpeCt of moSt of the· 
new schemes as at present. The Committee are 
IOf the opinion that inter se priority within the 
M.W schemes should also be clearly earmarked" 
so that it is always the lowest priority scheme 
whic::h may be shelved in case of non-avaUabillty· 
of funds. . 

• 
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'The Committee note that after examination of 
proposals of the Ministries and indepth discus­
sion between the Deputy ChairmlUl, P!aiminS 
Commission and its Members with the Depart-
ments concerned, sectoral outlines are decided. 
At the time Of allocation of money various fac~ 
tors viz. progress of the project, the urgency of 
~ project etc. are taken into account before re­
lease of funds. The fJJnds are' released • from 
year to year basis depending upon the availabi­
lity of funas in the budget. The Committee, are, 
howeVle'l', distressed' to find that even after the 
allocation of funds in some cases the funds were 

. actually released when a major part of the plan 
was over. This evidently results in bulk of the 
funds remaining unutilised in the last year of 
the pfaff, as it seemed to have happened. in the 
case of National Texlile Corporation Mills which 
were given funds for modernisatiOn in the last. 
year of the Plan. The Committee desire that the 
procedure should be so streamlined a& to ensure 
the release of funds on year to year basis avoid­
ing bulk of fund!; being released in the last year 
of the Plan. The Committee are sure that such a 
procedure will be in the interest of steady pro­
gress of schemes which will not get delayed for 
want of regular and timely release of funds. 

The Committee are unhappy to note that in 
some cases funds allocated for certain schemes 
were diverted for some other purposes with the 
permission of the Planning Commission and tbe 
Ministry of Finance. The Committee feel ~ . 
the diversion of flmds in the implementatio~ 
the Schemes for which they are earmarked should 
not as a matter of principle be resorted to. They 
desire that such a practice should be curbed and 
scrupulously discoura~ed and fun as invariably 
utilised for the sehemes for which they are allo­
cated . .. 
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16 3.14.. ....... The Committee note that the reVieW of the 
organisational set-up of the Programme Evalua­
tion Organisation was undertakeri by theStaft 
I~pection Unit of the Ministry of Finance in 
1977 and by the Dubhashi Cominittee in 1978 .. 
The Committee are unhappy to be informed that 
the recommendations of the;Dubhashi Commlttee 

. which gave its report in 1980 have not yet been 
fully implemented: The Committee . are unable 
to undenrtand why it should have taken the Plan;. 
ning Commission so· long in implementation of 

. the recommendations of that Committee.· The 
Con:unittee need hardly stress that once an expert 
Committee is appointed togo into a particulrtr 
matter, its recommendations should be consi­
. dered and those flccepted ~hould be implemented 
with a sense of urgency otherwise the. efforts put 
in and expenditure incurred on the whole exer­
~se becomes futile and infructuous. 

17 3.15 The Committee are unhappy toflnd·that many 
posts, both at the senior as well as junior levels, 
are lying vacant in the Programme Evaluation 
Organisation and that the W'ork' of the Organisa­
tion has suffered owing to the non-availability of 
the requisite personnel. The Commit~ would 
urge upon the Planning CommissiOn to initiate 
necessary steps to fill up all the vacant 'posts 

. urgently,·· . 

18' 3.16 The Committee noOte that the Monitoring and 

----.~ 

Information Division, after the transfer of' work 
relating to monitoring of projects costing Rs. 20 
crlll'es and above and staff to Ministry of Pro­
gramme Implementation has become a very small 
unit. The Committee would like the Planning 
Commission to .. asses~ the utiHty of the· Division 
in the present context of the work allotted to it 

and Jfnecessary to strengthen it. 
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The Committee are pained to observe that e,yen 
though we are now in the midst of Seventh Five 
YeaJ; Plan, no foolproof moniwring system bas 
80 far emerged -and deficiencies continue to per­
sist in that field. The Planning Coinmlssion is 
reported. to have taken SOlDe corrective measures 
in the matter, but in the -context of the enormity 
aUd. complexity of th, problem, the Committee 
hardly consider them to be adequate enough to 
meet' the situation. The result is obvious in 8i 

muc;h -as the execution~f most of the projects 
has gone. away and the projects h~ve been ino~di­
nately delayed. resulting in huge cost escalatipn. 
The Committee agree that the e:ffectivenete of 
monitoring system in the Planning Commission 
depends"largely on the eftk:iency with which the 
monitoring systems are developed and. operated 
in the Ministries, in. th~ States and by the autho­
rities executing the projects. NevertheleN, it is 
imperative that the planning Commission should 
have an effective monitoring system at ita diII-
posal to keep a close and con~uous watch on the 
execution of projects so that timely corrective 
measures cOuld be taken wherever any problem 
arises. : I', 

The Committee' note that the Planning Com':: 
missiOn bas issued certain. guidelines for the 
MinUitries and other implementing a~ciea tor 
the development of an effective-monitoring sys­
tem and has also evoIVed certain devices, such as 
submission of'monthly, quarterly, flaSh reports, 
etc. The Committee, however, regret to find that 
there is no mechanism available in the Planning 
Commission to ensure that ,the guidelines issued 
by ,the Commission are in tact being follOWed by 

t. - the implementing agencies in lettet and spirit. 
The Committee woula expect the Planning Com­
mission to \ewlve sucK a mechanism urgently. 

The Committee consider that reports and re- i 
turns being submitted by the various implement-, 
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ing agencies to the Plapning Commissiqn could 
and should be used as effective instruments in 
monitoring the progr~~s of a project ensuring 
that various. time schedules as prescribed are 
scrupulously obseryed. The' Committee, there-­
fore, strongly recorxurtend that it should be Im­
prt:!Ssed upon the implementing agencies for sub­
mission of the reports /ret~s strictly according 
to the schedules laid down and. they should be 
complete in all respects. The reports/returns 
should ·be analysed realistically and with speed 
on receipt from the implementing agencies and 
corrective meaSures initiated at the earliest 
wherever called fOT. I 

The Committee note that the Ministry of Prb­
gramme Implementation, created in September, 
1985 is intended to play the role of a helpful 
watchdog for monitoring of performance of in­
frastruture sector, monitoring of implementation 

. of Central projects costing Rs. 20 crores and' 
above ,and monitoring of implementation of the 
20 Point Programme. The Ministry of Pro-
gr~e Implementation do not seem to have, 
and probably cannot have, looking to the diverse 

activities of v~us Ministries, any expertise of 
their own. It thus basically plays a monitoring 
role based on information 'col1ected from $e' con­
~rned Ministries/Projects so as to keep the 
Prime Minister, Cabinet and the Miniltries 
abreast of the progress and also to identify aijp-' 
pages etc. so that necessary timely action can be 
taken by the concerned Ministries. The Commit­
tee hope. that a ,result of entrusting the work of 
monitoring to a full fledged Ministry, the Gov­
ernment will be able to keep a better check and 
should be able to complete various projects/ 
schemes taken up in the Seventh Five Year Plan, 
well in time. and without any bottleneck. They, 
however, feel that since, a period Of almost two 
years ,has elapsed when the Ministry of ~ 

• 
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gramine Implementation came iI.1to being, an ob­
jective assessment of its achievements in cl~ar, 
unambiguous and practical terms is called for. 

The Committ.ee are anxious 'that since the 
monitoring activities of Planning Commission as 
also the Ministry of Programme Implementation, 
inoertain fields are almost identical, it should 
,be ensured that there is no overlapping or dupli-
cation 'Of effort between the twG. ' 

4.23 The Committee ar~ pleased to .learn that the 
Ministry of Programme Implementation is com­
puterising its monitonng system and about 90 
per cent of the work has already ~n completed 
and the Ministry expects that the remaining work 

'. on computerisation will be oompleted by the end 
of 1987 if funds a:r;e reJeased to them. The Com­
mittee desire that the constraints of funds should 

• not be allOwed to come' in -the way of an impor­
tant field as computerisation .. 'They, . therefore, 
expect that adequate funds will be made avail­
able for the purpose so that the work of compu­
terisation is completed in 1987 itself . 

. __ ._._ .. ---------_. __ ._!._-------_. __ .. _--_ .. _-'-. -. --
.:i .,' 
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